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The University of Allahabad Bill, 2004 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI ARJUN 

SINGH): Sir, I beg to move for leave to introduce a Bill to declare the University of 

Allahabad to be an institution of national importance and to provide for its 

incorporation and matters connected therewith or incidental thereto. 

The question was put and the motion was adopted. 

SHRI ARJUN SINGH: Sir, I introduce the Bill. 

MR. DEPUTY CHAIRMAN: The House is adjourned till 2.30 p.m. 

The House then adjourned for lunch at twenty six minutes past one of the 

clock. 

The House reassembled after lunch at thirty minutes past two of the clock, 

[MR. CHAIRMAN in the Chair.] 
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��	� ह# , �v9' ��  �ह��9 �� ह� ��	� ह# - R��
� – �9� – 3�!�� �� .4' .
'��� �' ह
3� 
��"� A� 	� ���� �� 
�'�� ��  �3� �ह^ ��"� A�, 3���� .
'��� ��38 �� 
9 ��;��� ��H� 	� 
R��
� – �9�  - 3�!�� �� 
�'�� ��  �3� ��H� A� - 

9�	 �� �	����! ���� Q"hu �� 
��;��� 9��	� ह# - �

�' �� �	����! ��;��� �ह^ 9��"� �'	�, 9� .�H� – H��H 4�3� �3� 
�!"� �'	� ह#, ���� �� 
�'�� 3�" �ह^ ह�	�  - ��2 
' 4"� 	� 
' 4"�, �ह^ 
'� 	� ��4 4� 
"� 
' 4� - �
<�' �� �	����! ह
�;� ह� �
<�' ह� 'ह	� ह# - 
<9�	 �� �	����! 
9 
�	�� 5# 3�	� ह#, 	9 �� �!
� �� 
�'�� �3	� ह#, �ह �
3� "� � �
3�, �ह ��� �� T�U �3"� �
�'	� ह# - 
�
� 9�; �� �	����! 
<9�	 �� �	����! A� ��I	� R��
� – �9� – 3�!�� �� 
�	����! �
<�' �� �	����! A� - ह�3���� "� !��8 ह� घ ���� P�!��" A�  - 
<9�	 �� 
��	���! �����; �'�4� 
9�� �
<�' �� ��	���! �� 9Z� !�घ� �� �' !�4� - ,�
+ "ह� 
5��  ह�� �'	� ह# - �
�3 �	�����!"8 �� �2 	'ह ��  !F	� 9��� ह#, 1�! .��� ह� 
�� �' 
1�3 �'��  
�'	� ह# - 3���� "ह 5��  ह
+ �!
�4 
+ '1�� �M�4� - �हI!�F	�� 
+ �� �ह3� N�� ह�� 
ह# �हI!�F	�� 
+ �हI!� 3�48  �� 	�!�! p"�!� ह#, 
ह��
� 4��H� �� �� �3 ,	�� ह� 	� �ह �!"� A� 
�� ����F	�� �� A�M� �#�� !� �!"� �'+, ,� �' �
� 3�48 �� 	�!�! p"�!� ह#, ���� 4�F�� 4
� 
ह� 4"� :' �� 3M�� 
�v92 �� �3� , "ह�� �!(3� 
+ ��' 4�3� 
�' !� - 
<9�	 �� �	����! 
�
�� 
�'�� ह�	� ह#, ��;��� 
�'	� ह# - �
<�' �� �	����! N�� ह� K9M – 1�9M \� �� ��  
�!"� �'	� ह#, ��2 
' 
�� 	� 
' 
�� - 
9 ��� �	����! �' 9ह� ���
� 	� "ह 
\' 
9ह� ���
�4� - 
� 
<9�	 ��  �	����! ��  �13�5 �ह^ 9�3  
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��	� , �ह �
<�' ��  �	����! �� 
���93� �ह� �' ��	� - L: 
ह��� 	� ह
�'� �3 � 
����F	�� �� �'ह! �' �Z� 'ह 42 - <'� �����, �ह�� ��  ��4�'�8 �� �'�;��� , 
'� �����, 
�ह�� �3 � ��  
���8 �� �'�;��� :' �9�� ���� �
ह �� ���� ,�� ������ ���� 3� �3"� - 
9 
���� g���,  �' ��'� !���"� 5� � 'ह� ह� 	9 .
'��� ���� 
!! �ह� �'�� ��3� ह# - �ह ���� 
!�F	 �ह� ह# - ���� �� �����	 !�; �� .
'��� 9'!�0	 �ह� �'�4� - �����;�3 !�; �� 
9!s0	 �ह� �'�4� 7"8�� ��� �����;�3 3�4 .4' �����	 ह� 4� 	� ���� 9�
�' �ह�� �� 
�
3�4� �ह 	� !����!�' ह# - �ह ���� ��� 9!s0	 �ह� �'�4� - ,��3� 
� 
����" � �' P�ह 

� �� /�A��� �\� 4� �� .�� ���� �'��' �2 �ह� 
��4� , !��s�" �� �'ह! �' ह'�	 �
 
ह�2 ह# :' !�0
� �� 	'5 �� "� �6���" �� ��ह� �
 ह�2 ह# - ��L3� �!�8 
9 ह�� �'	� A� 	� 
��
��"� 
� �O� 
+ A� - ��
��"� 
� �� ��
 ����', 
�;� 
� �� ��
 ����' "� ,� 3�48 �9 
�� ��
 ��� �'��  �हI!�F	�� �� .(���J"� ������ 34	� ह# - "� 3�4 9�'� 3�4 �ह� ह#, 
� 
��	� ह�� 
- ,�
+ �� �2 ह
�'� �
& ह# - ह
 3�4 
�3 
+ ��A – ��A 'ह� ह� , 9Z� 
��� 9�	+ ह�� �'	� A� , 
�ह�� �� �!� �� E4M� �ह^ ह�� - 3���� �	� �ह^ ,� 3�48 �� ��
 ��� �'��  7"8 ������ 34	� 
ह#, !ह;	 � 
�	� ह# - 
9 "ह�� �� .(���J"� ������ 34	� ह# 	� 
� 3�4 ����F	�� 
+ ह��� 
	 
�'	� ह#, �� �ह	� ह� �� – 19'!�' , ���� �� L�M�� �ह^ , �'�� ह
 �ह5�
' ��  �3� �3� ���4� - 
.��� ,� �
&8 �� �ह��4� �� .��� �� N�� 9��R �� ���� �� !�1�' ��2 ����� �ह� - .��� !�; 

+ 
� .(���J"� ह� , ���� 43� 34��� �M�4�, ����F	�� �� !�F	 9���� ��  �3� - 
� 
��	� ह�� 
�� ���D��� 3�48 �� ��
 ��� �'��  �हI!�F	�� �� .(���J"� ����	� �ह^ ह# :' ,� 3�48 ��  

���93� 	� �
 ����	� ह# , 7"8�� ���D�� �� � ��  

��� 
+ ह� ."�e"� �� 	�3� 1�3� A�, 
��!' 
�� "� ��� ��? �� �
" "ह� 3�4 �O� 
+ A� - 	� ,��� A�M� �
 ����	� ह#, "� 3�4 ��39�
� 
�' !�	� ह# - "� 3�4 ��H� 
�'� – 
�'�, 7"� 9�3	� ह# – 
" ��'�
 - �ह 
" ��'�
 ,	�� 1	'��� 
34	� ह#, �#�� '�
 �� ��
 9�'� �ह^ ह#, ह��
�� �� ��
 9�'� �ह^ ह# - .��� 
� �� 	��' !��� ��  �3� 
���� 	��	�' �� ��
 �3"� 
�� .��� �� 	��	�' 9���� �� �� ��3 ह#, :' 9ह�	 .|L� 9�	 
ह# - 3���� 
" ��'�
 �� !�Y�"�4 �� ह
�� 
� �

�' ह# �ह ��
 ��� �'��  ������ 34� "� 
.(3�ह� .�9' �� !�Y�"�4 "� 
� ह
�'� �13�5 1M� ह# �ह "ह ��
 ����' ������ 34�, 20�' 
�� ��
 ,���  �3� �ह� ह�	� - 20�' �� ��
, .(3�ह �� ��
, '�
 �� ��
 �� !�Y�"�4 ह
 3�4 
.��� ��"��	 ��  �3� �' 'ह� ह# :' �� �M��� N�� � 4"� ह# 
9 !�Y�"�4 �'+4� 	� �ह �ह�4� 
�� – 19'!�', "ह 9ह�	 .|L� 9�	 �ह� ह� 'ह� ह# :' � �'��  1M� ह� 
��4� "� �ह^ �� 
�!�
"8 �� ��
 !�4�, 9�	 �4� 9T �ह� �� 'ह� ह# - 
�'� J"�3 ह# 
����" ��!�; 
�&� 
�, "ह 

�;'�5 ���� p"�!� ��3�� �!
� ह# - �#�� �� �हI!�F	��� 
+ �#!� ह�� 
��3
�� �हI!�F	�� ��  
�हI!�R�  �� p"�!� ��3�� ह�	� ह# 9�he! ��  
�
3� 
+ - ह
�� !�1� ह#, 7"8�� .(���J"� ह�	� ह# 
,��3� .��� 
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9��� ��  	6' – 	'���  ह
 3�48 �� �ह p"�!� 
��	� ह#, :' 
9 
� .��� 9��� ��  	6' – 	'���  

��	� ह# 	� �ह ��3�� �ह3�	� ह# - �ह .��� !��ह�� – 9��� ���	� 'ह	� ह# , ��� 9�	��	 
�'	� 'ह� 	9 	� ��2 �Z� 9�	 9�3 !�4� 	� �� 3�4 �M� 
�	� ह# - .4' H�'
 ह# 	� "ह 
�� 
�' �� "ह L� � ��2 ह# , 50 ��3 �ह3� �� ह� घ' 
+ ह
 3�4 �#!� ह�� :' �3� - 9�� 
+ ���� �� 
��39�
� "� .��� 3�48 �� 43	� �� ह
 .34 ह� 4� 
� .9 ह
 !�F	 9��� 
� ��	� ह# - .4' 
�हv
	 A�Z� p"�!� ह� 	� 
� �ह��4� �� 3M�2 ह� 'ह� ह#, v"��
�' 
+ 3M�2 ह� 'ह� ह# , ����3 
+ �� ह� 
'ह� ह# - ह
�'� �'ह! �' 
�("8 ��  �3� 3M�2 ह� 'ह� ह# - ह
�'� ��!�; ���	 �� �G
���
� ह� :' 
!�1�� 
+ !
!�' 34� 	��� �

�' '�ir ��  �

�' 3�4 �� ���� 	'5 ��G �o	 ह� 
��� - 
.0�
�घ "x �� ��!�; ���	 �� �
A�� �ह� 
� �"� 
� ��	� , "�e! �� !�; �� E�Z� !���"� �' 
+ 
�ह^ 5ह'�"� 
� ��	� - 46	
 9�e! ��  

��� 
+ !��,"8 ��  
�5� 	 96e! H
� �� /��' ��"� 4"� - 

Z� – 9� � 3��' ��  3�4 �	b9	 :' ��� ह�	� ह�� 
���� �3� 4� - �
 �ह� 
Z� – 9� � �ह�� 
�� /
�1 !��2 9� 42 ह# - ह
�'� ��H� – ��	 3��' 4� A� .��� 9�	 5# 3��� ��  �3�, 7"8�� �#�� 
	� �ह�� �� ह
�'� 9�	 ���+4� �ह^ :' .4' ��2 9�
�' ह� :' ���� !�� !� !� �ह ���� 	'5 
��G �o	 ह� 
��4� - �� ����'3 !��"+ 
� ह
�'� 
Z� – 9� � �� ह#, 
���� �� 3��' ��� 	� ��'8 
	'5 5# 3� ह# - .9 !��"+ �� ,	�� � 42 ह# �� ���� !��R� �� 
�e"
 �� ��
 �ह^ �'�4� - 
�� �3 ����' 9�3�� ��, ह� ��	� ह# �� �'��'8 
+ !� !�;8 �� , 	�� !�;8 �� 
�	� �� !�F	� 
:' 
�3��� �ह� ह�	�, 	9 	� �ह ��!�; ���	 �53 �ह� ह� ��	� ह# - �'��'� 	� :����'� 
!�F	� ह�	� ह# - �Z�' �' 9#�� ,  �F  3M�"�, 1��� 1�"�, �I�� �T �!"� �� ह
 .��� 
�	� �� 
1�;ह�3� ��  �3� ��
�� �'	� ह# :' ���� �� �� L �T �!"� - ह
 ��ह+4� �� ,� 9��� ��� �� !�' 
'ह�� ���ह� - ����� ��!�; ���	 �� ��4��  ���	 ह�	� ह# , ��4��  ���	 ह�	� ह# :' ���� '�ir �� 
��
� ह�	� ह# , ,��3� �� ��
� �� 
4�"� '1�� ��  �3� , !�; �� 
�	� ��  9�� 
+ ��9�H 9��"� 
'1�� �� /"�� ��"� 
��� ���ह� - ����F	�� �� 
�	� �ह^ ��ह	� ह# �� 3M�2 ह�, �हI!�F	�� 
�� 
�	� �� �ह� ��ह	� ह# �� 3M�2 ह�, 3���� �हI!�F	�� :' ����F	�� �� �� ]�"8 �' 9#�� ह�� 
3�4 ��ह	� ह#  �� 3M�2 ह� - 7"8�� �हI!�F	�� ��  3�4 �� , 
� �� �� �' 9#�	� ह#, .��� !�; �� 

�	� �� '� � �� ,�	
�
 �ह� �' ��	�, .��� �6
��� 9� � �� �6�'� �� ,�	
�
 �ह� �' 
��	� , 9�T� 9�� �� !��2 �� ,�	
�
 �ह� �' ��	� - .4' �'ह! �' �3 � ���	� 'ह�4� , 	� 
�Iह+ "ह �!1��� 
+ 

� �	� ह# �� .�� 7"� �'+ , !�1� � 3M�2 ह# - "ह� �ह�� 
�;'�5 �'	� ह# - 
�ह^ � �ह^ ,��� L� �� 3��� �M�4� :' 
�	� ��  9�� 
+ 
H�' ��9�H 9� ��+  , ��'	 �'��' ,���  
�3� /"�� �'� - �ह �6 ��� ��3� 
H�' ��9�H �ह� , 3�ह6' "�&� , 9� "�&� "� �13��Z"8 �� 
�!�� – /!�� , 9h(� 4'�9 3�48 ��  �'0	� ��"
 ह� ��+  - �2 
4ह ह# , 
ह�� �' ����� � �ह� 
ह#, ����3 ��  ��A ह
�'� 
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����� � �ह� ह# - ह
 .��� �3 ह� 	� 'ह� ह# :' !���"� �� ����"	 
+ ह
 9�T"� 
4ह �� ��+  - 

�E� 1�;� ह# �� ��� ��  /H�� 
�&� �� �� 
4ह �' 9"�� �!"� A� �� ��'	 �� ��7"��' � 
���hI�3 
+ 
4ह �
3�� ���ह� - 
��� ,��� �T� A� - ���� �� .|L� 34� ह�4� 9�! 
+ 9"�� 
A�M� 9!3� – 9!3� ह�4� - 9ह�	 �� 3�4 ��ह	� ह# �� �� ��7"��' � ���hI�3 
+ 
�"+ , 3���� 
��7"��' � ���hI�3 
+ 
��' �'+4� 7"� �� � ? ��'	 �� "ह /"�� �'�� �M�4� ……, "��� 9��� 
!�; /
� 9��' 'ह+4� :' A�M� �� 3�4 �� � �v�I� !�; 9��' 'ह+ - .4' ��'	 �� �� 9�T"� 
!���"� 9���� ह# , "ह �� ह# �� "ह ��'	 
�	� ह# , 3���� ��'� !���"� �� H'	� , H'	� – 
�	� 
�� ह# - ��'	 – 
�	� ��'_�  ��'o! 
+ 
��' 1�9��'	 ह� 
�"� :' H'	� – 
�	� ��  .�H���; 
�हF�� /
� 9�� 'ह 
�"+ :' A�M� – �� �� � �v�I� !�; ह� ��'� !���"� �� 	�!�' �� 5# �3� 
�'	� 'ह+ - ह
�� "�! ह#, 
9 ह
 3M	� A�,
9 "ह 4� ��'��_ ���	 ���Z	 
��ह' 3�3 ��ह\ 
� 
�� �3� �'	� A� ,	� "ह ���	 ह
 ,��3� �3�	� A� �� �ह^ ह
�� ��0
�' �' \� �� �� � 
3��� A� :' ����� .I� �
 �#!� ह�	� A�, 	� .��� 3�48 ��  �3� .
��'�� �� '� � 3��� ह�	� A� - 
'� � :' �� � ��  �3� ��!�; ���	 1�
 �'	� 'ह� - ,� 	'ह �� ��!�; ���	 �ह� �3 ��	� ह# - 
ह
 ��ह+4� �� H'	� -  
�	� �� 1�9��'	 ह� ���  , ,���  �3� 9'�9'� ��  !
[ �' ����"	 
+ ��� 
'�ir 9#�+ :' ����"	 �� ��'& "ह � 9�� �� ,H' ��  3�4 
9 1M� ह�	� ह#, 	� ,H' ��  3�4 !��'� 
9�	 �'	� ह#, �����	 
ह�!", ��� ��ह'���
� 9ह� ह��� 34	� ह# - ह
 ����"	 
+ 9#��  ह# , ह
 
��/�
 �� � 
+ 9ह� �ह� �' 'ह� ह# �� .��� 9�	 ���9	 �'+4� - ����"	 
+ , ह
+ �
	�� .73 ह# , 
ह
 ���� �
E�"+4� - ���� �
	�� .73 ह#, ह
�� �
E�R� 	��  – ��	��  ��  9�! 
� 9�	 
5�,�3 ह�, 
� �v9' �� 	��	 9��, 9ह� �� 	��	 �', �ह ����"	 �� ���< �ह3�	� ह# :' 
����"	 �� ��
� �� ���< �ह3�	� ह# :' �ह '�ir �� ���< �ह3�"�4� - .�	 
+, "ह .��3 
�'	� ह�� �� 6 
ह���, 9 
ह��� "� :' �
" 3� 3��
�, ��3 �' 3� 3��
� , ��!�; ���	 ��  �2 
��!�� 9!3� ह# , �� 9!3� ह�� ��� ��!�~ 
+ ��2 Qह�,  ���' ���� 	'5 �� ��� ���ह� - ��!�; 
���	 ��  9�'� 
+ ����  A�M� p"�!� ���H�� ,��3� 'ह�� �M�4� 7"8�� ���� �� �  �� 
� ��	� 
ह# , ,� ���_ ��  3�48 ��, 
��Z"� ��  3�48 �� :' �2 3�48 �� �� �' ��!�;��� �� �'�� 34�"� 
A� 
� 9M� 4�!� �'�� A� - 
9 !�; �� 
�	� �� ���� �
A�� !� �!"� 	� �� !�; �� ��	� ह� 4"� 
ह# , 3���� "ह �'�� 34� A� - ���� 9ह�	 ���H�� ह��� �M�4�  - ��!�; ���	 	" �'	� �
" 
ह
 3�48 �� �� p"�!� '�ir�" :' !����� ���� �!1��� �M�4� - �ह^ �� .4' ���� �3
 
�

�' �M 4"� 	� 
� "ह ��	���� !��� ��ह	� ह�� �� '�ir �� 
�	� ह# 	� �
 �T�  - �31� , 
3���� 9ह�	 
9!�F	 ��F
 �� 

 ह# - .9 	� ������ 


+  !� �!"� �'	� ह# , �ह3� 	� ह(3� 
9�3�' ह
  3�4 !�	� A�, ,��!'� ह �R,  
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4'�9� ह �R �'�� , .9 �9�� ह(3� ��  ह� �हI!�F	�� �� 
�	� 


+  !��� 34	� ह# - ,��3� 
� 
���� /�A��� �\� 4� �� ��� 
�	� ��  9�� 
+ ��� � ��� 	� 
��� ह� �M	� ह# - ह
 ����  
�
A�� ह# , ह
 ����  ��'�H� �ह� ह# - ��O� 
+ ��� ��  9�!, ���� �3
 �� ��2 N�� �'�� � 
� 
�� , �� �5' 3�48 �� "ह �ह�� �� 
6�� �
3� �� ह
 3�4 �ह	� A� �� ��!��;"8 �� ���H�� 
'ह� - ह
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SHRI YASHWANT SINHA(Jharkhand): Thank you Mr. Chairman, Sir. Whenever 

I see the hon. External Affairs Minister, I feel somewhat constrained in my 

style, because, he has been my senior in service; he has been, as has been said 

just now, one of the most experienced diplomats of this country, and he is heading the 

Foreign Policy Establishment of this country today. But before I come to the other 

qualities of the hon. External Affairs Minister, I would like to say that, perhaps, this 

discussion o:i Foreign Policy of the country would have been more worthwhile, 

would have been more fruitful if we have had the statement from the Prime Minister 

that we had demanded the week before the last. You had agreed, Sir, that the 

Foreign "'olicy will be discussed in this House, and I had raised this 3 th. uring 

the inter session period, there have been so many Summit- :vel meetings, 

apart from the meetings that the hon. External Affairs Minister has had at his 

level. And, therefore, the Prime Minister owed it to this House to come here, 

take us into confidence and tell us what had transpired in those Summit level 

meetings. I understand, Sir, that, perhaps, a statement from the Prime 

Minister will be coming later, and we have just a few days left in thrwSession. 

Today, in taking up the discussion on Foreign Policy, we are actually pacing 

the cart 
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before the horse. But be that, as it may, Sir, I would like to tell the 

Government, through you, that when that statement comes, we would like to 

seek clarifications on that statement, and that this discussion in the House 

today should not preclude seeking such clarifications because if that were the 

scheme of things of the Government, it will be clearly unacceptable to us. 

Coming back to the Foreign Policy of the country, Sir, I was talking about the hon. 

External Affairs Minister. I am very happy that the official spokesperson of the Ministry of 

External Affairs has clarified that when the Minister came back from South Korea, 

he did not rush to the Prime Minister to offer an explanation. There was a 

misleading report, perhaps. I do not know who originated it in the newspapers, and I 

am glad that such an explanation, such a clarification has come because no Foreign 

Minister can really do justice to his job if he is called upon to explain his statements or 

his conduct while he is abroad. To that extent, he will stand diminished. And, 

therefore, that clarification was essential, and that clarification has come. 

But, Sir, I will like to refer to some other statements which the hon. Minister 

has made, from time to time, as I go along in this debate. But I would first like to 

take up the most topical issue of the day. The most topical issue of the day is 

India's permanent membership in the U.N. Security Council. We were all 

witness to the statement which the hon. Minister made, Sir, in this House, when 

a suggestion had been made that India could, perhaps, look at the option of 

accepting a membership sans veto, and the Minister clarified, asserted, that 

there was no question of India accepting a membership, permanent 

membership, of the Security Council without a veto, and that we were not 

going to be second-class members, permanent members, of the U.N. Security 

Council. And we all supported that. We all supported that statement that India 

must stand firm and seek equal membership with all the rest, and that we should 

not dilute our stand at this point of time. We are all aware; this Blue-ribbon 

Group was appointed by the U.N. Secretary-General. It has given its Report. There 

are some recommendations in that Report. That Report will be discussed. 

Various members of the U.N. will make their stand clear, and India will have to 

continue to work very hard, as, indeed, we have done in the past, to ensure that 

we get a permanent place in the Security council, and get it with honour and 

dignity. And, Sir, therefore, I was completely taken a back when I found 

newspaper report. I must confess that I have 
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not been paying much attention to the Foreign Policy in the last few days, but I 

came across newspaper reports, not in one newspaper but in many newspapers-

saying that India may accept Security Council seat without a veto. And this 

statement is ascribed to a senior level in Government. Background briefings go 

on, Sir. It will be better, if they do not go on like this, when the Parliament is in 

session. But anonymous background briefings by senior levels in the 

Government contradicting directly what the hon. External Affairs Minister had 

said in this House have come not only as a surprise, but also as a shock to all 

those who watch the goings on in the foreign office. Therefore, I would like to 

make two points here. The first point is that the Government must explain, in 

the course of its reply to this discussion, what the official policy of India with 

regard to permanent membership of the Security Council is. Is this the official policy? 

Is the official policy what the hon. External Affairs Minister has said? Is there 

any confusion and contradiction within the Government? Has the Government 

not made up its mind? Was the statement of the External Affairs Minister, in 

this House, just an off-the-cuff remark? These are all very serious issues. Let 

met tell you, Sir, that the whole world watches when statements like this are 

made. I would dare say that our case stands considerably weakened, considerably 

diluted, by a statement of this kind. Therefore, the Government must come clean 

on this. I would like the hon. Minister to assert, as he did the other day in this 

House, that India would stand by what he said and that there would be no 

weakening of the case of India for a permanent membership of the Security 

Council. 

THE MINISTER OF EXTERNAL AFFAIRS (SHRIK. NATWAR SINGH): Where 

are you quoting from? 

SHRI YASHWANT SINHA: I am quoting from various newspapers. But I have a 

copy of THE HINDU in my hand and you can see its screaming headline. I will 

not be travelling abroad. 

SHRI V. NARAYANASAMY (Pondicherry): You are relying on anonymous 

statements that are coming in the newspapers. Can we rely on them? The hon. 

former External Affairs Minister knows the entire procedure. 

SHRI YASHWANT SINHA: Sir, this is a by-line. The name of the journalist, 

who has written this story, is printed here and because I had been the Minister 

of External Affairs, I would like to tell the hon. Member, 
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Shri Narayanasamy, that I am aware of the ways of the foreign office and I am 

aware of the ways of the other elements within the establishments of the 

Government. I can tell you, if you were to ask me in private where this came from. 

I am surprised that the External Affairs Minister asked me where I was quoting 

from because I had hoped that, after his return from Seoul, this would have 

attracted his attention immediately and that he would have taken some corrective 

steps already to undo the damage which has been done by this kind of behind-the-

scene briefings by, as I said, the elements within this Government. 

Similarly, I would like to go back a few days, a fortnight, when the Russian 

President, Mr. Putin, was here. We watched almost in helplessness what 

transpired when he met the media along with the Prime Minister and said that he 

wanted India to take the membership of the Security Council without the veto. I 

don't know whether I can refer to this House. But I am again referring to 

newspapers reports. Had it not been for your intervention, perhaps, this would 

have just been allowed to pass. I would like the hon. Minister to clarify when he 

replies to the debate here what the Government did when Mr. Putin made his 

statement, and there was that misinterpretation during translation or 

interpretation, and what the Minister of External Affairs or the PMO did to ensure 

that these were not left to chance and that Mr. Puntin corrected his statement 

according to his intention. Sir, I am not aware of what exactly the Foreign Office 

did. I am not aware what exactly the PMO did. What I am aware of is, again as I 

say, through newspaper reports that it is only when you went to Mr. Putin and this 

matter was brought to his notice, he then issued a clarificatory statement. I am 

surprised at the style of functioning as far as the foreign policy of this 

Government is concerned. That was not all what Mr. Putin said. I know another 

great expert of foreign policy, a former Foreign Service office who said, "Clarification 

was a tongue in cheek." But I leave it at that. I would like to believe what the 

Russian President said later through his iarification that Russia stands solidly 

with India as far as the claim of gndia to a permanent membership of the 

Security Council with veto is concerned because we have had, through various 

regimes, perfect relationship with Russia. If there is one country about which we 

can say with a degree of confidence that there has been perfect relationship, it has 

been Russia. Therefore, one feels concerned that at the Summit level, there 

should have been a faux pas of this kind. It was avoidable and it 
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should have been avoided. But even more disconcerting from our country's point of 

view is another statement which again came out on the front pages of many 

newspapers, including this one that I am quoting. This is about Russian fuel for 

Tarapur. This is about the supply of two additional reactors for the atomic energy 

plant which is being set up in Koodankulam which is one of the shining examples 

of Indo-Russian cooperation in the atomic energy field. I was'surprised when 

the Director of the Russian Federal Atomic Energy Agency, Shri Rumyretsev 

made a statement to the correspondent of this newspaper saying, "We will not 

supply fuel to Tarapur because we are bound by the Nuclear Supplier Group's 

conditions." In the same context, he said, "We are not going to supply to India 

two additioal reactors for Koodankulam." Whether they supply the fuel or not, 

whether they supply the reactors or not, is a matter which, I am sure, the 

Government would like to discuss with the Russian authorities and they might 

have already discussed when Mr. Putin was here. But what is shocking is the 

fact that the Russian official should go out of his way to make this kind of a 

statement on the Indian soil during the visit of the Russian President. This is a 

jarring note which has been sounded in Indo-Russian relationship. Even if they did 

not have the intentionpf supplying either fuel or reactors, they could have quietly 

told the Government that they were not able to do it because of NSG membership, 

NSG regulations. But why have they gone public? What is happening to the 

perfect relationship and understanding, bilateral relationship that we have had 

with Russia in all areas? Shri Janeshwar Mishra was referring to Russian veto in 

the Security Council, whenever we felt, we had a problem. What is happening to 

that understanding? It is a matter of some concern. The Government of India, 

the Atomic Energy Commission of India, was compelled to respond to this 

statement the next day which was also published in the newspapers and it was 

mentioned that our scientists are trying to develop alternative fuel. But I would 

like to know from the hon. Minister what exactly is the position with regard to 

Russian supply of fuel to Tarapur. What exactly is the position about the supply 

of these two reactors for Koodunkulam Atomic Energy Plant? And, I would like to 

ask him generally as to what is happening to India-Russia relationship. Did you 

notice anything in Mr. Putin's behaviour of statements in conversations that you had 

one-to-one with him and at the delegation level, which would show a shift in the 

regime? I ask this because, Sir, again, as far as the Security Council is 

concerned, one is aware of the statement which the 
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Secretary-General of the United Nations has made suggesting that India and 

other countries, should accept their membership without veto, and that there is 

going to be a P-5 position on that. Now, Russia will be a party of this P-5 decision. 

P-5 cannot take a decision without Russia being a party to that understanding. 

Therefore, what is it that we are doing? We have seen the statement of the U.S. 

Secretary of State. We have seen other statements. We know that the spoilers' 

club is active in New York. We know that there are countries which do not want 

India to have this membership. Therefore, we would like to know what exactly 

is the Government's thinking, what exactly is the Government's strategy, in 

ensuring that this does not happen. 

Sir, similarly, on the question of India's relationship with the United States, 

we were accused often times of following a policy which was dictated from 

Washington. And, in its CMP, this Government made it bold that they would follow 

an independent foregin policy — as if we were following a dependent foreign 

policy! And, this independent foreign policy was reflected in the letter of congratulation 

that our hon. Prime Minister sent to President Bush on his reelection. And, I am 

specially drawing the attention of our friends here in the centre, who belong to 

the Left. What has the Prime Minister of India said? He says and I quote: "Mr. 

President, during your first term in office, our bilateral relations underwent a 

qualitative transformation due, in no small measure, to your personal 

commitment and efforts." He then say, "I look forward to working with you as we 

rededicate ourselves to further strengthen the progress that we have made in the 

last few years." Is this progress good or bad? If only it was good, would you have 

proceeded to strengthen it further? If the relationship was bad, or, if this 

qualitative transformation in our relationship with the United States should not 

have taken place, then, what is it that we are rededicating ourselves to? And, I 

am very sorry to say this that even our respected Foreign Minister was a votary 

of this school of thinking. And, suddenly, we fine that this Government comes into 

office after having condemned us, after having criticised us, after having held us 

to ransom, and then, they follow the same policies. Where are we? Now, they 

not only follow the same policy, they also go various steps forward. 

Sir, through you, I would like to ask the hon. Minister a few questions. We 

were in consultation with the Government, the Administration of the 
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United States, about what is generally known as the Next Step in Strategic 

Partnership (NSSP), and there were issues there, which we were considering. 

One of the issues was the end-use verification of.dual-use items which India 

received from the U.S.. Americans use an expressior 'firewall'; there must be 

firewalls so that something, which is of dual use, does not get used militarily in our 

country. And, therefore, they were looking for these firewalls to ensure that such a 

diversion will not take place. 

Now, Sir, I understand and I will stand corrected, if I am wrong; but wiii certainly 

like the Minister to clarify it that as far as 'End-use Verification' is concerned, it is 

not merely with respect to supplies from the US that we have agreed to such 

'End-use Verification', but it appears that we have also agreed to 'End-Use-

Verification' of items that we receive from third countries, which may have US 

origin. US-origin items will be coming tc our country directly from the US, which 

are all licensed; so, US knows what exactly is coming. But in regard to 

anything else coming through third countries also, India wiil be compelled to 

give or permit End-use Verification. Is that so? If that is so, then, it is a matter of 

serious concern, because, as I said, it is not merely 'strengthening' the bilateral 

relationship, it is 'surrendering' before the US. 

Similarly, Sir, when the US Defence Secretary was here-and our hon. External 

Affairs Minister also had a meeting with him-as far as, I believe, he was good 

enough, kind enough, liberal enough, to offer us various arms for supply from US to 

India. Is that so? Did the Defence Secretary of the US offer sophisticated 

equipment to India? And, was it in order tc compensate us for the arms supply 

that they are making to Pakistan? 

Sir, another question is whether the arms supply to Pakistan by the US includes 

F-16s or not. Our information is that it already includes the F-16s, and it is only 

a question of time when it is publicly announced. Bui what has worried us the 

most in the last few months is the fact that elements within our establishment 

have conveyed to the US that India will not mind even if F-16s were supplied to 

Pakistan. And I would like the hon. Minister for External Affairs to contradict me 

on this. Let him say that such an impression was not conveyed to the US. The 

question of US arms supply, Sir, has been therefore quite some time. The 

Government of India had been resisting it. Now, we have the Defence Minister's 

statement that this will not merely have an impact on our bilateral relationship 

with the US, but that it will also jeopardise the peace process with Pakistan. 
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He said it somewhere in Bhubaneswar recently. What is the authoritative view of 

the Government of India on this -- arms supply, including F-l6s, from the US to 

Pakistan -- and in what terms has it been conveyed to OS, not at high level but 

also at the highest level? In what manner has the concern of India been made 

known to the US? And I am saying this with a great worry in my heart that once this 

arms supply from the US to Pakistan begins, it will open up the floodgates of such 

supplies to Pakistan from all other arms-supplying countries in the world. And we 

will absolutely have no face to stand up and teil, "Don't do it". And this, we 

know from the statements made by no less a person than President Musharraf 

himself, that Pakistan is seeking military parity with India. And, therefore, are we 

becoming a party to that, willy-nilly, by following a soft policy? Sir, India-

Pakistan. The hon. External Affairs Minister made some statements 

immediately after he assumed office. Again, according to newspaper reports, he had to 

telephone the Pakistan Foreign Minister, Khurshid Kasuri, twice, to explain he did 

not mean this, he did not mean that. But, be that as it may, the point is, we feel 

that our relationship with Pakistan is not merely drifting, it has entered a 

dangerous territory, once again. 

Sir, the January 6th.statement was very brief; it was very pointed, very 

focused. It left absolutely nothing to chance. And, yes, we did agree that we will 

start a dialogue with Pakistan under the composite dialogue fraemework after 

an assurance came from Pakistan that they will eschew hostility, violence and 

terrorism. And, this is incribed, written in stone in the January 6th joint 

statement. There is absolutely no mention there of any care issue. There is no 

mention there of any third party mediation. There is no mention there of any 

third party, within Pakistan or India, sitting on the negotiating table. It says 

clearly, "to the satisfaction of both sides." 

Over a period of time, Sir, by making statements, which I would not regard as 

very responsible, we have diluted the achievements of the January 6th statement. We 

had protested, well, after the meeting of the Prime Minister with President 

Musharraf in New York. A press statement had been issued and we had said, 

that was not enough. Was the BJP alone in saying this that the whole issue of 

cross-border terrorism, which had been brought to the centre stage of 

international concern.stood diluted by the 24thSeptember statement, issued after the 

meeting of the Prime Minister with the President? 
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I have, here, the report of the Dawn, a Pakistani newspaper, Sir, what does it 

say? I quote: "The statement, although an important diplomatic document in 

itself, was more noticeable for what it omitted than what it said. The most 

notable omission was that of the Indian claim that Pakistan was encouraging cross-

border terrorism in Kashmir." This is the statement of the Dawn newspaper in 

Pakistan. 
We will have all these questions to ask, as the Leader of the Opposition is 

saying, when the Prime Minister comes out with a statement. But the point I am 
making, Sir, is, was in this House that I had asked the Defence Minister is the 
question whether he sees any let up in the activity of Pakistan as far as infiltration 
and cross-border terrorism is concerned. What was the reply? He saw no let 
up. So, what has happened in these seven months, after January 6th? One, 
Pakistan is now insisting that Jammu and Kashmir is the core issue. Pakistan is 
insisting on Hurriat. Hurriat is also insisting, that they must be a necessary third 
party at the negotiating table. Sir, we were also talking to Hurriat. We had also 
said that they can talk to Pakistan. But their talking to Pakistan was conditional 
on their talking to us. And, we have today a situation where the Government 
permits them to talk to Pakistan when they are saying that they are not prepared 
to talk to them. And we have this most ridiculous situation of the Hurriat 
delegation coming here and meeting the Pakistan Foreign Secretary when he 
visits Delhi, meeting the Pakistan Foreign Minister when he visits Delhi, meeting 
the Pakistan Prime Minister when he visits Delhi, and they say, �
� �� �हI!� 
+ 
�ह	� ह#, “ Z���  �� ��  �' ’’ We will not talk to you." What kind of policy is this? By 

all means,, permit them to go wherever they want to, but not as citizens of an 
independent country. Why are we not insisting on passports? Janeshwer Mishraji 
was saying that we are a weak country. Are we so weak that we can

;
t even ask out 

citizens to travel on passports on this Srinagar-Muzaffarabad bus service? 
Pakistan is insisting that they will not permit Indian Passports. Jammu and Kashmir 
citizens travelling to any other country including Pakistan through any other 
route will travel on Indian passport. But when they cross the Line of Control they 
will not travel on Indian Passport. How does it legitimise anything? When they 
signed the Indus Waters Treaty in 1966, did it legitimise the partition of Jammu 
and Kashmir? Isn't Pakistan a party and aren't they threatening you that they 
aregoing to raise this issue with the World Bank on Baghlihar and I do not know 
what we areitoing with it. 
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Where is the change in Pakistani attitude? They are publicly opposed to our 

joining the Security Council. They are threatening to take Baglihar to the World 

Bank according to the terms of the treaty. They are not satisfied with all the 

information that have made available to them. General Musharraf goes to 

U.K.. In London he goes to Tony Blair and says, 'you mediate between India 

and Pakistan'. Everywhere he has gone back and he has been allowed to go 

back, on January 6. This is my charge Sir, against this Government, that in 

conducting the negotiations with Pakistan, unfortunately, in trying to earn 

whatever points they want to earn, they have lost track of national interest. I 

agree entirely with what Janeshwarji said, 'you are dealing with a very clever 

man and you have to be careful' and I am afraid that you have not shown that 

caution, you have not shown that maturity in dealing with Pakistan and you 

carry on. Let all the talks be held. We have nothing against that. After all, it 

was the initiative that we had started. But for god's sake, make Pakistan, stick 

to the commitments that Pakistan made in the January 6th Statement. Don't 

dismiss it because it was signed or adopted when the NDA was in power. We 

never adopted this kind of attitude with respect to the initiatives that you have 

taken. Sir, I do not know what the Government's policy are with regard to the 

gas pipeline from Iran via Pakistan to India. We see the Petroleum Minister 

saying something, somebody else saying something one statement, 

background briefing. Complete chaos and confusion is therewith regard to 

whether we are going ahead with the pipeline or whether we are not going 

ahead with the pipeline, what are the terms and conditions and I am sorry to 

say that it finds mention in the Statement that the Prime Minister signs. The 

gas pipeline is so important that there are 3-4 paragraph statements where the 

gas pipeline is mentioned. There was no MFN then and there is no MFN now. 

And, we say all our options are open. My Colleague, Shri Arun Shourie, had 

dealt with it. When he was participating on internal security, all options were 

open. 'Track two' diplomacy between India and Pakistan, is there all over in 

the newspapers. What kind of 'Track two' is this? I have never heard of this 

kind of Track. The National Security Advisor is meeting the Advisor to 

Pakistan President, where he is meeting, when he is meeting, what they are 

going to discuss, it is all in the public domain. Nothing will come out of this if it 

is all dealt within this kind of fashion. Sir, the hon. External Affairs Minister 

made a Statement that the Munnabao-Khokrapur Rail link will be in operation 

from Second October, 2005 until it was promptly denied by the Pakistani side 

the rail 
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link had not been laid, and therefore, there was no question of its becoming 

operational. Sir, much was made of the fact that we have progressed in our 

relationship with ASEAN. The Prime Minister, the Foreign Affairs Minister were there 

and I was a little surprised when I heard the Prime Minister say on the television 

while addressing some gathering there that this was the policy started by 

Congress Government in 1991. There has been a very healthy unwritten rule 

which every Government has followed that whenever you are abroad, you don't 

discuss partisan political issues of home. We talk about the Government of India. 

We talk about the Governments which have performed/done something before, 

but, never in a critical tone and never refer to or take credit for ourselves. Sir, just for 

the information of this House I would like to quote from a letter which was written by 

Mr. Thomas Abraham, who was the Charge-de-Affairs of the Indian Embassy in 

Bangkok, in 1966. What does he say? He says, "the Thai Foreign Office sounded 

me out on the Indian response should an invitation be extended to India to join this 

new Group in ASEAN. I referred the matter to Delhi and was informed that I 

should indicate India's lack of interest politely but clearly." some in our 

establishment said, 'we do not want to join this Group of 'Coca Cola countries.' 

This is the disdain with which we treated the ASEAN. Otherwise, India would have 

been a founding-Member of ASEAN. We have made progress. We started Free 

Trade Agreement with the ASEAN. And, I am glad that this Government is 

following our initiative. But, it is not merely ASEAN, BIMSTEC, Ganga-

Mekong, India-Myanmar-Thailand Trilateral Road Project and the Car Rally, 

which was held recently, was a suggestion of the former Prime Minister in the 

last ASEAN Summit. All this was to integrate an area of Asia, region of Asia that 

we had neglected with disdain. Now, we are doing it. But, we are not merely 

stopping here. Even with regard to the Gulf Co-operation Council we started a 

Summit-level dialogue with them in New York last year, and I hope it will continue 

to make progress. But, Sir, the most worrisome thing that we notice is this. We 

notice this in our immediate neighbourhood and not merely Pakistan. I will be 

glad if the hon. Minister informs this House as to how many countries in the 

neighbourhood he has visited since he has taken over. We have the Maoist in 

Nepal. Wetiave the LTTE in Sri Lanka, with linkage through our territory. We 

have Pakistan on our West. We have Bangladesh in our East. We have 

Myanmar in our East. And, it appears, as if Indian insurgent groups are 

surrounding India from all sides. From all around us, we see a great deal of failure on 

the part of our neighbours. I am 
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concerned and I would like to express that concern publicly in this House about the 

security and safety of our Prime Minister when he travels for the SAARC Meeting 

next month in Dhaka, because Bangladesh has been in denial on this. When you 

raise issue before them, they raise counter-issues before you. If you say that the 

Indian insurgent groups are operating out of Bangladesh, they will tell you that 

anti-Bangladesh elements are operating out of India. If you talk about 

criminals, they will talk, about criminals. If you talk about the illegal immigration, 

they will also talk about illegal immigration. Now, I am concerned because the 

whole security situation in Pakistan, Afghanistan, Central Asia, Bangladesh, 

Nepal, Myanmar, Sri Lanka and with what is going on with regard to Islamic 

terrorism in the Sourth of Thailand, is changing. A ring of terrorist activity 

surrounds us. I would like to know from the hon. Minister about this, because these 

are not internal security matters. These are foreign policy issues. So, I would 

like to know from the hon. Minister as to what exactly the Government of India 

is doing to ensure that this country remains safe. 

MR. CHAIRMAN: Mr. Sinha, time allotted to your party is over. 

SHRI YASHWANT SINHA: Yes, Sir. I am concluding. The kind of nexus that we 

have seen developed between terrorist organisations all around us is not allowed to 

flourish in the manner in which it has flourished during the last few months. 

I know this is a subject which is very dear to the hon. Foreign Minister.This is Non-

Alignment or Sourth-South Cooperation. We have taken a number of steps, when 

we were in office to promote the South-South Cooperation. The India-Brazil sourth 

Africa initiative, the T-9 initiative in Western Africa, then, all the FTAs and the 

preferential tarrif arrangements that we were promoting. We had covered the 

entire Latin Amrica, the entire Africa, and most of Asia through this network of free-

trade agreements and preferential trade agreements. There can't be any Non-

Alignment, ther can't be any South-South Cooperation unless we take a lead and 

promote South-South Cooperation like our colleague, ShriArun Jaitley, had done in 

Cancun. The whole world is aware how through India's efforts the group of twenty 

came into existence, which is standing in such a good stead in our negotiations in 

the WTO. Now, what exactly is happing to the various initiatives that we had started 

to promote South-Sourth Cooperation? But, as I said, Sir, a large number of 

problems in our Foreign Policy have been left behind by 
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history, and that history does not go back beyond 1947. It started when India 

became independent. It started when India was partitioned. And, all our 

problems, except the boundary question with China, are a result of that 

partition. Very serious unpardonable mistakes have been made in dealing with 

these issues. When we were in office we tried to deal with these historical 

issues, whether it is with Pakistan, whether it is with China, whether it is with 

Bangladesh, whether it is with Myanmar, whether it is with Central Asia or any 

other country in our neighbourhood. But we are concerned -- and, I would like to 

say this absolutely unambiguously — when we see the same mistakes being 

repeated again today. I have referred to some of the statements. The hon. Minister 

stood shoulder to shoulder with the Secretary of State of the USA and made a 

statement about Iraq, which caused avoidable confusion in this country. Even our 

friends on the Left were compelled to take the Government to task on that 

statement. If the BJP had criticised it, they would have said, "You are in 

Opposition". But most of the criticism is coming from them. Dismiss our criticism if 

you w,ant to. But, what about their criticism? So, where is the Foreign Policy of this 

country heading? I dare say, in seven months it is in shamples. I was going 

through one of the statements which hon. Natwar Singhji had made in 1998. He 

referred to one of the Members of the Government and said, "He is el nino". He 

described him as 'e,' nino'. And, he said "This el nino has been making 

statements, which are not in India's interests." I dare say, the present 

Government is full of such elninos. The Defence Minister is saying something, 

the Home Minister is saying the other thing, the External Affairs Minister is 

saying the other thing. There is no clarity. The PMO is saying something else and 

doing background briefing, which is in complete contradiction with what the 

Minister says in the Parliament of this country. Why is it that the Foreign Policy 

is marked by this chaos, this confusion, these contradictory statements? What 

is happening? So, my charge is that this Government has lost its way on 

Foreign Policy.  Nobody knows today in this country who runs Foreign 

Policy. Is it being . run from the Foreign Office; is it being run by the PMO; is it 

being run by the Home Ministry; is it being run by the Defence Ministry? Who is 

running the Foreign Policy of this country? And, why is there no coordination? If all 

are running, Sir, then, it becomes the Prime Minister's focussed responsibility 

to ensure that there is coordination. I have never seen such a confusion. As I 

said right in the beginning, I am, perhaps, totally inexperienced, as far as 

Foreign Policy is concerned, before my much 
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more experienced colleague; but, I am sorry to say, this is no way to run the 
Foreign Policy of country. Thank you. 

DR. KARAN SINGH (NCT of Delhi): Mr. Chairman, Sir, this is a welcome first 

opportunity since the last elections for this House to debate Foreign Policy in 

some depth. In fact, we should have an opportunity earlier, but it is good that even 

at the fag-end of this Session, we are having a debate on Foreign Policy. I am not 

sure when the last debate in the last Government was. But, Sir, I would like to say, 

at the outset, that the hon. Member, who just spoke, seems to be very disturbed, 

worried and somewhat disoriented by the new developments that have taken 

place. It is true that a lot of challenges have emerged. These are not new 

challenges. These are new dimensions of challenges which continue to 

develop because Foreign Policy, essentially, is continual, and our Foreign 

Policy, from Independence, goes all the way back to Jawaharlal Nehru, who 

was the architect of our Foreign Policy. And, more or less, on the basis of a 

national consensus, the Foreign Policy has been continued down to the 

present day. Certainly, there are challenges. There is no doubt about it. We 

are living in difficult times. If you recall, Sir, the Chinese pictogram for 

'challenge' is the same as the pictogram for opportunity. Everytime there is a 

challenge, there is also an opportunity to make a breakthrough and a new 

development. We should realise that what is happening is that India is 

emerging as a power to be reckoned with, not only in the region but around 

the world, as a result of our economy, as a result of our pluralistic polity, as a 

result of our democratic traditions. Therefore, as we emerge into this new 

dimension, we, have to confront the various problems that face us, and we will 

do that. I can assure the hon. Member that we will do that in an integrated 

manner and without any dissidence. Certainly, in a democracy, there is a 

scope for a difference of opinion but there will be no dissidence, there will be 

no negativism. Janeshwarji talked about the people whose courage had failed. I 

do not think that is a correct description of India. India has always risen to the 

occasion down through the corridors of time; and I have no doubt whatsoever, 

that we will meet the challenges boldly and bravely. 

[MR. DEPUTY CHAIRMAN in the Chair] 

Sir, the Minister will reply, no doubt, to the specific points that have been 

raised by the Opposition. I would like to make some general points 
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with regard to the overall situation that we are facing today in the world. I would 
like to look upon it as a sort of model of concentric circles. Let us begin with 
SAARC. SAARC is the closest regional grouping to us and it is important that we 
strengthen our relationships with SAARC. I do not want to go into the details. With 
Pakistan, we have had a long and troubled history even since independence. I 
once mentioned in the House, whether you call Jammu and Kashmir a core issue 
or call it a sore issue? Jammu and Kashmir has been a Central issue. There is no 
pretending that it is not a Central issue. Therefore, it has to be addressed, and I 
think all Governments have said; that they are prepared to address it and enter into 
a dialogue with Pakistan. We are aware, Sir. I happen to come from the mouth of 
the volcano. I have grown up with this problem even since I was a boy. My, friend, 
Dr. Farooq Abdullah, only a few years junior to me, both of us have lived through 
the situation. About Pakistan, I would say only two things. One is, there is a 
famous film song .
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Therefore, we must hope, while keeping our powder dry, while 
keeping up our defences, while being extremely wary, as Yashwantji has said 
that we are dealing with somebody who is certainly an unusual political 
person. We must, nonetheless, always hope that there will one day be a 
detente because, it is my personal conviction, Sir, that unless there is a 
detente between India and Pakistan, neither will SAARC take off nor will our 
country really be able to rise to the heights to which it is destined. Now, what 
happened throughout, I am not going into that detail; that is a very complex 
issue; I will not touch it. I will just try to make this point that the dialogue began 
a long time ago. In fact, the dialogue started from Panditji's time. After that, 
there have been many ups and downs; then the previous Prime Minister made 
some gestures in Kashmir, and we have been following it up. And we can only 
hope and pray for the sake of the people of India and people of Pakistan, for 
the sake of those people of india, Indian citizens 
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living in Jammu & Kashmir. They are the ones who are suffering, If I heard 

Janeshwarji correctly, he said that the attack on the World Towers was not 

meant to kill people. I don't understand what else it was meant to do. 

SHRI JANESHWAR MISHRA: It was not aimed to kill someone. 

DR. KARAN SINGH: Was it not aimed to kill people? Thousands of people 

died. I don't understand it. ...(Interruptions)... 

SHRI JANESHWAR MISHRA: Not aimed to kill 'someone'. 

DR. KARAN SINGH: Well, around 4000 or so people died in that. My friend, 

Dr. Farooq Abdullah, himself has escaped assassination attempts. Therefore, let us 

not denigrate the danger of terrorism and militarism also. So, while we certainly 

wish that our relations with Pakistan will improve, there should be no fear that we 

are going to, in any way, compromise the national interest. The broader national 

interest, certainly, lies in a detente, and one hopes and prays that will come 

about. 

As far as SAARC is concerned, also, I must mention Nepal. The situation in 

Nepal is extremely dangerous and extremely disturbed. There are several factors 

involved there. There are the Maovadis; there are the political parties, who, 

unfortunately, don't seem to be able to get their act together, and there is the 

King. Now, all these factors have to be kept in mind because a destablilisation in 

Nepal will have a direct impact upon us. Our neighbouring States of Bihar and 

Uttar Pradesh, particularly, with their very porous borders are very vulnerable to 

the growth of militant and terrorist activities, and, therefore, this is a matter which 

concerns both internal security as well as foreign policy, and it is most fitting that 

the first visit that our Foreign Minister made, after his appointment, was to Nepal. 

Sir, we move into the next concentric circle, ASEAN. Certainly, we must 

develop our relations with ASEAN. They were historically somewhat neglected for 

various reasons into which I need not go. But, now, I think, there is an awareness 

that ASEAN is tremendously important for us. And, if you travel in South-East 

Asia, the impact of Indian culture is indelible there. It is astounding. I went last 

year, for the first time, — I do not know whether you, Mr. Deputy Chairman, Sir, 

have been there or not—to Angkor Wat. Angkor Wat is an absolute revelation. It is 

that the largest place of worship in the world, a Hindu, Shaiva, Vaishnav, Buddhist 

temple, a huge temple built in a tiny country of Cambodia. The Indian culture 

influence in 
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ASEAN is great. If you go to Java, a Muslim majority country, the way they do 

the Ramayana is much more effective and much more dramatic even than the 

way we do it here. So, it has nothing to do directly with religion, it has to do with 

culture, and the whole of Sourth-East Asia down through the centuries has been 

impacted by Indian culture in a freindly manner, not through the force of arms. 

Therefore, ASEAN is very important to us and we must develop that. 

We come then to China. Bilateral talks certainly are continuing. My own 

view is that we should, as soon as possible, clinch the border talks 

with China, if we can .........because there are ups and downs in internal 

Chines' politics, and when the situation is favourable, we can clinch it. I would 

like to mention one point that President Putin also make, and if I remember 

correctly, Prime Minister Primakov had also made that point as Prime Minister—

the possibility of an India-China-Russia axis. It is a very intriguing point. I was 

there because we had organised the Jawaharlal Nehru memorial lecture when 

President Putin, in his speech, mentioned this point. So, committed as we are to 

a multi-polar world, to a pluralistic world, it is important for us to build up a 

positive relationship with China and with Russia, and, if possible, a sort of 

tripartite axis. None of these are mutually exclusive. SAARC has its own position; 

ASEAN has its own position. Our bilateral talks with China, our bilateral agreements 

with Russia, which were referred to, have their own significance. But, the possibility 

of these three countries working in tandem, for important international events and 

situations should, certainly be explored because that could, conceivably, bring 

about the development of a new Pole, of a new centre, for the somewhat 

imbalanced situation in which we find ourselves. 

Sir, as far as the European Union is concerned, that is another astounding 

development in our own lifetime. In countries, that were at daggers' drawn for 

hundreds of years, for centuries - millions of people died on the battlefields of 

Europe ~ today, you can travel from Portugal to Poland, and you can travel from 

Norway to Greece, without a possport. We are deeloping a strategic partnership 

with the e European Union. It is tremendously important. Also, because the 

European Union is a sort of model upon which SAARC one day, hopefully, can 

develop. It is only is we develop on the model of European Union, that our problems 

in SAARC will be solved. That was the way the problems in Europe were solved 

and that is what we must aim at. 
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Sir, in passing, I would would like to make a mention of Central Asia. Central 

Asia is an area of tremendous importance. With the collapse of the Soviet 

Union, with the emergence of these erstwhile dominated countries into 

independence, there is a tremendous demands in those countries. They want 

material on India. They want Indian professors. They want books. Tashkent 

University has hardly got any books from India. We have got to send people; we 

have got to go to Dushanbe; we have got to go to Almaata; we have got to go to the 

Central Asian republics where there is a great vacuum at present as a result of the 

collapse of the Soviet Union. Sir the developing nations of Asia, sub-Saharan 

Africa, are subsumed in this whole movement. Non-aligned Movement is, 

obviously, new now. It is not the old Non-Alignment because one Pole collapsed. 

But, if we look upon Non-Alignment in a new articulation, as camaraderie 

between developing nations, as a South-South dialogue, as a possibility of some 

combined activity in certain fields, I think, you will find that it can still be of some 

value. 

Sir, the Arab would is in turmoil. Just yesterday, there was a very 

interesting speech by a leading Arab intellectural in India International Centre 

on the emerging global scenario and Arab perspective. The Palestinian 

question, of course, remains still unsolved. Our stand on that has been very dear. 

But, generally it seems to me now that our relations with the Arab world are 

getting attenuated. I seem to remember in Jawaharlalji's time, President Nasser 

was coming here you had all these great leaders from Arab would coming in. 

Now, there seems to be less contact, less academic contact, fewre University 

professors coming. How many times, do you read of an Arabic University 

professor coming and giving a lecture in India? Or, how many times, do our people 

go abroad? In think, here again, we need to revive, as it were, the ancient ties 

between the Arabs and Indians and develop new relationships with the regimes. 

Sir, there are several other dimensions of foreign policy. There are 

economic and commercial dimensions which are, obviously, very important now in 

the emerging global society. There is a diaspora dimension, for which we now 

have a separate Ministry apparently although frankly. I still have not fully 

discovered what that Ministry is doing or is supposed to do, but, presumably, it will 

do something worthwhile including organising a Pravasi Bharatiya Summit in 

Bombay. The importance of the diaspora is well known. 
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Any of us who have travelled around the world are aware of how brilliantly Indians 

are doing abroad. It is a matter of pride. You take the United States. You saw 

the review three days ago. In the United States, people of Indian origin now are 

leading in income, they are leading in the number of graduates, and they are 

leading in the number of scientists. We are proud of the diaspora, and, they can be 

of a very valuable help to us in our foreign policy. 

Then we come to cultural diplomacy. Cultural diplomany is tremendously 

important. India has been one of the few countries in the world that has not only 

imbibed cultures; it has given culture to the world, sn ^t: ^r^^Rj fawri: i We 

have imbibed good cultures but we have also spread our cultural peacefully. 

Whether it is Buddhism which travelled all the way from Kashmir, all the way 

through Tibet, China, Korea, and, all the way to Japan, and, down in the southern 

areas Sri Lanka, Indonesia, Thailand, whether it is renewed interest in the 

Hinduism, or, whether it is the islamic connection, the Sufi connection; Maulana 

Jalaluddin Rumi, Khwaja Nizamuddin and all, there is lot of culture in our history. 

And, this is where, Sir, I feel that the ICCR must play a much more 

significant role than it has done so far. In our Committee, we are 

recommending that the expenditure on the ICCR, the whole ambit of the ICCR, 

must grow. It is not the question only of sending a few musicians and dancers; 

they are very good. But, we must have an overall view of India's role as the 

creator of culture. The role that Greece and Rome between them played in the West, 

India has played in the East. And, therefore, this whole efflorescence of Indian 

culture must now, in the new context, be spread as far as possible, and that will 

help tremendously. The respect that Indian intellectuals and philosophers have in 

the West is quite unique. I don't think there is any other country, which can 

boast of that sort of heritage, and, we must use that creatively in our foreign 

policy. 

Sir, this question of restructuring the United Nations is on, and, I am sure the 

Minister will answer that, But, I would like to end on the note that ultimately it is 

our internal situation that will determine our international stature. Despite what 

the hon. Member sitting that side said, I think the Manmohan Singh 

Government is doing well in foreign affairs, and, it will continue to clarify and deal 

with the various issues that come up from time to time, which should be based on 

a national consensus. 
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Sir, a great, strong, mature, pluralistic democary like India can, I am sure, 

make a positive contribution to the emerging architecture of the new global society, 

that is the goal to which our party, which this Government is committed. 

SHRI NILOTPAL BASU (West Bengal): Mr. Deputy Chairman, Sir, the other 

day, in one of the newspapers there was a column by Mr. Inder Malhotra, a 

very reputed columnist who has been writing for the last 50 years about this 

welcome development that Parliament, after all, is going to discuss the foreign 

policy issue. 

Actually, we have discussed foreign policy. It is not that we have not 

discussed it during the last regime. But we discussed it in the context of sudden 

specific developments like 9/11 incident, the American invasion of Iraq, and, 

things like that. But the whole gamut of issues convered in a comprehensive 

discussion on the foreign policy really has not taken placed in the Parliament for a 

long, long time and I think this is a welcome development. 

Though I will also concede to Yashwantji - I agree with him not in the 

combative sense that he said -- that the Prime Minister must also come out with 

a statement in this House about his visits, and, the achievements that have taken 

place in terms of the Summit discussions, because there we get the possibility to 

have really a focussed discussion, and, clarifications on specific issues. 

But, not really to expose the Himalayan blunders that the Government 

has'committed in these last seven months, which Jaswantji thinks, It has done. 

But, I was awestruck with his performance, I must say. He was sounding 

almost biblical. We know that before me the darkness and after me the deluge 

kind of assertion that he has made in terms of foreign policy performance of is 

Government. That is a little bit difficult for me to digest. It is not that I see eye-to-

eye with this Government on all issues, I will definitely come to that. But, I think, it is 

a very important point that was made in the National Common Minimum Programme 

that our foreign policy would be independent and it will be promotive of 

multilateralism. This was very, very important because we have seen the drift. There 

is no doubt that there was a framework of a foreign policy in this country since 

independence which broadly proceeded on the basis of a national consensus. The 

other day, I also mentioned in this House, in the context of the Leader of the 
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Oposition raising a point on the reported statement of the hon. Foreign Minister 

in Seoul, that nobody can deny the fact that the first major discord in our perception 

of the foreign policy came about in the wake of Pokhran-II. There has been an 

animated debate in this House, when the entire House was badly divided on the 

question of foreign policy. That had never happened in the past. This is a fact which 

nobody can deny. Now, whether it is good or bad, I am not going into that. But, 

of course, foreign policy proceeds on the basis of the situation available to you. 

Certain things which we cannot avoid become a fait accompli, and, we have to 

proceed on the basis of that. But on the basis of that, we cannot deny the fact that 

the first major breach in the national consensus, that was obtained in this country, 

was when we went in for Pokharan-ll. This is a fact, and, therefore, the subsequent 

developments which took place, and the latter that was written to the President 

Clintion on the very next day, actually did not really betray a sence of 

independence in our foreign policy-making. If that decision was really independent 

and there was not need for an explantion, I think, the letter would also not go. But 

the fact that the letter went, pointing out to two of our neighbours as our security 

concern to go for that project, indicated that there we people beyond the shores of 

this country who had to be explained about our position lest they do not get angry 

with us. Therefore, I think, it is very apt for the new Government and the ruling 

coalition to evolve in this Common Minimum Programme that there is a need for 

an independent foreign policy which will be promotive of multilateralism. Now, 

Sir, so far as multilateralism is concerned, this a new word which we are using, 

I think, more frequently as distinct from non-alignment, for obvious reasons, 

because here that the context in which the nomenclature 'non-alignment' came about 

really does not exist because there is a single pool, there is a single super-

power. Therefore, 'multilateralism' is 'non-alignment' of our times, of the present 

times, when there is a situation, in security terms, in foreign policy terms, a 

singie power, a uni-polar reality is there, multilateralism has to be the essential 

transformed nomenclature of what we used to consider non-alignment. Now, in 

that sense, I think, the fact that we have raised this whole question of 

democratisation of the UN structures, particularly that of the permanent Security 

Council, in a very big way and it has gathered momentum and our intervention 

in the whole debate is a major important development. 
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It did not happen two years back. It did not happen a year back. But with the 

opening of the General Assembly and the systematic manner in which the Indian 

Prime Minister, Indian delegation as a whole, made this point, has also forced the 

issue, and with some of our colleagues, I also had the opportunity of being 

present, and it is an issae which is being talked about. Now, of course, I think that 

whatever has been recommended in that blue report, which was instituted by the 

Secretary-General, what would be our approach should not be decided by the 

Government alone. Not because the Government does not have the authority, 

but this Government is committed to restore the sense of national consensus in 

terms of foreign policy-making, which had got breached in between. Therefore, 

this is an important question on which there has to be a national position. 

Therefore, I think in evolving and firming up the views of the Government, 

there has to be a national consultation on this, and there should not be any 

unilateral decision by the Foreign Ministry Office, or the Government as such. 

That I think is very, very important. In what way should we intervene in the 

situation? Because there is no denying the fact that in the proposal itself, having 

a section of the Permanent Members without voting power and a section of 

Permanent Members with voting power, this kind of an open discrimination 

within the Security Council is there. Whether it really strengthens our overall 

struggle in restructuring and democratising the UN and the Security Council is a 

question on which there can be a debate and, I think. we should factor in the 

views of all political shades in this country before finalising this time. 

But, Sir, the most imporant point is : Where from shall we start? Where from 

shall we start in developing a multipolar would? We are in a situation of unipolarity, 

and we are trying to develop multilateralism. Now, there were some views, in 

the past, to suit ourselves, to adjust ourselves with the unipolar world and the 

kind of trappings that went with that kind of a unipolar system. It is a very 

important first step towards multilateralism. I remember, we debated here after 

September 11, and it was told that there was a great change in the struggle 

against global terrorism. There was terrorism before, there is terrorism now, and 

there will be terrorism thereafter. No doubt about that. But, I think, a contention 

was made here in this House by the Government in the past that there was a 

qualitive change in the direction, in the fight against terrorism. Therefore, we 

should hitch ourselves to that effort. It was a very important step, the 

Government 
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suggested at that point of time, in fighting terrorism. But we say that the way it is 

being sought to be dealt with, at the international level, cannot really arrest 

terrorism, far from it if anything, it will lead to further terrorist acts all over the 

world. 

We remember, and, I think, the hon. Foreign Minister will definitely 

remember the two days of impasse in this very Hosue on the passing of a 

unanimous resoltion, and Indian Parliament was the only Parliament which 

condemnd the U.S. occupation of Iraq, which openly called for withdrawal of troops 

of the coalition forces. Therefore, the efforts that we are taking, and the way we 

try to redefine the need for changing the direction of the anti-terrorism strugle 

globally, has to come out more sharply, consistent with our idea of independent 

policy-making, consistent with our idea of promoting multipolarity. Surely, 

describing President Bush as a champion of struggle against terrorism is not the 

way to promote multilateralism and our figtht against global terrorim. I think that 

point has to be understood by us. 

I will watch everybody appropriately, I have no problem in that. We have an 

understanding about that. But I think that is the point. Now, in the context of 

this attempt to democratise the United Nations, I think it is very important for us to 

understand on what basiss we are asking, on what basis India is asking, for a 

permanent seat on the Security Council. Our basis is that we are more 

representative of the concerns of the deveoping countries. Sometimes, confusion 

arises because, I think, we have also sort of become unconscious victims of this 

campaign that India has become a super-power. From "Shining India", we became a 

"Super-power India" in the later stage of our election campaign. Therefore, unless 

we also have clarity as to what is the platform on the basis of. which we are 

asking for democratisation of the United Nations or a permanent seat on the 

Security Council, there will be confusion. Now, if we are representative of the concerns 

of the developing countries, surely we will not get that on the basis of the 

magnanimity of some super-powers, we will get that on the basis of the support 

from majority of the developing countries and the fact that our emphasis has 

slightly shifted can be seen from the results of the United Nations Economic and 

Sbcial Council that we have got overwhelming support, but there are irritants. 

Sir, if you see the language of the National Common Minimum Programme on 

West Asia and the formulation this Government has made in the Presidential 

Address, the change will be 
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clear. The whole reference to Israel which has come in the President's 

Address, which, unfortunately, we could not discuss thanks to Jaswantji and his 

friends in this House, that reference was there that with Israel, we have developed 

good relations and nothing will happen in our Indo-lsrael relations which will 

negatively affect our traditional ties with Palestine and other West Asian 

countries. Now, why the question of Israel comes? Nobody is shouting from the 

rooftop that we will not have any diplomatic ties with Israel. Israel is a State we 

have recognised. But, at the same time, those Indo-lsrael ties could become a 

threat to our position on Palestine issues. Why that concern had to be expressed in 

the Presidential Address? Because, again, I have data with me, in 1998, when the 

earlier Government was in power, I think we had about 250 million dollars worth of 

trade with Israel in defence equipment. In 2004, when this Government has 

come, it has already grown to, I think, 1-1/2 billion or 2 billion dollars. And there is 

a projection that by the next year, it will go up to four billion dollars and it goes 

into several areas - avionics, ammunition, rifles, night-vision goggles and so on 

and so forth. Now, the point is, and I am given to understand, that many of the 

deals had gone through earlier even without a tendering process. And defence 

magazines like the Zennets, even the Janes Digest, tell us that Israelis are 

paying the highest amount of commission, 30 per cent average, for securing 

orders from the countries to whom they sell their equipment. This is the general 

position. Israel has in the past, after having dealt with China in terms of arms, had 

suddenly stopped supplies because the Americans were saying, the point that you 

Were making in the last -- endues. That endues is against the American interests, 

so you cannot sell to the Chinese.-Now, therefore, is it proper on our part to go on 

depending increasingly heavily on the Israelis? I am a little surprised at the 

great eloquence of Jaswantji on our ties with the Russians because the people 

who were most sour with our growing defence relationship with Israel were the 

Russians. Now, therefore, if something had upset the Russians really, which I do 

not know, which the hon. Foreign Minister has to clarify, that would surely be our 

increasing defence relationships with israe!. Now, whose brain-child was this in 

foreign policymaking? The US-Israel-New Delhi Axis, Washington-Tel Aviv-New 

Delhi Axis, and whether it was a result of an independent foreign policy-making, 

and whether, as the new Government has said it in the Common Minimum 

Programme, with some of these people who are knowingly smiling here, 

because they had some role in drafting it... 
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' THE MINISTER OF LAW AND JUSTICE (SHRI H. R. BHARDWAJ): Whom 

are you referring to? 

SHRI NILOTPAL BASU: There are so many friends here. This dilution that you 

have made in the President's Address in dealing with the West Asian situation, 

is quite clear, because, apart from anything else, look at the numbers. In West 

Asia, we have about 54 votes for the Security Council, and Sir, I must tell you very 

frankly, that whoever has prepared the Prime Minister's intervention in the U.N. 

General Assembly, our failure to mention our solidarity, our support to the 

Palestinian did not go down well with those countries. Therefore, we have to take 

a very balanced and nuanced approach on all these issues, because it is a 

complicated world, it is also a very difficult world, where we are trying to work 

out a foreign policy, whidh is promotive of multilateralism, yet, we are in a 

situation, which is the unipolar world, where we do not know people who 

befriend us at a certain point of time. How long will they go along with us? How 

long will they stick to us because, Yashwantji was referring to Arun Shourieji's 

achievement in Cancun? But we have also seen that there are ditherings, 

because, the developing countries get together, stick together for some time, 

and then they tend to fall away. So, our approach has to be, how long and how 

far we can carry with whom. We have allied ourselves at a certain point of time. 

Therefore, I think, Sir, it is very important to start the whole issue in the 

neighbourhood, and we have no doubt that we have progressed, and the rancour 

in Yashwantji's intervention I could understand, because, the Government is really 

unlike "Yashwant". (Interruptions) 

SHRI YASHWANT SINHA: Sir, I know about the accent of the people from 

that-part of the country from where he comes. 

SHRI NILOTPAL BASU: That is what I am saying. You bear with the accent 

that we have in that part of the country, because, none of us really speak British 

English. Either we speak Tamil English or Telugu English or Bengali English. The 

point is, therefore, Yaswantji's contention in most part of his speech was 

preoccupation with Pakistan is understood because, the Indian foreign policy 

became a mirror image of Pakistan's India policy, and we have to go beyond it. 

Therefore, there was terrorism there, there is terrorism now, notwithstanding 

POTA, notwithstanding the spending of taxpayers' money to the tune of Rs. 

1,000 crores by mobilizing our forces for ten months along the border. But the 

point is, nothing has happened. 
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There was no progress. On the contrary, the SAARC process itself was frozen, 

in a suspended animation, for two years. That is a fact, which nobody can 

deny. There, the name of the game today is 'engagement'. You have to 

engage, not that you always come to an agreement. But engagement has to be 

there, relationship has to be there. The most positive part that we are now 

discussing is gas. Well, there may be differences in the perception, there may be 

differences in the manner of articulation done by different Ministers, but we are 

not discussing when and where we will bomb the other country with our nuclear 

arsenal. That we are not discussing. We are discussing gas or we are 

discussing the MFN status or certain other economic issues. That in itself,! think, 

is a major positive development. 

MR. DEPUTY CHAIRMAN: Mr. Basu, how much more time will 3you take? 

SHRI NILOTPAL BASU: Sir, I think the hon. Chairman was very forgiving about 

former speakers. So, if you have even a fraction of that for me, I will wind up. 

SHRI V. NARAYANASAMY: Sir, it is a very important matter. Please extend 

the time. 

MR. DEPUTY CHAIRMAN: I am just asking him how much time he will take. 

SHRI NILOTPAL BASU: Therefore, the SAARC process and the BIMSEC process 

are welcome developments. These have started, and these are being followed 

up. The ASEAN process has started; that is also going to be followed up. There 

may be some differences, but what is very important is as and when we are going to 

have a new emphasis in our Foreign Policy because ultimately, our objective is to 

open up the economy, is to have more trade and bilateral business engagements 

with many parts of these regions or with many other countries, our country's 

infrastructure should also change. Yashwantji has said that there was a great 

interest shown by the earlier Government towards the ASEAN and BIMSEC. But 

when it comes to the infrastructure in the eastern part of the country, we feel that 

no investment is being made by the Government. Today, Foreign Policy is also an 

extension of the domestic policy; I mean, always it was, and today, perhaps, 

more so. When you are actually reorienting your Foreign 
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Policy towards a particular region of the world, that part of the country should 

also get your attention in terms of capacity building, in terms of infrastructure 

building, and whenever the opportunities fructify, we should be able to make use of 

that. Sir, it is a very welcome development today; Karan Singhji was also making a 

mention of the Primikov idea of Russia, China and India, because increasingly, in 

this world what do we see when we are talking of unipolarity, when we are talking of 

hegemonism? In Iraq, we are seeing that every day; we do not know what kind of 

elections will take place. I would like to know from the hon. External Affairs 

Minister what is India's approach because on this, Parliament has passed a 

unanimous Resolution. Unless it is amending that, how are we going to translate 

the idea incorporated in the Resolution into a reality? What will be our approach 

on Palestine? I am asking this because there is a new situation there, post-

Arafat. We have to play a major role in this because these are all issues which are 

related to our central position, central question of trying to restructure the U.N. and its 

Security Council. We cannot have a global of articulating the concerns of the 

developing countries. On the other hand, the main issue which constitutes a very 

important part of the global discourse, on which where the developing countries 

will stand, should be decided. The kind of thing that on other issues, we will 

not articulate, we will not keep ourselves relatively silent, does not go well 

together, does not gel well together. I say this because earlier, the 

Government jumped to the bandwagon of the United States... (Interruptions).. 

SHRI K. NATWAR SINGH: Which Government? 

SHRI NILOTPAL BASU: The earlier Government. 

SHRI K. NATWAR SINGH: Define clearly. 

SHRI NILOTPAL BASU: I go by Yashwant Sinhaji's definition that the 

Government is a continuous process. In that sense, I say 'the Government'. 

SHRI YASHWANT SINHA: You don't believe in it? You don't think so? 

SHRI NILOTPAL BASU: I think people are our masters, and they have decided 

that whatever policy that Government was pursuing has to be rejected... 

(Interruptions)... to the extent it is necessary, to the extent the people did not agree 

with that. Surely, people did not vote for the continuation of those policies. 

(Interruptions)... 

273 



RAJYA SABHA [20 December, 2004] 

DR. ALLADI P. RAJKUMAR (Andhra Pradesh): People did not vote for others 

also. You don't forget that. (Interruptions)... 

SHRI NILOTPAL BASU: But surely they did not vote for those policies. 

(Interruptions)... 

DR. ALLADI P. RAJKUMAR: Let us be fair in this august House. 

(Interruptions)... 

SHRI YASHWANT SINHA: Which policy did they reject in Kerala? 

(Interruptions)... Which policy did they reject in Kerala? (Interruptions)... 

SHRI NILOTPAL BASU: I am coming to that. (Interruptions)... I am coming 

to that. (Interruptions)... 

SHRI RAVI SHANKAR PRASAD: (Bihar): Which policy did they reject in 

Madhya Pradesh, Rajasthan, Orissa and Punjab? (Interruptions)... 

SHRI NILOTPAL BASU: I will reply to that question. (Interruptions)... 
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cause the previous Government was a unilateral coalition. Whatever some people 
thought should be done, that became the national policy and that made the 
national consensus on the foreign policy. On the contrary, now, we have a real 
coalition, in the sense of ideas, where ideas clash and, therefore, we also have 
to articulate openly and publicly our differences with the Government, whatever 
they are, so that, overall, we can have a much more balanced and nuance 
position on the foreign policy issues. That is there. But this time, is a complex 
time. Nobody can claim, like Yashwantji, that finally truth is with me and I am 
the repository of all wisdom. Through trial and error you have to learn. 
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SHRI YASHWANT SINHA: Sir, I take it back. After he has taken off is jacket, I 

am a little scared of him. I don't know what he will take off now. 

MR. DEPUTY CHAIRMAN: Mr. Basu, please conclude. 

SHRI NILOTPAL BASU: Therefore, Sir, I would say that we have made a 

beginning. But we need to be very careful. 

Sir, I begin from where I digressed. The Government, in the past, jumped into the 

US bandwagon of creating a missile shield. I have a report, which appeared in the 

NEW YORK TIMES of 17th December. They have commented that even the 

latest attempt by the administration in having a missile shield has failed. That 

experiment has failed. They say that 85 million dollars have been wasted down 

the drain on that experiment of creating a missile shield. Yet, Yashwantji, became a 

party to that unilaterally. Therefore, while winding up my speech, I would say that 

the need of the day is to have an independent foreign policy. There is a need, 

today, for promoting multilateralism in a hostile world, which is dominated by a 

superpower, where our concerns will have to be juxtaposed with the concerns 

of the developing countries at large. We have to proceed very carefully while 

befriending with those countries which also stand to gain and we should try to 

have multipolarism instead of unipolarism. Russia will have to be there with us; 

China will have to be there with us; South Africa will have to be there with us; 

Brazil will have to be there with us because the common reality of a unipolar 

world is threatening their existence also. So, our approach has to be to 

diplomatically recognise areas where there could be a common ground and on 

the basis of which we can proceed without picking up quarrels with anybody. 

There is no point in shouting from the rooftops that we are opposed to any 

particular country. But, in a positive manner, we have to demarcate ourselves 

from all attempts by the unipolar forces to have the global hegemony and try to 

have a more civilised democratic world. What is going on in Iraq is not the way to 

fight terrorism. But there should be more decent and civilised engagement 

between nations. There may be differences at a given point of time. But 

engagement is the route through which we have to try. I think, this should be the 

policy which would be broadly endorsed by the people. Thank you. 
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†*SHRI S.S. CHANDRAN: Mr. Deputy Chairman, Sir, If I speak in English, 

you all will be confused whether it is Tamil-English or Telugu-English. That is 

why I am speaking in my mother tongue Tamil. If I speak English you are there 

only to find fault with. There is no problem if I speak in my mother tongue. There 

are 12 Ministers and 40 MPs from Tamil Nadu. It is with their support that you 

are running the Government. I am proud to speak in Tamil. You may choose to 

speak in British English. You may also' speak in Hindi. We will be proud of that. 

Mr. Deputy Chairman, Sir, thank you very much for giving me this 

opportunity. I am proud to put forth my views on behalf of AIADMK on the foreign 

policy of the country. When we speak of foreign policy, the first Prime Minister 

of India, Pt. Jawaharlal Nehru who laid the foundation for our foreign policy 

through the policy of non-alignment comes to our mind. The credit goes to Pt. 

Jawaharlal Nehru for getting India a place of pride in the international arena in the 

1950's and 1960's through this policy of non-alignment. The importance of the 

External Affairs Ministry could be known from the fact that Pt. Jawaharlal Nehru 

had kept this portfolio with him. By saying this, I am not trying to say that the 

present Prime Minister Dr. Manmohan Singh should keep the External Affairs 

Ministry with him. The Hon'ble External Affairs Minister is a very capable person 

who has had long innings in foreign affairs. 

Sir, after assuming the office of the External Affairs Minister, he addressed a press 

conference on 25th May this year wherein he said, there will not be much change 

in. the foreign policy because foreign policy is evolutionary, not revolutionary. I liked 

his statement because, rather than accusing the previous Government, he rightly 

gave importance to national interest. If foreign policy is not well formulated and 

properly pursued, it could be disastrous for the nation. Afghanistan and Iraq are 

the recent examples of this. 

Mr. Deputy Chairman, Sir, we had almost a levelheaded foreign policy right 

from the time of independence till around 1990. But after the end of cold war era, 

it is a fact that our foreign policy has not been steady and firm. Even during the 

cold war era, though we have been pursuing non-aligned policy, it is a fact that 

the former Soviet Union and the present Russia exercised its Veto power in 

favour of India whenever Kashmir issue was raised in the United Nations. We 

cannot forget this. Today, 

† English translation of the original speech delivered in Tamil. 
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the two-block theory is gone and the USA has become the centre of discussion 

globally. This is still worse a situation and India should tell its allies about this. 

Sir, what did the USA say when cross border terrorism tried to attack Parliament, 

our symbol of democracy? It said India should exercise restraint, be patient. 

When should we be patient? When we are attacked, when we are about to die! This 

is what America said. (Interruption). 

When you speak you tell your policy. If the Hon'ble Deputy Chairman gives 

me time, I can speak for 5 hours. You speak about Congress and I will speak 

about AIADMK. That is not the issue now. We are discussing foreign policy 

now. 

Sir, I was saying about the US. But what the US did in Iraq. India has 100 

more reasons than what the US is said to have had for attacking Iraq. I wish to 

make one thing clear to the Hon'ble Minister. Message should not go that no 

matter by whom and how terrorism is unleashed on India, we will be patient. 

Such thinking about India in the international arena should go. From being 

defensive, we should send a message that if roughed on the wrong side, we will 

punish them. At the same time, I welcome the statement of the Hon'ble Minister 

that India would not send forces to Iraq. 

Sir, as many Hon'ble Members have spoken about the Indo-Pak relations and the 

policies pursued, I wish to make some points about our relation with Srilanka. I 

request the Hon'ble Minister to kindly spell out our foreign policy in respect of 

Srilanka while replying to the discussion. On 2nd October 1974, Kachchathevu 

Island was gifted to Srilanka by the rulers of the day at the Centre. The party that 

was in power in Tamil Nadu at that time did not prevent this action of the 

Centre. But now it is shedding crocodile tears for Tamil Nadu fishermen. 

According to the Agreement of 1974, Tamil Nadu fishermen enjoyed all their 

traditional rights such as fishing around Kachchathevu, drying up their nets and 

resting on the island and going to the Church on the island for prayer. But these 

rights were curtailed through a circular by the Centre in the year 1976. Even 

then it was made clear that fishermen would not be harmed for going there. But 

what is happening? Even yesterday, a mechanised fishing boat was shot and 

damaged by the Srilankan Navy. They had also taken away the catches of prawn the 

fishermen had. I don't know whether it is Navy or sea pirates? Sir, it is said by same 

political wizards' that Kachchathevu was donated 
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because it is a barren land without water resources. But let me quote what the 

Secretary of Defence and Foreign Affairs of Srilanka at the time of donating 

Kachchathevu has the say. In his book titled Kachchathevu: the Maritime 

Boundary of Srilanka, WT Jayasinghe says, (Interruptions). 

What I just said is Singhalese and you won't understand. I know all that. 

Sir, I was referring to what WT Jayasinghe had to say. He says, in a world 

where nations go to war a tiny dry land, we have succeed in getting Kachchathevu 

from India through negotiation diplomatically. The Hon'ble Minister knows what 

he means. This island is more important for us because, there are about 10 lakh 

fishermen along the 1076-km. long coast of Tamil Nadu. As these fishermen 

depend on fishing for their livelihood, it would be injustice to say that they should 

not go to see for fishing. So far Tamil Nadu fishermen have been attacked and 

killed several times by Srilankan Navy. Yet, not even once the Indian Navy or 

the Coast Guard returned fire. Could you not even threaten them? If the foreign policy 

pursued towards Srilanka stands in the way of taking action, then we don't want 

such a policy. 

Sir, the Centre volunteered to help Bangladesh for its liberation, raises voice in 

favour of Palestine and flys forces to Maldives to retrieve the island from 

mercenaries (Interruptions). 

Nobody is giving any letter! There is nothing wrong in giving some points I. 

(Interruptions). 

THE DEPUTY CHAIRMAN: No, no, you please conclude. 

SHRI S.S. CHANDRAN: Mr. Deputy Chairman, Sir, I was 11. (Interruptions). 

Sir, many leaders are reading them why not I? I can show photograph of 

someone reading a speech tomorrow in the House. Sir, some 6 months before, 

over 200 workers from Tamil Nadu faced lot of problems in Malaysia. The Indian 

Embassy did not provide them any help. Even people die while in foreign 

countries. All our Embassies should be instructed to provide help to our people 

there in time of need. I hope the Hon'ble Minister will take necessary steps in the 

matter. With these words, I conclude. Thank you. 
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MR. DEPUTY CHAIRMAN: Mr. Chandran, please conclude. (Interruptions) 

SHRI RAJEEVSHUKLA(Uttar Pradesh): Sir, she is writing and giving it to him. 

(Interruptions) 

SHRI V. NARAYANASAMY: Sir, she is...(Interruptions) 

SHRIMATI S.G. INDIRA (Tamil Nadu): I am not writing. Also, if I am writing, what is 

wrong in it? (Interruptions) 

SHRI V. NARAYANASAMY: Sir, ...(Interruptions) 

MR. DEPUTY CHAIRMAN: No, Mr. Narayanasamy. (Interruptions) ...no cross-talks in 

the House. (Interruptions) 
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SHRI S.S. CHANDRAN: The hon. Member spoke in Tamil. 

MR. DEPUTY CHAIRMAN: Generally, in a debate, Members are not expected to read. 

That is the procedure. You can take points and speak. (Interruptions) 

SHRI S.S. CHANDRAN: I am taking points only, Sir. 

SHRI S.S. AJHLUWALIA (Jharkhand): Sir, there is nothing wrong. Everyday, 

Ministers are replying while reading the statements. (Interruptions) 
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MR. DEPUTY CHAIRMAN: Ahluwaliaji, I am talking about the general rule. 

(Interruptions) You please conclude. (Interruptions) 

SHRI V. NARAYANASAMY: Sir, ...(Interruptions) 

MR. DEPUTY CHAIRMAN: I would request the Treasury Benches also 

because your responsibility is to see to it that we finish it in time. Two-and-a-half 

hours are fixed for this debate. Already, two-and-a-half hours' time is over. There 

are 14 more speakers. The more you disturb the House, the more will you get the 

punishment of sitting longer today. 

SHRI RAASHIDALVI (Andhra Pradesh): It is the question of the dignity of the 

House. Just because of time-limit, you cannot go against the rules. It is against 

the convention of the House to read a paper. (Interruptions) 

SHRI S.S. AHLUWALIA: What is he talking about (Interruptions) 

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, why are you taking cognisance of it? 

You please sit down....(Interruptions)... Now, why are you all getting up? Please 

sit down. 

SHRI S.S. CHANDRAN: The hon. Member spoke in Tamil. 

6�. �	�'� ��. ���&� ��� : �������	 
�, HI"���! -  Mr. Narayanasamy 

should know that his leaders are reading in Lok Sabha. 

MR. DEPUTY CHAIRMAN: You are speaking on foreign policy, not on 

Narayanasamy. (Interruptions) 

DR. ALLADI P. RAJ KUMAR: Don't forget that Mr. Narayanasamy. 

Everybody has got the right to read. Some people may be intelligent. 

(Interruptions) We are following the British system of Parliament. 

MR. DEPUTY CHAIRMAN: Let me clarify. Mr. Narayanasamy, 

...(Interruptions) Except with the prior leave of the Chair, no Member should read out 

a written speech. Notes may be referred. So, if a Member wants to read, he can 

take the prior permission of the Chair and do so. Now, let us not enter into this 

argument. Let us concentrate on the debate. 
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SHRIMATI S.G. INDIRA: Sir, Mr. Narayanasamy always disturbs him at the 

time of his speech. Mr. Deputy Chairman has got every right to give direction 

on anything. (Interruptions) 
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DR. ALLADI P RAJKUMAR: You should encourgae me when I speak in 
Hindi. 

MR. DEPUTY CHAIRMAN: Please encourage him. (Interruptions) 

[THE VICE-CHAIRMAN (SHRIMATI SARLA MAHESHWARI) in the 

Chair.] 
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to Shri Chandrababu Naidu, we have been supporting the foreign policy. Sir, 
when the National Front Government was in power, when the United Front 
Government was in power, or when the NDA was in power, as and when it 
was required, the Telugu Desam Party used to give suggestions on the 
foreign policy. 

Sir, I would like to know, today, what is the stand of the Government 
as regards Bangladesh? Sir, we know very well that India played a major role 
in Bangladesh's achievement of Independence. Today, in Bangladesh, there 
are anti-India groups and their activities in Bangladesh, and terrorist groups 
are giving threats to our cricket team during its recent visit to Bangladesh. 
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There is a lot of infiltration of Bangladeshi nationals entering India on the 

borders. Sir, there are incidents of attacks on our security forces. There are 

terrorist camps in Bangladesh that are responsible for the terrorist activities in the 

North-Eastern States. Sir, in view of all these happenings, we have to have a re-

look or re-visit our relations with Bangladesh. Sir, we have very good relations 

with Nepal which is now in the grip of Maoist terrorism. What is our Indian role 

with Nepal? What is our relationship with Nepal, our neighbouring country? Sir, 

kindly, enlighten us on Nepal issue also. Although Myanmar is having dictatorship 

but we are having cordial relations with them. But there is one point of concern that 

is the running of terrorist camps in Myanmar. Sir, kindly answer this also. Sir, 

regarding Pakistan, Yashwant Sinhaji has quoted and Janeshwar Mishraji has 

also quoted. I have also the same idea. Today, what is the relationship we have with 

Pakistan? 

Recently, we had an occasion to visit Pakistan along with my Leader, Mr. 

Chandrababu Naidu. Sir, there was a rousing reception when we landed in Lahore. 

We went to Islamabad, we met the Prime Minister, we met some of the 

Ministers, we met the Press media, we met the Pakistani Administrative 

Officer, and we met the common people. So many cross sections of people we 

met. They had only one slogan, 'we want peace with India.' How far are you 

negotiating? How far are you working on those lines? Sir, recently Musharraf 

visited seven countries. When we were in Pakistan he was on a foreign tour. So, 

a different picture was given there. For example, when Mr. Musharraf met Mr. 

Tony Blair, he was saying something different. When he met the French 

President he was saying something else. Kindly watch Pakistani news channel, 

you will get the real picture about what is in their mind. Still terrorist camps are 

actively participating in Kashmir. Even a Major was killed. You know it very well. 

So many hundreds and thousands are being killed. So today, you should have a 

dialogue with Pakistan. Please kindly give enlightenment on Pakistan also. On China, 

after the war of 1962, we are having strained relations with China, most of the time. 

Although, of late, some breakthrough has been made in order to restore peace 

between the two countries which needs to be pursued keeping in view—Sir, I would 

like to give you four or five points, kindly enlighten us—1. China is occupying quite a 

lot of area of Arunachal Pradesh in North-East. 2. It has also occupied some area 

of Aksai Chin in Karakoram Range. 3. China has given some occupied areas in 

Aksai Chin 
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to Pakistan and, in connivance with Pakistan, has built the Karakoram 

highways which is a threat to our security. 4. We must take up the cause of 

autonomous region of Tibet with China. About Sri Lanka, Sir, today our relations 

with Sri Lanka are so-so. Our fishermen are being caught and their vessels are 

being captured. They are in jail for the last two or three years in Pakistan and in 

Sri Lanka. Kindly negotiate. See that those fishermen come out of these 

countries. You have to negotiate on this. Sir, about India's claim for a permanent 

seat in the Security Council, there is a lot of discussion about India's 

Membership in the Security Council. A committee of the UN has recommended 

for extension of the membership of the Security Council. We have to decide whether 

we are going to accept the membership of the Security Council with or without 

Veto power. India should not accept the Membership without Veto power as we 

have all the qualifications to be a permanent member. If we become the 

permanent member with Veto power, we can enjoy a lot of benefits which are 

exclusively available to the group of five permanent members. I would like to talk 

about re-orientation of persons implementing the Foreign Policy. Now, eminent 

persons are required. We are, on the basis of the Non-Aligned Movement and the 

Panchsheel, guiding India's Foreign Policy. Now, after fifty-five years of our 

Republic, the time has come that we should re-look at our Foreign Policy. 

The hon. Minister and the House are aware of the number of Indians living in 

the Gulf countries. They are facing a lot of problems there. Would the hon. Minister 

enlighten this House about the safety and other aspects of Indians in Gulf 

countries? We have discussed many a time about the Indian nationals in Gulf 

countries. The hon. Minister is very well aware that five people were abducted 

recently in Afghanistan and how the Government of India was able to release them. I 

would only appeal that such a kind of situation should not recur again. 

Madam, with your permission, I wish to place two or three suggestions for kind 

consideration of the hon. Minister. My first point is regional parties are totally 

neglected. I request the hon. Minister that the regional parties should be taken 

into confidence at the time of taking any decision on foreign policy matters. I 

would like to ask when did you hold the meeting of the National Development 

Council? After seven months in office, did you ever call for a meeting of the 

National Development Council? Why don't you discuss the important Foreign 

Policy issues in the National 
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Development Council? If you have such meetings, only then you will have the 

views of others. That is why I am requesting the hon. Minister to take regional 

parties into confidence. Today, the national parties have been reduced to 

regional parties and the regional parties are becoming national parties. 

The other point is, the hon. President, the hon. Vice-President, the hon. 

Prime Minister, the hon. Minister of External Affairs should take up extensive 

tours to other countries.... 

DR. FAROOQ ABDULLAH (Jammu and Kashmir): Along with Members of 

Parliament. 

DR. ALLADI P. RAJKUMAR: Yes. They should take Members of 

Parliament along with them as has been suggested by Dr. Abdullahji because 

discussions will always pave the way for solution. Now, if the hon. President 

goes abroad, he takes some Members of Parliament along with him. So, unless 

we take up extensive tours to other countries, it is difficult to establish friendly 

relations with them which also helps us in getting a Permanent Seat in the UN 

Security Council. 

Lastly, I request the hon. Minister to take measures for the SAARC meeting 

once in every six months. If this is done, we will have more fruitful deliberations with 

the SAARC countries and can also solve the outstanding issues among the 

SAARC countries. 

With these words, the Telugu Desam Party support the policies of the 

Government of India. But, at the same time, the Government of India should also take 

into confidence regional parties while deciding issues on the Foreign Policy. 

Thank you. 

DR. PC. ALEXANDER (Maharashtra); Madam Vice-Chairman, the subject 

of discussion, today, is Foreign Policy and, I thought I should make two or 

three general points on Foreign Policy in the context of the change in the 

concept itself of foreign policy in almost every part of the world. 

The first point is, Foreign Policy, has today ceased to be just only a political 

policy. Days were, when Foreign Policy meant primarily or heavily what is 

described as political relations. But, during the last two decades, the whole 

concept of Foreign Policy has undergone a radical change. 
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Today, commercial diplomacy has emerged as important as political 

diplomacy. Today, issues like investment and transfer of technology have become 

as important as Political dealings or foreign trade. Therefore, today, the complexion of 

Foreign Policy is different from what it had been in the past when we all started 

working in the Government offices. This brings me to the second point. Foreign 

Policy, has to be a coordinated effort of different senior political leaders in the 

Cabinet. There can't be a Foreign Policy entirely guided, directed or managed by 

only one Minister in one Ministry. The Ministers in charge of Commerce and 

Industry, the Minister for Defence and the Minister for Finance, of course, will have 

a dominant share in shaping the Foreign Policy of the country, almost equal to that 

of the Minister in-charge of political relations, who is the Minister for External Affairs. 

This is a change that has taken place all over the world. Gone are the days when a 

Henry Kissinger and before him an Anthony Eden, in their era, could dominate 

foreign policies of their country. That pattern of foreign ministries and foreign 

policies has disappeared. Today it is a coordinated, composite, joint effort of 

five or six senior members of the Cabinet. Foreign Policy will have to be handled 

with great care and a very high degree of coordination almost on a day-to-day basis 

as otherwise we will commit mistakes and faux pas and land ourselves in a greater 

trouble. That brings me to the third general point, that is, the primacy of the Prime 

Minister in giving directions and leading the coordination within the Cabinet and 

representing Foreign Policy outside the country. It was evolving over the last few 

years. It is not anything new. It had become very prominent in the previous 

dispensations as well Prime Ministers, like Indira Gandhi, Rajiv Gandhi and in 

recent history, Atal Bihari Vajpayee were great expert in directing a coordinated 

Foreign Policy. When-we speak of a country's foreign policy, we must always 

remember that the Prime Minister is the chief person responsible for giving shape 

to the Foreign Policy, for giving voice to the feelings and concerns of the people 

abroad. And, that primacy of the Prime Minister has to be observed by the 

present government as well. These were the general points I wished to make. 

Now, I want to come to some specific points relating to the countries in our 

neighbourhood. I am not going to comment on anything else. I have a feeling—I 

may be wrong; if I am wrong, I would like to be corrected—that we are now not 

giving the attention that our immediate neighbouring countries deserve, or, as 

we have been giving them in the past. And, I 
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think, it is a very unwise and dangerous development. In fact, one of the first 

concerns of any Foreign Ministry or of any Prime Minister, J will say, should be to 

maintain very cordial and friendly and close relationship with our neighbours, in 

whose interest we have an interest; and on whose future we have a stake. 

I come specifically to the issue of our relations with Nepal. I am not blaming 

anybody. I am not saying as if something has happened in the last six months. 

The position, today, that I see is the result of probably a couple of years of 

continuing policy of neglect as far as Nepal is concerned. There was a time when 

we used to select the best civilians, the best diplomats, the best politicians to 

be our ambassadors in Nepal. I do not know whether that precedent is being 

followed now also last two months. There was a time when the Foreign Secretary, 

the administrative head in the similar line used to be himself handing the relations 

with Nepal. If that much importance had been given, in the past, to Nepal, it was 

not merely because of our consideration for Nepal alone, not because only of 

our concern for the people of Nepal, but for our own self-interest itself. What 

happens in Nepal is our concern, and we cannot forget that. And, if we can't 

understand the dangers that are taking place, dangerous trends are setting in 

Nepal, we will regret as much as the people in Nepal will regret. Today, when I 

analyse our relationship with Nepal, I find that we have succeeded in 

displeasing, practically, every power Centre in Nepal and left with nobody who 

will place trust on us. The Monarch and the Army which he controls is one power 

centre, there are two or three major political parties—another power centre—and 

the Maoist movement, a third power centre, we cannot ignore the facts. I find that 

we have, practically, ended up by not being friends with anybody or not being 

trusted by anybody fully. If we allow Nepal to sink down further, how can we protect 

our own borders with that efficiently? Do you think we can inspire confidence in 

other small countries who are, our immediate neighbours? So, we have a great 

stake in Nepal. Let us be very plain and very honest about it. That is the only 

other Hindu country in the world. We share the same culture; we share the 

same history and traditions. Can we afford to have that country disappeared 

from the map of the world or being taken over by a group which believes in 

armed struggle, and internal armed struggle round the world? I want to raise 

this issue; at this forum, when we are discussing Foreign Policy because in our 

own interest, our Nepal Policy should be 
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our primary concern. My esteemed friend, the MP belonging to Telugu Desam, 

expressed his annoyance at the conduct of Bangladesh, or expressed his 

annoyance and to some extent at the conduct of Nepal, also but I would, in all 

humility, not claiming to be an expert in this subject, advise him, and, through you, 

advise all those who are dealing with our neighbours, that we should learn to 

live with these small countries complaining against us, criticising us expressing 

their annoyance with us. That is the price we have to pay for being a big nation. 

We are a large country, a powerful country, militarily, the third largest power in this 

world. We have to be conscious of the fact that small neighbours will always 

have a complex. And if they criticise us, we should not take it out on them. We 

should try to bring them round, and make them feel happy. We should not expect 

gratitude from our neighbour for what we did in 1971, for example, for Bangladesh. We 

should always keep our own interest in view. We want help in controlling insurgency 

in our country. It is not by shouting at them, or crticising them that we will make 

them our friends, by understanding their sentiments, trying to reach out to them 

and even walking an extra mile we should to get our neighbours on our side. 

Madam, Vice-Chairman, I am not going to continue beyond this point. I only 

want the Foreign Ministry and the Prime Minister to give a little more serious 

attention to our neighbourhood than we have been giving at present. Thank you. 

SHRIMATI AMBIKA SONI (Punjab): Madam, Vice- Chairperson, I have listened 

to such eminent Members speaking extensively on Foreign Policy issues that I 

thought, when I stand up I would say, that if one has grown up in public life, looking 

at foreign affairs, one has always thought of Foreign Policy as having emerged 

from a certain national consensus. And irrespective of Governments in office, we 

have held that there should be a continuity in the conduct of foreign affairs. As 

political parties, we might— outside Government—take certain stands which stand 

out, but we cannot forget the sense of pride successive generations in India have 

felt when Jawaharlal Nehru, Indira Gandhi, Rajiv Gandhi and other Primeivlinisters 

raised India's voice and prestige to great heights in the international fora, and 

made Npn-Aligned Movement, a Movement of the developing world, take a place 

in international affairs which could not be brushed aside. But, in the last 6-7 years, 

since 1998 especially, constant attempts, as we see it, have been made to 

change this system, to break with this tradition of consensus and continuity. I 

am not going to make a speech, Madam, 
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because a lot of points have been discussed, but I would like the Foreign Minister, 

in his reply, to allay some of our fears on those breaks with continuity and 

consensus which took place in the last few years. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

I recall that the NDA Government constantly claimed that we were natural ally of 

the US, and that there was a paradigm shift in our relations with the United States 

of America. Sir, I would like you to explain to us what you consider, looking 

back at the least 6-7 years, what was that shift. I do recall Mr. Colin Powell 

coming to India; he was wined, dined, and feted! The next day he went to 

Pakistan, and he announced that Pakistan was a valued non-NATO ally, much to 

the surprise of the Indian Government! 

Sir, I would also like to bring up a point which has happened in recent times 

when General Musharraf visited the US, when the administration of Bush, the new 

administration, had not yet officially taken over and landed up with a 1.3 billion 

military aid. Was this in the same context, as the NDA viewed it as a paradigm shift 

and a natural ally's efforts to befriend India? I am sure, your Government, our 

Government, has protested because as the Defence Minister very ably put it 

that you don't need F-16s to fight terrorists, and we also know that all such 

arms to Pakistan in the past have violated an earlier code long ago when 

SEATO stipulated that they would not be used against India. I was very amused 

when Mr. Yashwant Sinha spoke of the Prime Minister, Dr. Manmohan Singh's letter 

to President Bush on his getting re-elected. He tried to create an impression in 

the House that it was something extraordinary what had happened. A letter had 

been written by the Prime Minister of India congratulating the President of the United 

States on his re-election to the Office of President. He tried to create an 

impression as if it was lowering the dignity of our country, whereas most of us 

who had read about it had taken that letter, as in the normal course, a letter written 

to a Head of State or Government who gets re-elected. I wouldn't like to read out 

because it will take a long time, I have with me a letter that Vajpayeeji wrote to 

Mr. Clinton. It was a letter written on the 11th of May, 1998 after the Pokharan-ll 

explosion. He tried as hard as he could, in this whole letter, to explain, to 

placate, to cajole and little short of going on his knees; to assure the President 

of the United States, and I quote, "I assure you that India will continue to work 

with your country in a multi-lateral or bilateral framework to promote the 
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cause of nuclear disarmament. Our commitment to participate is non-

discriminatory. In particular, we are ready to participate in all the conventions and 

negotiations of the Geneva Conference", and so on and so forth. I mean, the 

Prime Minister of a Government in which Mr. Yashwant Sinha was a Minister 

wrote this. Mr. Yashwant Sinha was then the Finance Minister and Mr. Jaswant 

Singh was the Foreign Minister when Mr. Clinton came, the then President of the 

United States, and addressed the joint Houses of Parliament in the Central Hall. 

None of us here has forgotten the patronising, condescending references to his 

role in bringing about a ceasefire in Kargil. Mr. Yashwant Sinha, who has brought 

this point up, I thought, was extremely amusing, to put it as mildly as I can. Sir, 

I am confident that the Government of India has strongly conveyed its 

displeasure, a sense of irk, and anger that the U.S. Administration has tried to 

sabotage, I would say mildly, Indo-Pakistan peace talks which were going on. 

The Foreign Minister of Pakistan was present, in India when this $ 1.3 billion 

aid was given to Pakistan. Sir, I would also like to congratulate you and the 

Government for, again, rectifying a distortion which had come in the way of 

interpreting our relations with Pakistan. I have not, at the moment, the exact 

quotes, but I do recall on several occasions, Mr. L.K. Advani, had made 

statements equating good indo-Pak relations with good Hindu-Muslim relations. I 

am sorry to repeat this because it hurts. But, he said it not once but quite a few 

times. The most powerful man of the NDA Government tried to polarise the 

peopie of this country and elsewhere on the warmth, or otherwise, of Indo-Pak 

relations. I am glad that you have given it the right perspective. Mr. Yashwant Sinha 

had also said something while talking about the emphasis, Sir, you, and the 

Prime Minister and the Government, have given to what was definitely a Congress 

policy of' Look East'. He said that it wasn't a Congress policy. He gave some 

references and said that this was part of the NDA agenda and had never 

happened before. He also went on to sound a critical note in saying that when we 

go abroad, we should not really try and make a difference between one 

Government and another Government and spoke of some kind of continuity. Sir, I 

would like to mention here, and he has provoked me to do this, that the first 

Foreign Minister of the NDA Government, Mr. Jaswant Singh, when he went to 

Israel to participate in a conference hosted by the Israel Council on Foreign 

Relations he had said, among other things—I am not quoting exactly because I 

have what is a synopsis of his speech—that for him, a visit to Israel was almost 

like a 
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pilgrimage because relations between Israel and India are 'intuitive', while, with 

others natural. I mean, our relations with different countries were defined in 

different ways. But, what is more upsetting was, which also contradicts what 

Mr. Yashwant Sinha said, that Mr. Jaswant Singh went on to say, that "India's 

relations with Israel became a captive to our domestic politics." And, on it, they came 

to be unwittingly a kind of an unstated veto of India's larger West Asia policy. I 

recall when he said this, he also went on to explain, which, unfortunately, has 

not been incorporated in this diplomatic synopsis of his speech, that India was 

playing vote bank politics by being friends with West Asian countries. This much 

was spoken by one foreign Minister about an earlier Foreign Minister, an earlier 

Government, and on foreign soil. Sir, I am glad, as I said earlier also, that you 

have put on rails the Indo-Pak talks. The Foreign Minister has been here, the Foreign 

Secretaries are going to meet, the Prime Minister met the President of 

Pakistan in the United States and we all know the talks he had. We are all aware of 

the fact that the speech of President Musharraf at the UN General Assembly, after a 

very long time, had no mention of the word 'Kashmir, which really was a positive 

development, and, relations are certainly back on the rails as Congress always 

claimed our relations with neighbouring countries should be. 

At the time when the NDA Government was talking of aar-paa ki ladai, at the 

time when the NDA Government, after having failed to engage in fruitful, 

purposeful negotiations in Agra, had talked of putting conditions that there will 

be no further talks till certain conditions, or, certain situations are in place, at that 

time also, the Congress Party, the leader of the Opposition, Shrimati Sonia 

Gandhi, the President of the Congress Party, Shrimati Sonia Gandhi had held 

that while none of us can condone any kind of terrorism, when all of us are 

against any kind of infilteration, we still cannot close our doors and windows to 

negotiations because dialogue is the only way of resolving issues. 

I would like to remind Mr. Yashwant Sinha that I don't think that the 

Government of India today, I don't think Dr. Manmohan Singh, has negated the 6th 

January discussions which took place between the then Prime Minister and the 

Pakistan authorities. In fact, very clearly the negotiations, the talks, which took 

place between the Prime Minister of India Dr. Manmohan Singh and President 

of Pakistan General Musharraf in New York, mention that from 6th January 

onwards, we want to hold and make it a continuing process. 
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Sir, I would also like to congratulate you, and, your continuing policy of 

being a part of the reconstructions process in Iraq, and, I would like to take 

credit on behalf of our Party. In 2003, because of the timely interventions, 

and, a strong protest by the then Leader of the Opposition, Shrimati Sonia 

Gandhi that Indian iroops should not be sent to Iraq— thereby tyie Parliament 

accepted that—Indian troops did not land in Iraq, and, it is a matter of taking 

credit for that ...(Interruptions)... 

SHRI YASHWANT SINHA: It is completely untrue...(Interruptions)... 

SHRIMATI AMBIKA SONI: Anyway, you had your chance 

...(Interruptions).. At saved the prestige of India; it saved the 'traditional ties 

and bonds of friendship that Indian people have had with the people of Iraq. 

Sir, I would also like to congratulate you, your Ministry, your colleagues on 

the way you successfully negotiated the release of Indian hostages in Iraq. It 

helped us to live down the shame of what happened earlier in Kandahar. So 

much for putting the foreign policy back on rails. 

Sir, I have spoken probably little longer than what I thought I would (Time-

bell). I will conclude in one minute  just one minute. Sir, we are seriously 

concerned, and, in your reply, I would like you to tell us exactly at what stage 

we are involved in the reconstruction process of Iraq as it is of great concern, 

especially, when there is almost a virtual occupation of Iraq. I would like you 

to tell us, Sir, in our neighbouring country, in our friendly country, how are we 

helping the powers there in rebuilding Afghanistan. 

Sir, I would also like you to tell us about the Gas line project with Iran. I 

would like you to tell us about the steps which the Petroleum Ministry has 

taken. Is the Ministry of External Affairs giving it full backing, and, have you 

brought up their proposals in your negotiations with Pakistan because as has 

been stated by Mr. Alexander, 'Economics does form the       basis of foreign 

policy today more than ever before'. 

But it is of great importance that we know whether these important things 

are being discussed. Sir, ! congratulate you again at your policy which you 

took to strengthen and forge closer ties with ASEAN during the Prime 

Minister and your visit to Laos. I would also like you to enlighten us on the 

initiatives you are planning to take in the month of January 2005 when you 

attend the SAARC Conference in Dhaka. And, Sir, I would like 
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to request you, and, through you, the Government of India, that we have 

traditionally been friends with West Asia, and we should build those ties still 

stronger. But, Sir, I would like to request you that the world is becoming a 

smaller place to live in. Please don't ignore Latin America; please do not 

ignore the Caribbean. These are the countries which share the same problems 

as India does. These are the countries which are living in this day of economic 

imperialism, so to speak, and are trying to retain their self-respect and national 

integrity and work for the development of their people. Sir, no one knows 

better than you, 43 years as an IFS probationer to the Foreign Minister of 

India, a post occupied by Shri Jawaharlal Nehru, Shrimati Indira Gandhi, Shri 

Rajiv Gandhi and so many others. I know that the foreign policy cannot be 

negotiated through the columns of newspapers. But, Sir, I would like you to 

assure us and enlighten us so that we feel more atheist than we had in the last 

so many years that you are going to take mid-course corrective measures so 

that india's foreign policy is truly reflective of India's commitment to secularism 

and national sovereignty. Thank you. 

SHRI RAVI SHANKAR PRASAD: Mr. Deputy Chairman, Sir, I have been 

listening to very eloquent speeches of all the preceding speakers. Some 

issues have been mentioned, time and again, namely, two fundamental 

features have governed the conduct of our foreign policy— one, a substantial 

political consensus, and, two, continuity with change. The first and foremost 

query, which I have to ask the hon. External Affairs Minister, about whom I 

have great regard and respect being a man of letters and understanding, is, as 

to what he meant, when, immediately in the wake of becoming the External 

Affairs Minister he stated, "No shift in foreign policy—Natwar"? There are 

series of newspapers stating this fact. Should we presume, Mr. Minister, Sir, 

that the conduct of the foreign policy of India under Shri Atal Bihari Vajpayee 

was being conducted in the manner in which your esteemed colleague, Mrs. 

Ambika Soni, has alleged just now? Should we presume that we were 

pandering to American interests, as she has just alleged in substance? Should 

we accept that we were on the verge of sending troops to America and it was 

only because of ...(Interruptions). Yes, to Iraq. If that be so, Mr. Minister, may I 

ask what was your first statement when you went to America, where you 

almost stated-that there was a scope for review which was clearly objected to 

by your friends of your own coalition? Those are the matters which have been 
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widely reported. But, I would like to take this charge very seriously that we 

were supposedly pandering to American interests. Sir, you may recall, in the 

year 1998, when Shri Vajpayee became the Prime Minister, we went in for 

Pokhran explosion. Sanctions were imposed. All the political formations were 

alleging that these sanctions by all the major countries of the world would 

break the backbone of India. We stated we shall face it head long and it was 

the consummate diplomacy of India conducted at the highest level; that 

sanctions could not bend us at all. And, we did not compromise on the 

fundamentals of our nuclear policy, namely, we are a responsible nuclear 

power, we shall always insist upon a non-discriminatory, non-proliferation and 

we shall not sign the NPT. All the sanctions were lifted on their own. Some 

comments were made about some letters having been written to Mr. Clinton. I 

wouid like to remind the hon. Member that Mr. Clinton in his autobiography 

has stated, when Mr. Nawaz Shariff was called to Washington, that he was 

keen Mr. Vajpayee should also come. Then Mr. Vajpayee conveyed, "I would 

not, l.et Pakistan withdraw first." That was the clear response given which is 

all a matter of record. When I say so, Sir, let me place on record the high 

consummate manner in which Shri Jaswant Singh, the then Foreign Affairs 

Minister, conducted all these negotiations at the summit level. It is not a mere 

conjecture. You may recall that Shri Jaswant Singh and Mr. Strobe Talbott 

had a long engagement—in seven countries, they met 14 times. 

Now, it has come in a book form. ...(Interruption).. Mr. Minister, i hope I 

have a lot of questions to ask of you. You kindly wait for your turn. 

SHRI K. NATWAR SINGH: We are waiting. (Interruptions).. 

SHRI RAVI SHANKAR PRASAD: Sir, I am quoting from pages 4 and 5 

of this book. These two paragraphs are very important. It completely 

demolishes the contention of my very esteemed colleague, Shrimati Ambika 

     Soni, about our pandering to American interests. I am quoting from the 

bottom of page No. 4. 

"For their part, the Indians saw the matter in terms of sovereignty, 

security, and equity: if those other five powers had an internationally 

recognized right to be nuclear armed, why did India not have the 

same prerogative?" 
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"My Government attempted to finesse that question with what was 

essentially a compromise. But the Indian Government was, from the 

outset, disinclined to compromise. Its short-term goal was to resist 

precisely the sort of abnegation the United States proposed. Its 

strategy was to play for the day when the United States would get 

over its huffing and puffing and, with a sigh of exhaustion o  a shrug 

of resignation, accept a nuclear-armed India as a fully responsible 

and fully entitled member of the international community." 

"The Indians conducted their test knowing that it would provoke 

American castigation but also hoping it might have another 

consequence; perhaps it would force the United States to pay them 

serious, sustained, and respectful attention of a kind the Indians felt 

they had never received before. Engagement gave the Indians a 

chance to resist the Americans' pressure face-to-face, in that sense, 

the dialogue could be its own reward." 

And then he says in the third paragraph. These two lines are very 

important. "As one of the architects of the Indian strategy, Jaswant 

Singh came closer to achieving his objective in the dialogue than I 

did to achieving mine." 

Now, here is a case where the senior most officer of the American 

administration is saluting the manner in which India conducted the entire 

negotiation with sovereignty in mind, with a clear right of India to be nuclear, 

as a responsible power and did not budge in spite of repeated requests, 

submissions and suggestions. I think, there can be no greater evidence than 

this to completely, I would say conclusively, reject the charge that 'you are 

seeking to pander to American interest.' 

Sir, when we went nuclear, there was a more fundamental issue: Is a 

consensus available in the quest of our Atomic Policy or not? Because certain 

jarring notes came from my friends in the left. My query to the hon. Minister is: 

Should we presume that there exists, or does not exist a consensus in the 

quest for our Nuclear Policy? Sir, there have been many slips from the very 

respected hon. External Affairs Minister, but the stirrings from soul recently 

were most jarring. 
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I would like to ask him a question. Is it appropriate to compare our nuclear 

strategy with a test tube, something which has come out and cannot go back, 

therefore no regret? Maybe the first statement would have been a slip, but 

there have been many slips in the past. I have with me a copy of a statement to 

The Hindu which you made in Singapore, when the matter was raised in the 

Parliament in Singapore, he had ste'ed and I am quoting from The Hindu, "Noting 

that his purported remarks were raised in Parliament in New Delhi today, the 

Minister said: "When I was asked: 'Does India regret being a nuclear power?', I 

said: The question of a regret did not arise. It is now out of the tube and you cannot 

put it back." Mr. Minister, there is a clear apprehension emanating from this that 

you are not sure as to our nuclear strategy, should we go or should we not go? Do 

you accept it under compulsion or you accept it openly? I would say that by 

stating it, in effect, you have negated even Pokharan-I, a long well-established 

norm as to when Indian can go nuclear, no right of first option, right from Nehru's 

days to Indira Gandhi's days and this has given a cause for serious misgivings. I 

would presume for the sake of argument that you have your doubts and, in a way, 

you share your concern with the friends from the Left that there is no consensus. 

Even if that be so, then we are proud that Shri Atal Behari Vajpayee decided to go 

for Pokharan-ll because this was in the best interest of the country and we are 

proud of that achievement; we have not the least problem on that score. 

Other? can have. I can understand the problem of certain formations who are 

happy when China goes nuclear, but they have problem when we go. Good luck 

to them; we need not worry. 

Sir, there are two issues more about which I must be very specific.... 

(Intenuptions)... 

MR. DEPUTY CHAIRMAN: You address the Chair only...(lntenvptions)... 

SHRI RAVI SHANKAR PRASAD. Through you Sir, I would like to ask the hon. 

Minister: What is the policy of the present Government vis-a-vis Israel? What is 

the policy of the present Government as far as coalition against terrorism is 

concerned? Does this Government accept the validity of the defence supplies from 

Israel or it has its reservations? Does it accept the role of Israel in the fight against 

terrorism or it has its reservations? These are my very pointed queries which I 

need to raise in the context of certain observations made by my friends from the 

left. Sir, hon. Member 
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Shri Alexander has already stated about the commercial economic content and here 

I must say that under the regime of Shri Vajpayee, the economic content given to the 

conduct of our foreign policy in the light of entrepreneurial ability, investment 

destination, technical power was there for the whole world to see. And, Sir, why 

this happened? Because under the initial days of Non-alignment, even though the 

intellectual content was there, the world took a very charitable view of us in 

assistance, aid and security. But here was a case that India has something to 

contribute by its economic performance and, therefore, today we have been 

taken seriously by the world. Sir...(Interruptions)... Mr. Jairam Ramesh, you 

can speak.. (Interruptions)... Sir, my hon. friend is a man of some letter and 

intellect. I think, he can speak well. You better wait for your turn. 

Sir, about Pakistan, Shri Yashwant Sinha has already explained everything, 

but I have three very specific queries. Does Pak-sponsored terrorism exist as an 

agenda of importance or not in our bilateral conduct? If that be so, why it was not 

reflected in the September 24 statement when hon. Prime Minister met President 

Musharraf? Secondly, what happened when the Prime Minister of Pakistan came 

to India because the picture is quite hazy and what is the response of the present 

Government of India on the proposal of President Musharraf about geographical 

alterations of Jammu and Kashmir? Sir, the fundamental problem is the fact 

that the root cause theory against the spread of terrorism has got serious takers in 

the Government today, the terrorist organisations are finding and experiencing 

that perhaps the fight against terrorism is not an important agenda of the present 

Government and it is my very serious charge against the present Government 

because of the manner in which the January 6 bilateral document for the first 

time was ignored on September 26. And lastly, Sir, we are living in troubled times. 

There are troubles from neighbours. All has been explained, what is the response? 

Are we lacking in self-assurance in the conduct of our foreign policy? Sir, I was just 

going through an editorial. Both are hon. External Affairs Ministers. The first news-

item has appeared in The Indian Express of 17th December, 2004. It says: "Not 

on Natwar, he cannot, as Minister, contradict Government's policy on India's nuclear 

status." The second news-item has appeared in The Indian Express of 11th 

December, 2004. It says: "India needs to address its foreign policy concerns 

with greater self assurance." Sir, it is our very serious charge today, as has 

been made by the esteemed speakers, that 
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the present Government is lacking in self-assurance and self-confidence. India is 

not that weak. The whole approach has to be full of confidence, assurance and 

straightforwardness, which is completely lacking. Thank you. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Deputy 

Chairman, Sir, I was very happy a few days ago with two statements of the hon. 

Prime Minister. The first is, when he told President Musharraf during his meeting 

with him on 24th September, 2004 that India would not be a party and he would 

not be a party to any solution of Kashmir which involves redrawing of map. It was a 

statement of supreme confidence, which a big power like us, should show. I was 

equally happy with his statement in Thailand, in Bangkok, when he had said, 

again, with what I think, was a supreme confidence, as indeed, we should be 

behaving: Look, we are discussing the Sino-lndian problem, the ground reality 

must be taken into account. I think, it is the first time when the Prime Minister of 

India has expressed himself in clear, unambiguous and forthright terms, vis-a-vis, 

a power like China, with whom, unfortunately psychologically, ever since 1962, 

we have had an unstated inferiority complex. The question is, foreign policy, was 

being discussed recently by many speakers in terms of what the previous 

Government has done and what this Government is doing; the fact of the matter 

is, as we have said before, foreign policy, external affairs, are an on-going issue. 

But what is more important is that, whichever Government is there, the present 

Govenment or the previous Government, how comfortable we are as a large 

country, with the exercise of power. That is the crux of the issue. There are 

categorised powers, and recently, these powers have been categorised into two 

major categories, hard power and soft power. I think, India is very comfortable with 

the soft power, that is, entertainment, technology, IT and culture. We are very 

comfortable with it because it is a part of our culture. I have this suspicion, I hope, I 

am wrong, we are not that comfortable with the exercise of hard power, which we 

have. We are a very strong country, and we have got sufficient hard power. 

What is hard power? Hard power is the basic essentials which provide the 

hard edge, the hardcore bargaining strength, the ultimate strength to 

diplomacy, things like defence, nuclear capabilities and such other things, and I 

do think that over the years, there have been many occasions when as Indians, 

we have been proud. We were proud with the war with Bangladesh in 1971, 

followed immediately thereafter in 1974 by 
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our first nuclear explosion, because it established us as a big nation. We 
came of age, I should say. We were proud, Sir, when the previous  
Government carried out Pokhran-ll. As Indians, we were proud. But we 
were not proud immediately thereafter, when the then esteemed Prime 
Minister thought it fit to write what seemed to be a letter of explanation to 
President Clinton. We were not proud of that. We have to define 
ourselves: Are we a regional power? Do we have aspirations to become a 
superpower? What are our problems, today's problems, tomorrow's 
problems? How is our Foreign Policy handling it? I think, we are handling 
itpretty well. Yes, for criticism's sake, we can keep on saying all these 
things, but, I think, we are quite comfortable. Much is being made of the 
proposal for India to have a seat in the United Nations, whether in model 
'A' or in model 'B' This is a fact which I have noticed, from time to time. I 
have not had as many opportunities, perhaps, as some of my esteemed 
colleagues have had. We are in the Asia Pacific Group. In the Asia Pacific 
Group, my impression— which may be corrected—is that we are isolated. 
As far as the Asia Pacific Group is concerned, we are outnumbered by the 
nations of South East Asia, by the nations of the Pacific rim which, time 
after time, I do not think, will really support us in our bid for a seat of the 
Asia Pacific bloc. That would, rather, support one of that specific Sub-
Region, rather than anyone from South Asia, which is India. We will not be 
supported by the South American bloc, no matter how good relations we 
have on the crunch issue of a seat in the Security Council. If you pit Brazil 
against India, in that context, it is extremely doubtful whether we will be 
supported by a separate Continent altogether, and we should have no 
illusions and no regrets; we are a big country, we are a self-reliant 
country; we do the best we can; we have a good record for ourselves, and 
we should not be dependent on anybody's support for lack of support. I 
think what we should be looking at, and the hon. the External Affairs 
Minister knows very well, is the very old adage, 'there are no permanent 
enemies, no permanent friends, only permanent interests, and as long as 
we pursue our national interests, whether our friend today is 'a' country or 
whether our enemy today is another country, does not matter. We are big 
enough to look after ourselves. We can take friends and enemies in our 
straight. Immediately, today, I think, the point was made very clearly by 
my respected colleague, Dr. P.C. Alexander; what are the little problem 
areas which are at our doorsteps? One of them, of course, is Nepal. What 
are we doing about it? There are no easy answers. It is all right for us to 
get up and say that he should do 
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this and he should that, but ground relations are different. And within the 

parameters of what is going on, I do hope that we are trying to work out; it is 

like walking on a tight rope; the assassination of the former King and his 

family has introduced such a jolt into the entire relations that it will take a lot of 

readjustment, a lot of remanoeuvring, to establish some kind of a balance in 

the Indo-Nepal relations, which are further complicated, of course, by the 

Maobadi movement in Nepal, and which has its repercussions inside India. It 

was discussed earlier. We will be discussing it further when we take up the 

internal security situation. Regarding Pakistan, we have hopes. Of course, we 

have hopes because there is a lot of interaction going on at the people-to-

people level, but, ultimately, it will boil down to Kashmir. It will boil down to 

Kashmir. What best can we do with it? We will have to realise how much 

diplomacy can serve us, and how much hardcore power serves us will have to 

be decided at that time. Yes, we will talk. We will talk about Kashmir, we will 

talk about seven regions, five of which are in India, and two are in Pakistan. 

Ultimately, this is the crux of the issue between India and Pakistan. Whatever 

the people of Pakistan may want, successive Governments in Pakistan do not 

go along with their own people. Let us also be clear on that. I don't see, in the 

near future, the prospect of the Army going out of power in Pakistan. As long 

as the Pakistan Army stays in power, consciously or subconsciously, they will 

have this quest for revenge for Bangladesh. It can take them 50 years or 100 

years. In this sub-continent, we have this culture in a different context of feud, 

which goes on for hundreds of years. That is the sort of thing we have to take 

greater care of. Undoubtedly, the hon. Minister of External Affairs and the 

Government of India are looking into it. 

What is tomorrow's problem? Really, you can't lay your hands on the 

several problems that can confront you tomorrow. Here, I will refer to, on our 

doorstep, the so-called peaceful rise of China. Yes, we have good relations 

with it. We have many meetings with it. We are on the path of friendship. But, 

again, there are no permanent friends and no permanent enemies. A major, a 

gigantic, power is sitting on your doorstep. It is not only an economic power, 

but also a very substantial military power. I do hope that our present efforts 

ana going towards peace. We should not forget the underlying elements of 

these various issues which are going to confront us. I do believe, hot today, 

20 or 30 or 40 years hence, the 
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Government of India, through its Ministry of External Affairs, through its Ministry 

of Defence and through its various economic Ministries, is preparing for that day. 

Sir, I would like to say that there is an atmosphere, an environment, of peace all 

over the world. It is a good thing. We have to manage the peace. How can we 

manage the peace? We can manage the peace basically in two ways. One way 

by which we can manage the peace is to go along with the present and devote 

our valuable resources for developing the infrastructure required for peace 

time activities, that is one way. It is a sensible way. There is another way. It is to 

continue paying our life insurance for the nation. The life insurance is defence 

expenditure, even in times of peace, because we are trying to plan for 20 or 30 

years hence. None knows what is going to happen 10 or 15 years hence. Surely, 

we want to continue as friends with everybody. 

Sir, finally, I would like to conclude my speech with one sentence which I have 

mentioned on a previous occasion also. I would, through you, Sir, commend it to 

the hon. Minister of External Affairs and the Government of India,"speak softly, but 

carry a big stick". Thank you. 

MR. DEPUTY CHAIRMAN: Hon. Members, this debate has to be 

concluded by 7 o'clock because the hon,-Minister of External Affairs has an 

important meeting. He has to attend to the Malaysian Prime Minister, who is 

here, he has to go by 7 o'clock. There are 10 more speakers. I am afraid, I will not 

be able to give more than three minutes each. The debate has to end by 7 

o'clock. Mr. Anand Sharma. 

SHRI K. NATWAR SINGH: Then, I will reply tomorrow, Sir. 

MR. DEPUTY CHAIRMAN: Yes, the reply will be tomorrow. 

SHRI ANAND SHARMA (Himachal Pradesh): Mr Deputy Chairman, I thinK, 

we still have some time left. So, I request you to give me some more time. 

MR. DEPUTY CHAIRMAN: No. Let me make it clear that no party has any 

time left over. All the principal parties have utilised their time. I would request 

Members to adhere to the time so that it will be easy for us to conclude the 

debate in time. 
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SHRI ANAND SHARMA: Sir, still I request you to give me some more time. 

The fact that the foreign policy is being discussed in this House is a very 

welcome development. Those who have spoken before me from this side, that is, 

Dr. Karan Singh and Ambikaji, have highlighted what this Government has 

been able to do in the last seven months — certain initiatives; certain course 

corrections. I was also listening very intently to Shri Yashant Slnha who himself 

was a Minister of Foreign Affairs and also to Shri Ravi Shankar Prasad. Few issues 

have come up about the continuity and also allegations of dilution, whether from this 

side or from that side. A foreign policy of a country like India, for that matter of any 

country, takes care of its strategic interest, its domestic interest and is also 

based on certain principles. India's foreign policy was evolved during the 

Freedom Movement and it took a firm shape after Independence. The 

principled position which we took was clear that we will follow a policy which is 

independent, a policy of equality with other sovereign nation States, a policy 

which identified us with those countries which had shared experiences of being 

subjugated and colonised in Asia, in Africa and in Latin America which led to the 

formation of the Non-Aligned Movement. It is a different matter that in the last six 

years we did not hear much about it and we were being repeatedly toid that it has 

lost its relevance. I will only submit, given the paucity of time, that it is as relevant 

today as it was in 50s, perhaps more relevant if we subscribe to the concept of 

multi-polarity, in a world which has changed dramatically after 1990, when the 

universal impression is that there is unipolarity, there is one power dominance. It is 

not only the military power; it is not only the economic power, but also the moral 

power which India enjoyed. We were not a major economic or military power when we 

were looked up with respect by the rest of the world, but it was because of the 

policies, principles, convictions and certain values which were enshrined in our 

foreign policy. 

Sir, in the last few months, what we have been informed and what we have 

followed is, that this Government has ensured the continuity of those policies which 

had put India on the world map. Much has been said about it; about the relations 

with our neighbours. Dr. Alexander expressed concerns about it. Yes, the relations 

with our neighbouring countries are very important. It is clear that this 

Government is paying due attention to that, though they are not in the same 

bracket — our relations with Pakistan or 
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our relations with China. With Pakistan, there has been deep distrust of over 

five decades. But there is a composite dialogue going on. This Government is 

clear in ensuring that we engage them in a constructive dialogue and at the 

same time, not compromising where the vital interests are concerned. Shri 

Yashwant Sinha was talking about a dialogue with Pakistan that there has been 

a dilution of statement of 6th January. There has been no dilution. The Prime 

Minister, when he met Gen. Musharraf, made it very clear that any dialogue with 

Pakistan will not mean redrawing the boundaries, the geographical boundaries and 

not any compromise on the issue of terrorism. The Minister of External Affairs, Shri 

Natwar Singh is sitting here. I would like him to confirm or correct me that our 

subsequent statement was also a reaffirmation of January 6 vis a vis cross 

border terrorism. There was no dilution. There was no compromise. 

Sir, regarding Hurriyat much has been said. Yashwant Sinhaji — I have great 

regards for him — during your time the Hurriyat leaders did come here. They 

were also encouraged to go out. You are talking of lack of dialogue. First, let 

us be clear in the House whether we consider the Hurriyat as the sole 

representative of the peopie of Jammu and Kashmir. I disagree. Dr. Farooq 

Abdullah ilsitting here. He might have his own views. But you are forgetting one 

thing while accusing the present Government that they came here and went to 

the Pakistan High Commission. The Hurriyat leaders also met Gen. Musharraf 

when he came.to New Delhi for the famous Agra Summit. Let there be no selective 

loss of memory just to score a debating point. There are many areas where we 

can disagree or you may have well founded reasons to criticise us. That is 

what Parliamentary debate is all about. But a foreign policy has to be backed by 

national consensus. It has to be bi-partisan. Now, was that bi-partisan consensus 

kept or not? Sir, be it the policy pertaining to the Middle-East, be it pertain to our 

independent foreign policy, there was dilution of that national consensus during 

the last six years. When we talk of the Middle-East and West Asia, it is not only 

age-old relationship but also a very vital and crucial relationship which we have, 

whether in the field of economy, energy co-operation or the historical bonds which 

we have and with three million of our people working there. India had rightly 

pursued a policy which respected and recognised their aspirations especially 

of the Palestinian people, and we were apologetic about it during the last six 

years. Yashwant Sinhaji, you yourself quoted from your esteemed 
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colleague's, Shri Jaswant Singh's speech in Israel which he termed as a 

pilgrimage. I don't see that there was a national consensus to say that his visit to 

Israel was a pilgrimage; bilateral relations with one country is one issue; but that 

does not mean that you compromise completely your principled stand and 

support to the just cause of the Palestinian people or demean it by terming it as 

vote bank politics. Was Mahatma Gandhi's politics one of vote bank when he 

opposed the Belfour Declaration? Were Gandhi and Nehru pursuing vote bank 

politics when the State of Israel was created, and India took a very clear position? 

Yes; we have relations. Ravi Shankarji was asking whether we are together in the 

fight against terrorism or not. Sir, the question is that there are different definitions 

of 'terrorism' unfortunately being doled out today. There is the U.N. Resolution. But 

this is what we have been telling the United States of America too that there 

cannot be one form of terrorism which targets them and another form of 

terrorism which is targeting my country. But to draw a parallel, let me tell you; 

when we talk of foreign policy, it is not just with one country. 

MR. DEPUTY CHAIRMAN: There is no time, please. 

SHRI ANAND SHARMA: I just have two or three points to make.... 

SHRI RAVI SHANKAR PRASAD: As for this double-standard in the fight 

against terrorism, which Government took it in a very strong measure at the 

international level? It is only the Vajpayee Government. 

SHRI ANAND SHARMA: I welcome it... 

MR. DEPUTY CHAIRMAN: Don't react. You will only be losing your time. 

You will not be able to make your points. 

SHRI ANAND SHARMA: Sir, first of all, when we talk of strong measures, what 

were the strong measures? What was the effect of these measures? The country 

knows it, and that is why because the people did not have faith in the policy 

pursued by you that we are sitting here and you are sitting there. 

Sir, when it comes to foreign policy matters — there are some very 

important points which I have to make — we had the National Security Advisor 

in the NDA Government, Shri Brajesh Mishra. I will just refer to one statement 

which he made in Washington. He said, "India, U.S. and Israel are strategic 

partners in the war against terror." Now, did that policy 
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have national consensus? Yashwant Sinhaji, did you endorse that policy, the 

statement which Shri Brajesh Mishra made from Washington? Now, they have 

also said, Sir, and it is my duty to respond. He was also talking about... 

MR. DEPUTY CHAIRMAN: You need not. The Minister will respond to 

everything. 

SHRI ANAND SHARMA: I just have to make a very few important points. Now, 

Ravi Shankar Prasadji also talked about the nuclear explosions of 1998; and he 

was also having a dig at our hon. Foreign Affairs Minister. From what he was 

saying, he was trying to give an impression as if in 1998 they created 

something; they really liberated India; they made a statement that 'India has 

arrived'. Let me remind you, in a few weeks you did not make India nuclear-

capable; India was made nuclear-capable because of decades of a consistent 

and firm policy, a visionary policy, pursued by Indira Gandhi and Rajiv Gandhi; India 

was made nuclear-capable by the work of scientists, from Homi Bhabha to 

Ramanna; India made that statement by Pokhran-I in 1974. You did not bring it 

with you, pardon rny saying so, along with... (Interruptions) 
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MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI ANAND SHARMA: But, Sir, one thing was that we never surrendered 

the nuclear option; we never signed the NPT and CTBT. Throughout, we were 

clear, and we made it clear that India will exercise the option. 

You were quoting Mr. Strobe Talbot. On two important issues, I must 

quote a few sentences. You quoted about the long engagement of Jaswant Singhji 

with Strobe Talbot. First of all, nobody knew what happened in those 14 

meetings, what was the substantive part of it. 

AN HON. MEMBER: Sanctions were lifted? 

SHRI ANAND SHARMA: Please, please. Sir, Strobe Talbot, in the same 

book, which my friend, Shri Ravi Shankar Prasad was quoting, has said, On 

CTBT, "I had come to London fully expecting Jaswant to tell us to forget about 

Indian signature on the CTBT, especially after Bruce Waddell and Mark Tully had 

heard from Mishra" — the same Brajesh Mishra. "If that had been Jaswant's 

message, I would not have had much ground for protest. Since we could not even 

keep our own Senate from rejecting the Treaty, we could hardly insist that 

Jaswant gets his Parliament to accept it. To my surprise, he told me that Vajpayee 

was still prepared to try to put India on par with the United States, that is, to sign 

the Treaty before Clinton came in March". You were on the verge of signing the 

CTBT. This is what Strobe Talbot has written. You were quoting about the long 

engagement. You never took the country into confidence; you never took the 

Parliament into confidence. And this is in the same book, 'Engaging India', 

which you were quoting, and this is the foreign edition. It is the same book. 

Sir, he was also talking about F-16s... 
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MR. DEPUTY CHAIRMAN: You have to conclude now. 

SHRI ANAND SHARMA: Sir, I will omit a couple of other quotes. They are 

talking about this Government diluting our position on Jammu and Kashmir in 

agreeing to any redrawing of the map, which we have made clear, the Prime 

Minister has made clear, the hon. External Affairs Minister has made clear. But, Sir, 

the same Strobe Talbot, in the same book, has written on Kashmir and his dear 

friend, Jaswant. As a preview of what he was prepared to talk about, he 

mentioned that his Government might consider converting the Line of Control 

which was based on the 1949 ceasefire line between the Pakistani and Indian 

portions of the territory into an international boundary" and, Talbot writes, "...a 

significant departure from the long-established BJP position that India should persist 

in seeking the integration of Pakistan Occupied Kashmir". There is much more 

of that long engagement... 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI ANAND SHARMA: I am concluding. So, we have to be very clear about 

where the compromises were. 

SHRI RAVI SHANKAR PRASAD: There are many things in this, which I did 

not quote. 

SHRI ANAND SHARMA: Yes. We can have another debate on this. 

(Interruptions) 

SHRI RAVI SHANKAR PRASAD: We can. 

SHRI ANAND SHARMA: Yes. We can. I am willing. 

SHRI RAVI SHANKAR PRASAD: Yes. I am willing too. 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI ANAND SHARMA: Sir, I have to make two points for the consideration 

of the Foreign Affairs Minister. Sir, the first point is about the Indian Diaspora. We 

have talked about their importance—the creation of a separate Ministry — that 

they can be the ambassadors of this country. They have attained a lot in the 

countries which they have adopted, they have enriched those countries, and 

many of them have excelled in the various fields. Sir, this Government has also 

endorsed the policy of granting dual citizenship. Now, whether that dual citizenship 

is confined to a select 
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group of countries — from what we have read in the newspapers — the people 

of Indian origin in the United States where there are two million, in the United 

Kingdom where they are almost the same number, and some other country in 

Europe, Will only people get the dual citizenship? I don't find any reference to the 

people of Indian origin in South Africa, which has 1.6 million, to Malaysia, which 

has 1.8 million people of Indian origin. So far, in these countries, Indians have 

actually contributed a lot to the freedom movement and to the social and cultural 

enhancement and why should they not be included in the list. 

Sir, the last point is about the United Nations Security CouncH. 

MR. DEPUTY CHAIRMAN: Much has been said about it. 

SHRI ANAND SHARMA: Much has been said. We would like to make clear 

one thing. I would like to place my views on record. The United Nations 

Security Council, as it is constituted today, is unrepresentative and 

undemocratic. As we have said, India has a rightful claim, which many of my other 

colleagues have said. And the Minister had, on the floor of this House categorically 

had rejected any second rate membership offered to India without the veto 

power. I am surprised, therefore, why Yashwant Sinahji brought it up, because 

on the floor of this House the Minister had said.. .(Interruptions) 

Sir, my concluding word is that today, when we have a Government which is 

rooted in the realities of India's foreign policy evolution, I would like to urge upon 

the Minister to ensure oar re-identification with the Third World, with the 

developing countries, with our natural allies, from whom 

we had drifted during the BJP-NDA regime. Thank you. 

 

MR. DEPUTY CHAIRMAN: Hon. Members, now that all the parties have 

exhausted their time, we will take up only 'others' and 'nominated' Members. If 

time permits, then 'others'will be given time. 

Now, Shri Chandan Mitra. 

DR. FAROOQ ABDULLAH: Sir.. (Interruptions) 

MR. DEPUTY CHAIRMAN: You come under 'other'; your name is there. 

(Interruptions) 
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DR. FAROOQ ABDULLAH: Sir, with his consent, I would take only three 

minutes. 

MR. DEPUTY CHAIRMAN: If he yields, I don't mind. (Interruptions) 

DR. CHAN DAN MITRA (Nominated): Will I be called immediately after him? 

MR. DEPUTY Chairman: Yes. 

DR. FAROOQ ABDULLAH: Sir, I am not here to score points either on this 

side or that side. What I would like to say is very clear. One . has to remember, 

it is India that is important. If we don't consider India is important, then, whether 

you are on this side or that side, it doesn't make any difference. My views are 

very clear. To become a Member of the United Nations, you don't have to bow 

and don't bow for the United Nations Security Council membership. I agree with 

General Chowdhury. You have the might; and the might is the Army might and 

the economic might. When you have these two mights, I can assure you, they 

will beg you to become a Member of the Security Council with the veto power. 

Without that, you will always beg and you will go to small, small countries with a 

begging bow, "Please vote for us." I, as an Indian, would not accept it. 

The second point I would like to make is, Sir, we have forgotten the Arab 

world. I am not against the Israelis. For us, to make friendship with every country 

is important for India, and it is India that has to decide this thing. Therefore, i 

would only request you, Sir, that with the Arab countries we have failed in growing 

stronger. Let us again grow stronger with the Arab countries that are nearer to 

us. 

Sir, the third point I would like to make, and that is important, is, I have seen in 

Britain when we had High Commissioners who may not have been from the elite 

Foreign Ministry but from the public life, as was one of the lawyers who was 

there as an Ambassador for a long time, appointed by the then Congress 

Government and continued by the Government that is now out of power, Mr. 

Singhvi. Sir, he did an excellent job. Sir, I can assure you that there were hundred 

Members of Parliament who became pro-India and there was an 'Indian Group' in 

the British Parliament who spoke of us and fought for us. I would request you, Sir, 

that I think this you should practice that in future also, some of these important 

countries just do not 

308 



[20 December, 2004] RAJYA SABHA 

choose diplomats in the way, the Americans do, that they do choose from outside 

who can have some influence and can manoeuvre many voices which probably 

at a diplomatic level they are unable to do. The third point which I would like to 

make to you is, while as I welcome friendship with Pakistan but I would also 

like to request you Sir, Kashmir you are not going to give, you have no right to 

give. This you should make absolutely clear that we are going to talk, yes, we are 

ready to talk, we are ready for peace, but I cannot understand how you can have 

peace when the Defence Minister says that there are 57 launching pads, so 

many active camps going on and we are there talking of friendship. I cannot see 

how these two things go together. It is just an impossible thing in my mind. Maybe 

I am so small that I cannot understand it. I also do criticise this Government 

that when they had put Army for ten months on the border, there was nothing 

done. Mrs. Gandhi took the decision in Bengal when East Pakistan was in trouble 

and she became Durga. Sir, had they taken the decision to move those armies at 

that time, I can assure you that you would never have been in power. They 

would be like durga. The would probably be Shiva, if Shiva was the one with 

power. But, unfortunately, Vajpayee could not become Shiva. That is unfortunate. 

But I can assure you one thing, Sir, our relationship with Nepal which was aptly 

put by him. Sir, I can assure you one thing, it is a Hindu nation. I went to Nepal 

one year and I would like to tell this House that there was every Nepali who hated 

India. I asked myself, 'why'? that day went because we had small, small 

differences in our various Ministries and thus we stopped the port entry of theirs, 

wherein various things that would come from Bengal port to them and the 

suddenly realised that India could close their lifeline and they had to open the 

borders with China. I am sure you remember, Sir, because you have been in the 

foreign Ministry and very closely associated with whatever happened at that time. 

So you know that they felt that 'we have been pushed up'. This policy of Iridia 

should go. Our neighbours should never feel that because we are a mighty power 

we could knock them off. Sir, so that is important for you, Sir, since you had been 

to Nepal. I do not know what is a Maoist movement and whether Chinese are 

involved in Maoist movement, I cannot tell you that. But one of the dangers that I 

see with the Maoist movement, Sir, is that the entire country right from Nepal, 

Bihar, Madhya Pradesh, down to Andhra, down to Tamil Nadu will be the Naxalite 

movement which will be coming through with this chain. Please take not of this as 

an External Affairs Minister, I agree with the Members here that 
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External Affairs Ministry is no longer with the relationship with one type only. It 

has to have a composite relationship, economic and all other things combined 

together in the interest of the country and I hope, Sir, that you would be able to do 

so. I will not go into what you have said, what you have not said, we are a nuclear 

power and I am proud Indian to say, yes, we are nuclear whether America accepts 

that or not, we are nuclear and it is with that power we can hit. I can assure you, 

Sir, we will stand behind the country, behind the Government, everyone of us 

with this feeling that we have to strengthen India. Let us not score points against 

you, against your Ministry, against your Government. It will be the people in five 

years time that will decide whether you did right or wrong. But one thing you 

must make clear. Peace with dignity and honour, not peace by giving land and 

giving here and there. Hurriyat does not represent me; it does not represent every 

Kashmiri. So, don't take them into consideration. There are people in Laddakh. 

there are people in Jammu. And, there are people in the Valley. Therefore, they are 

not the masters. They did not stop them from going to Pakistan High Commission. 

They did not stop them from meeting President Musharaff. Neither you have been 

able to stop them, nor you have been able to stop their money. I wonder whether 

you will ever be able to stop it. Therefore, let us be clear on one point. Kashmir 

is a part of India; will remain a part of India and will strengthen India so long as 

we remember one thing that while you talk to them you take this Parliament 

into consideration as to what you are doing. Thank you. 

DR. CHANDAN MITRA: Thank you Mr. Deputy Chairman, Sir, forgiving me this 

opportunity to speak on this. I will be very brief since the time allotted to me is 

very less. Sir, a lot has been said on the subject. Therefore, in fact, a very few 

issues remain and I just want to make a few pointed queries which, I hope the 

hon. External Affairs Minister, will take into account while replying to the 

debate. But, before that I wish to make one general observation. I am very glad 

that we are having a discussion on the foreign Policy in the House, this is a very, 

very happy and positive development. But, I must also add that I am somewhat 

distressed by the point-scoring exercise that has happened. I do believe that 

Foreign Policy requires continuity and consensus. Of course, there will be 

nuances that every Government will bring in into this continuity and consensus. 

But, continuity and consensus are essential because the foreign Policy is a part 

of country's strategic planning for itself, not over one year, two years or five years, 

but something that goes on for 20,50 or even 100 years. 
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For instance, I do remember the various statements made by Chinese leaders 

with regard to their claims on some parts that are not part of China today. One of the 

former Prime Ministers said that it does not matter even if it takes 50 years or 

5,000 years but some day we shall occupy that place because it belongs to 

china. This is the kind of strategic vision that is required in our foreign Policy. 

Therefore, without continuity and consensus, it is very difficult to achieve that. So, I 

appeal to all the hon. Members of ail sides that if we work towards this consensus, 

rather than scoring points, it will benefit the country. 

Now, I will come to a few specific issues. The issue of getting a permanent 

seat in the UN Security Council has been discussed at length. But, I just want to 

draw the attention of the hon. Minister to one point. We were all very happy and 

proud when he said on the floor of this House that India was not prepared or, 

rather the country would not be prepared to accept a veto-less permanent 

Membership of the UN Security Council. Subsequently, however, what was 

disappointing was the statement issued by his Ministry. The Ministry of External 

Affairs said, when the Report on the Reforms was submitted, that it welcomed 

the Report and issued a statement, which had the consent of the other 

Members—Germany, Brazil and Japan—of the G-4 Group. Being a part of it, India 

welcomed it. I think it requires clarity. Are we going to go by the consensus in 

this Group of four countries, or, if that consensus does not agree with our 

position that we do not wish to accept a veto-less Membership, are we going to 

break with this Group and take our independent position? Some clarification is 

required on this. 

Another point I would like to bring before the House is this. While we are 

discussing—rightly so—the issues of economic ties with Pakistan as a part of cur 

improvement in relations and the issue of pipeline has already been brought up. But, 

what was disturbing was, when the Pakistani Prime Minister was in Delhi, he made 

it abundently clean that progress on transit of Indian goods through Pakistan to 

Central Asia and in-bound traffic would depend on India's acceptance of certain 

pipeline proposals. Now, this is something which is a matter of concern. I think, we 

need to take a specific position as to whether we are going to accept this position 

that only after there is an agreement on the pipeline and we accept the Pakistan's 

position on that, only then Pakistan will agree to allow our goods to be transported 

to the Central Asia and back? I would like to know whether we are prepared 
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to accept that or whether we have seriously conveyed our views that this 

cannot be a kind of arm-twisting mechanism. Unfortunately, it is happening again 

and again. At one stage, the Pakistan's Minister saying that Iran-India 

pipeline, through Pakistan, will be devoid of all politics. Subsequently, we got 

another statement saying it would depend on how much progress 
v 
is achieved 

on Kashmir. So, in view of this continuously shifting position that Pakistan 

does take from time to time, I think, a certain clarity and taking the House 

into confidence would help a great deal in this matter. Another point on which I 

would also like to seek the Minister's response is that India had, for many 

years, been pressing for a global conference on terrorism. Now, we have not 

heard about this for a long time, this was aimed at defining or redefining 

'terrorism' and getting the world community, particularly those who have been 

perpetrating acts of terrorism against India and certain other countries to 

agree to certain common positions and get their consent on the dotted line 

so that we could hold them responsible, the international community could 

hold them responsible, for transgressions of that. What is the status of this 

global conference on terrorism? Are we pursuing this effectively any longer 

or not? This is something on which I would like clarification. On this subject, I 

would like to point out that in view of what has happened in Russia, especially 

after the bulsan incident, they have strengthened their anti-lessor apparatus. 

And, when the senior Chinese foreign ministry officials visited this country, they 

talked about China's concerns over what they themselves now admit is the 

East-Turkistan Movement in Sinkiang. Now, in this area, whether we plan to 

collaborate further on the question of anti-terrorism with Russia and china 

because they have become affected, along with India, in this entire region. I 

would like to know whether we have been discussing and negotiating this 

point or not. 

Finally, I come to my concluding point. It has been said by many hon. 

Members here. So, I don't wish to go into details. On the issue of 

Bandladesh there is a matter of very, very great concern 4hat has been  

expressed in this House again and again. Also, through newspaper and every 

kind of venue of public opinion this has been brought up. We find a situation, as 

many hon. Members have said, that we should not get disturbed by the kind of 

pinpricks or minor things that people will say or criticise. We should be prepared 

to accept it. I agree; yes, as the biggest country in this region, we have to be 

tolerant of many of these things, but 
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when a country actively connives or supports the activities against us, I don't 

think it is possible to keep quiet. In this context. I would like to ask the hon. 

Minister whether we have a fallback strategy as far as Bangladesh is concerned 

because Bangladesh seems to be in a perpetual denial mode, they say that there is 

no infiltration that is happening. They say that there are no terrorist camps. They 

say that they are not sheltering any terrorists from the North-East and they are not 

supporting them. Anything that is put up, there is a complete denial unlike 

Pakistan where they accept a few things. But on the question of Bangladesh, we 

find complete stonewalling. In view of this, has the Government of India thought 

of some fallback strategies that if they continue to stonewall our genuine 

concerns and what are they going to do about them? Are you only going to talk to 

them and urge them to accept these realities; or, do we have other mechanisms 

that we might be looking at to bring into operation? 

Sir, there were many other points, but I think a lot of them have been covered. 

I would say that we have one of the most experience persons, in the country, 

handling this Ministry. And, I would expect that the doubts and clarifications that 

have been sought by the hon. Members and their concerns would be adequately 

handled by him. Thank you very much, Sir. 

�� %�=U ����
3 F�ह ( �9ह�' ) : �������	 
ह�!", �� ,� 9ह� ��  !6'�� 
9�'- 9�' ���A"8 �� �
" – ��
� �� "�! �!3� 'ह� ह# , ,��3� 
� p"�!� P9!R� �' .��� 9�	 
�ह^ '1��4� - 
ह�!", 
9 � �' P�ह ,� !�; ��  ��!�; 
�&� 9�� 	� 
�E� ,� 9�	 �� /�I�	� ह�2 
�� ��3�, ,� �'��' 
+ N�� Q"hu !�; �� ��!�; 
�&� 9�� ह#, �
���  ��� b"�'�c� � � 
�7����'"+� �� ह# :' ��A – ��A �ह Q"hu '�
���	 
+ �� ��c" 'ह� ह# - 
9 �ह Q"hu 
��!�;8 
+ 
��4� 	� b"�'�c� � � �#�3 �' 
� 9�	 ह��� ��3� ह# :' ह�	� ह#, ���� '�
��"� 
 �93 �' ����� �� :' 9�he!
	������ 3� 
��� �� ��
 �'�4� - ,��3� 
�E� /�I�	� ह�2 - "ह 
F�"� ��'	 ��  ���� /H��
�&� �� . 3 �9ह�'� ��
��"� �� .���� A� �� ��ह� ��� �� ��9�H ह�, 
��ह� �
� �Ir�
 
+ �� 
�	� A�, 	� b"�'�c� � � 3��3 �' 
� 9�	 ह�	� A�, ���� '�
��"� 
 �93 �' 3� ��� �� ��
 �'	� A� - "��� ,��Z"� ��  Q"� g��,�  �� 3�Z'�;� ��  F	' �' �ZF�� 
�' !��� �� ����  .�!' _
	� A�, 
� �� 9Z� 1�9� ��'	 �� ��!�; ���	 
+ !�1�� �� �
3� - 
�������	 
ह�!", :' �2 �!�'�8 �� ��  �ह^ �'�� ��ह	� - :' ��2 �!�ह'� ह# :' 
�� �!�ह'�8 �� "�! 
� ��  �\� 4� 	� �!� �� �
" 
��4� 
9 �ह .
��'�� 42 A^, 
.
��'�� 
+ ���� �� ��"�c
 
+ ;��
3 ह��� �� �ह� 4"� 	� �Iह8�� �� �
" ��� �'5"�
 �' 
�!"� - �� �
" ��;�3 /�,Z �'53�7  ह� 'ह� A� - 
9 ����F3�����"�  

313 



RAJYA SABHA [20 December, 2004] 

�' \� �� �c
� ह��, :' Z"�9�� 
9 \� 
+ ��	s3�� ��  �3� 
� 'ह� A�, 	� �� !�; ��  
3�48 �� 3�18 �� ��J"� 
+ ,�}� ह��' �� ह� 9�	 Z"�9�� �� �'
�,�Z �'�2 A� �� 
��� , 
3���� !�; ��  F����
�� ��  ��A ��� �
E6	� �ह� �'��, ����� \� ���' – ���' ह# - ,��3� 
�������	 
ह�!", 
9 ��I! ;
s 
� ��o� !� 'ह� A�, �Iह8�� 9Z� .|L� 9�	 �ह� :' 
�E� �� 
,�
+ ��0��� ह# - "ह !�; 
� ��� '�F	� �' �3 'ह� ह#, 
� 
�'3 �#("� �Iह8�� ,� ���3�� ��  
��A 
�M�, �Iह8�� 
� �� ��7;� �� �� 9�	 �ह^, ह
+ 	� 34	� ह# �� ��'	 �� ��!�; ���	 �� 
�9�� 9Z� 1���"	, 1�9� "ह ह� ��	� ह# �� �� ��!�; ���	 ��  /�u� �� ��" �ह�� �� ��ह� 
ह� 
��, �� ��!�; ���	 ��  /�u� �� ���� �� ���' – ���' ��  ��A 9'�9'� ��  F	' �' 9�	 
�'�� �� _
	� ह� 
��- ��'	 �� ��!�; ���	 �
 ,�� �6'�ह� �' 1Z� ह� 42 ह#, 
ह�� ��'8 R' 
��9P'4 �Ir�
 
+ "� 	� ,� ��3 rb3� ह#, "� �5' ह
�'� 9�Z�' ��  ��A rb3� ह# - 
� ��;�o \� �� 
�� 9�	 �(3�1 �'�� ��ह	� ह�� - ����F	�� ��, 9
s ��, ��3��� �� ��s 	� 
� �ह� �Y� 4� , 
3���� ��� :' �	b9	 �� ��s 
\' �\� 4� - .��� !3�2 3�
� 
� �'��' "ह�� �3 �� 'ह� ह# -  
!3�2 3�
� 
� �� �	b9	� 3�48 ��  �3� F�;��� �� 
� 
��4 ���2 A�, �
 ��
+ 9!3�� �� 
�"� ह# - 7"� ����  �3� 
� ,� !�; 
+ ���s��	 .�	�A 9� �' 'ह 'ह� ह# , ����  �w
 ��  �� 
– .� �'�� �� ��'	 ��  ��!�; 
�&�, ���� �'��', ���;; �'�4� :' "� '�
��"� F	' �� "ह 
/"�� �'+4� �� ��� ��  ��A !3�2 3�
� 
� �� 
�P�45� 3 Z�"3w4 ह�? �	b9	 ��  �hF	�� �� 
��'	 �� ��2 �� Q"hu .F����' �ह^ �' ��	� ह# - ��'	 �� ,�� F����' �'��  ह� !3�2 3�
� 

� �� "ह�� ;'� !��� �� ��
 ��"� A� - �
 �	b9	 
+ �"s�'� �� ���  �#!� ह� 'ह� ह#, :' 
�ह�� �� 
� ��!"�� ह� , ��'	 �� 
�Z� ह�2 ह#, �� 9�' ��� ���� L�M !� 	� �2 /!�; ��
+ Z�9 
��	� ह# - N�� ���  �� ह# - �������	 
ह�!", �	b9	 �� ��'_� , ��'	 �� .hF
	�, ��'	 �� 
��'_� ��  �3�, ��'	 �� ��F�G �	 ��  �3�, 9ह�	 ह� ��0"� ह# - ,� !�; 
+ 'ह �' 
�����H��' 
��  ���3 �', ;���	 ��  ���3 �' , �
��� ��I! ;
s 
�  9�' – 9�' ��s �' 'ह� A�, !3�2 
3�
� 
� �� ��93 ��'F��' �
3� ह# :' ��� !3�2 3�
� 
� ��  ��A :' �	b9�	"8 ��  ��A 
��2��< 4��
�  �� 7"� � �|"�Z 'ह� ह#, ,��� !�1�� �' 9M� �0�"� ह�	� ह# - 7"� ह
�'� 
��!�; ���	 ,	�� /���;�3� ह� ��	� ह# ? ह
�'� ��!�; ���	 
+ ��� ��  ��A ��9�H8 �� ��H�'�� 
��  9�! �� '�
��"�  �93 �' !3�2 3�
� 
� �� 9�	 �'�� ��  �3� ह
 �Dह :' /��� �ह^ 
Z�3 ��	� ह#? "ह �� ह
�'� �3� �� 9M� ��
 ह# :' ,��� �'�� ���ह� - 

 �������	 
ह�!", .
��F � ,I '��;�3 �� �'�� � �"� ह# �� 	�� – ��' �Ir�
 

+ �
� – � – 5w�� 9M� �#
��� �' ह� 'ह� ह# :' ��0� 
+ �
	�� 5����"�� ह� 'ह� ह#, ��
+ !� – 
�	ह�2 5����"�� ��� ��  ��![; �' �	b9	 
+ ह� 'ह� ह# - 
ह�!", 
� �� �!�ह'� !��� ��ह	� ह�� - 
����  

314 



[20 December, 2004] RAJYA SABHA 

��
 	��P	4 Z�3���  �'v���� ह# 
ह�!", ,��� �� ह� �
� ह# �� ,� �� �FA� !3�2 3�
� 
+ ह# 
:' ,� �FA� ��  �3	� �ह /��' 
+ 34� 'ह	� ह# - �� �� !� �o� �ह3� �
� !� 4"� A� :' �ह 
�
� 25 
��'� �� ��'� ह��� ��3� ह� 
� 
��	� ह�� �� �#!��;� 
�
38  �� ह�ZP34 
+ ��5� 
��  ���	 �� ��'�" !��� �M	� ह# - 
ह�!", 	�;�� ! :' �2 �!�ह'�  ह#, �
Iह+ 
� ��  �ह^ 
�'�� ��ह	� ह�� �� �"hu 
� !3�2 3�
� 
+, ���5� 3 �� – �h7
F +� 
+ :' ;���	 
+ ��0��� 
�'	� ह#, �� �� 5���� �� �
� � ह� 
�"�, 7"� ,� ��  �3� ��'	 �'��' ��  ��!�; 
�&� �ह3 
�'+4�? 
� �Dह �'	� ह�� �� �ह �ह3 �'+ :' !3�2 3�
� 
� �� ��,��
 4��
+  �� 9�	 
�'���� 
+ .��� ���
�� .!� �'+, ,	�� ह� �ह�' 
� .��� 9�	 �
�g	 �'	� ह�� -  

SHRI EKANATH K. THAKUR (Maharashtra): Sir, thank you very much for 

having given me the opportunity to speak on this issue. 

MR DEPUTY CHAIRMAN: You have got three minutes. 

SHRI EKANATH K. THAKUR: Sir, I know. I have been learning from this 

debate. The two things that I learnt today, I must share with you, and, 

through you, with the hon. Members. One is that when Ekanath Thakur 

speaks, one minute is of sixty seconds and when Mr. Anand Sharma 

speaks, one minute is of three hundred seconds.............. (Interruptions) ......... 

MR. DEPUTY CHAIRMAN: Please, please ...............(Interruptions).........  

SHRI EKANATH K. THAKUR: Another thing which I learnt was from 

Mrs.AmbikaSoni ........(Interruptions) ........No; no; I am talking on the debate. 

I am talking on the point .......... (Interruptions)......... It was Mrs. Ambika Soni 

....(Interruptions) .........  

SHRI VAYALAR RAVI (Kerala): Sir, this is a reflection on your decision. 

It is not correct ....(Interruptions) ...........  

MR. DEPUTY CHAIRMAN: No; ho; regarding the time 

....(Interruptions)........  

SHRI EKANATH K. THAKUR: Sir, I am only saying that if NDA's External Affairs 

Minister, Shri Yashwant Sinha, had listened to the consensus in the nation and 

also had agreed and taken a decision not to send troops to Iraq, it was a bad 

foreign policy, according to some, but if the Congress Government had not 

listened to the whole of India and sent the Indian Peace Keeping Mission Forces 

to Sri Lanka, it was a great foreign policy. This is the second thing which I have 

learnt. Sir, I believe, that this type of 
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partisan debate where one side is telling the other that it is your Prime Minister 

who is cowering before the USA, the other side is saying 'no;no; it was your former 

Prime Minister who was cringing before the US President, does us no good. We are 

a nation of one billion people, and an erudite scholar who is our External Affairs 

Minister today is a person who represents one out of six human beings on this 

planet, who are Indians. And, that confidence and that strength must inform all our 

actions and all our decisions. Sir, in my opinion, our foreign policy has to project a very 

strong independent nation; the second thing the foreign policy has to do is to 

see that we remain a very important member of the international community; the 

third thing that we have to ensure is that we project our cultural identity among the 

nations of the world -190 members of the United Nations - and, fourth, we 

subserve and we ensure that our interests in defence, in commerce and 

economics are furthered. Sir, I would not like to repeat issues already mentioned, 

but within the three minutes which you have kindly given me, I would like to refer 

to two books - one is the "End of History'. This was a book of Francis Fukuyama. 

And, it says that hereafter, probably, there is no chance of ideologcial conflicts 

and of ideological wars, and, therefore, there is end of history. There is another 

important book which is now dominating the thinkers of the world, The Clash of 

Civilsations' by Samuel. Huntington. And, Sir, this book, The Clash of Civilisations' 

points out, and thinkers around the world are looking at this book very carefully. 

This book is dominating even the American thinkers —This says that all future 

conflicts will come across the fault lines of basic human civilisations. And, therefore, 

the threat, that has emerged to India, will emerge out of certain forces who are 

enemical to the identity of the Indian nation. Sir, if you put on the Pakistani TV, 

they refer to us every time as Hindustan. Whenever any news item is given, they 

refer to our Prime Minister, or, our Foreign Minister as that of Hindustan. And, we 

are apprehensive of referring ourselves as Hindustan. When I say Hindu, I am not 

using that concept as a religious concept, but as our national identity. Even Dr. 

Farooq Abdullah, who was here, referred that we are Hindustanis. I believe 

unless we project that cultural identity of our in the world and become one 

amongst the many nations, try to survive by being dominant, by being strong, 

our foreign policy will not be respected in the world. Sir, I would only like to say, in 

this context, that if you look at the foreign policy of India today - seven months is too 

short a period to judge this —We have to give time to the new govt. I understand 

— either from the prism of a large nation like U.S.A. or from 
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the prism of a small nation like Bangladesh, none seem to be accepting us. 

Other day, there was a news item that on a minor matter like some video film or 

something that Condoleeza Rice will be sending a message to our External Affairs 

Minister. I do not know whether that is true and, I am sure, the hon. External Affairs 

Minister will enlighten us whether he has already received a message or an 

instruction from Condoleeza Rice to see and ensure that Mr. Bajaj of Bazee. 

com is given a fair treatment in India. (Time-bell) Now, if this is the kind of thing 

we see that in the international arena, we are playing second tune- to 

somebody and Condoleeza Rice is dictating us in a small matter, whatsoever, 

when there is a problem. Sir, vis-a-vis Bangladesh also, so many Bangladeshis 

are coming to our country through our borders. It's a reality, but Government of 

India has accepted that because of our porous borders and because of 

corruption there, millions of Bangladeshish have come to India. And, we are not 

in a position to settle this issue with Bangladesh. I hope that this issue will be 

taken up with Bangladesh Government very strongly. 

Sir, about Nepal, I would like to say only one thing. This was at the time when 

Shri Yashwant Sinha was the External Affairs Minister. I had written to him. I 

attended a political conference of all political parties of Asia in Bangkok, which 

was attended by 78 political parties. Six political parties from Nepal were there. 

And, all those six political parties met my colleagues and me and told us that only 

India could save Nepal from the Maoist attacks and mediate between the 

political parties and the King there. Even today, I believe, India has a role to 

play in Nepal and Nepal is very important to us and I urge the External Affairs 

Minister to give a priority to this issue of nepai so that in that Hindu State, a kind of 

order is maintained as our neighbour remains precious and valuable to us. 

MR. DEPUTY CHAIRMAN: Mr. R.S. Gavai, You have three minutes, hope, 

you wiii adhere to the time limit. 

SHRI R.S. GAVAI (Maharashtra): Sir, I will finish within three minutes. I will be 

very brief. At the outset, I whole heartedly support Foreign Policy of the UPA 

Government. Since the Government is there for the last six months, I describe the 

policy as purposeful, result oriented, and that too, keeping with the spirit of the 

foreign policy laid down by Pandit Jawaharlal Nehru. Sir, anyhow, during my 

college days, I had particular fancy for foreign policy laid down by the late 

Prime Minister, Pandit Jawaharial Nehru. It has been appreciated and accepted 

by the people. I know the feelings 
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7.00 P.M. 

amongst people also regarding the policy adopted by the UPA Government, and, it is 

being accepted and appreciated by the people at large. 

Sir, we had the historical background to support the struggle of people for 

liberation in countries like Vietnam, Laos, Cambodia, South Africa, Palestine, 

and, so on. We are keeping the same spirit, and, this is being observed for the 

last five decades. But, I am sorry to mention that the NDA Government during their 

regime diverted from the policy of non-alignment, and, it is diluted, though openly 

they have not declared so. 

I am happy now that the UPA Government is now implementing the same 

policy adopted by Pandit Jawaharlal Nehru. Sir, the foreign policy indicates our 

political and economical independence, and, I am happy that the present UPA 

Government is still continuing this policy. Of course, Sir, as far as the world's 

scenario and changing circumstances are concerned, there may be some 

change, but at the same time, India will remain a non-aligned country to judge 

between truth and untruth, merit and demerit, right and wrong. It was a wider 

impression amongst the people during the NDA regime that the USA was taking 

the Government of India for granted. That is not situation now. 

Madam Soniaji read the letter indicating the langauge of the earlier Prime 

Minister as if we are bowing our head before the USA; that is not the case now. 

Sir, India secured her rights in the world and contributed to the promotion of world 

peace and welfare of the mankind. 

The UPA Government is making efforts to get a permanent membership of the 

United Nations Security Council for India. Of course, there are two opinions. 

There is no doubt that we are a powerful force and have a strong military. I would 

request the hon. Foreign Minister to inform the international community that since 

India has fulfilled the obligation and criteria for a permanent seat in the United 

Nations Security Council with veto power, we will not accept the second-rate 

membership. Sir, in spite of the differences regarding USA invasion of Iraq, I 

am happy to say that the present UPA Government observed the spirit of the 

Resolution passed by both the Houses of Parliament and have not sent troops to 

Iraq. Sir, recently I visited Nepal. I need not highlight the situation. But, the grave 

situation in Nepal is a matter of great concern. Nepal being an adjoining country 

to India, I will just request the hon. Foreign Minister to take abundant care in this 

respect. Sir, on the issue of Bangladesh, but for Shrimati Indira Gandhi, 
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the Bangladesh would not have been liberated. Contrary to this now, sabotages 

and atrocities are being committed on the Indias in Bangladesh. So, I urge upon the 

Foreign Minister to look into the matter. I would also suggest that completion of 

the fencing wall along the Bangladesh border is the need of the day. Sir, I 

congratulate the UPA Government for developing a purposeful discussion with China, 

Pakistan and, of course, for reorienting the old friendship with Russia. Sir, the 

people.... 

MR. DEPUTY CHAIRMAN: Please, conclude Mr. Gavai. 

SHRI R.S. GAVAI: I would congratulate the hon. Home Minister for the 

qualitative change in releasing the hostages. People noticed the hostages at 

Kandahar being released and the hostages released by the UPA Government 

by diplomacy from Iraq. There is a qualitative change between the two Governments. 

Mr. Natwar Singh and his colleagues deserve the congratulation in this respect. 

Thank you. 

MR. DEPUTY CHAIRMAN: Mr. Samadani, you have got only three minutes. 

SHRI M.R ABDUSSAMAD SAMADANI (Kerala): Yes, Sir, considering the 

constraint of time, I am not going to make a speech. I am only enumerating 

certain points which I wanted to mention here. Sir, we all agreed that our foreign 

policy is very much related with our great ethos of national heritage. Especially, it 

is very much linked with our struggle for freedom. Sir, if that is the condition, then 

it need not be mentioned that our freindship with the Arab countries, as has already 

been mentioned here, is also a part and parcel of our foreign policy. Then, Sir, in 

that background, we cannot understand the enthusiasm that has been shown 

to make relationship with Israel. Sir, Israel is a country which is making all trouble 

in the Middle East. Not only that, we have to consider about five million India 

people who are living in the Middle East when we formulate our foreign policy. 

Sir, if it is very much compulsory for our Government that there must be trade 

with Israel, it should not mean that we should make relationship and make 

friendship with Israel. If we go to a shop to purchase something, it is not necessary 

that we should marry the lady sitting there for selling the things. Sir, it is wrong, it 

is an insult to us to say that Israel is the only country that can give us military 

advice. India is a great country. Our Military power is great. We have our own 

position in the Comity of Nations Then, spreading this kind of a notion is 

deplorable. During the 
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NDA regime this was the justification made by our hon. comrade sitting on the other 

side. What kind of military strategy is Israel putting into the practice in the 

Middle East? It is creating trouble, banishing people, attacking the women and 

the children; it is a State terrorism. That is why, India is the first non-Arab country 

that recognised the PLO. And, Sir, Mahatma Gandhi, Father of the Nation, 

said, "As France belongs to the French people, as Britain belongs to the British 

people, Palestine definitely belongs to the Palestinians." So, Sir, it is my humble 

request, it is the ardent desire of the people living in India that any move to make 

friendship with Israel, will be disastrous, will be suicidal for a country like India. 

We hope that our Government, our esteemed External Affairs Minister, will 

consider this point and undo the mistakes and wrongs done by the previous 

Government. 

Sir, regarding the attempts made by our Government to bring peace in the 

sub-continent, I am not going into the details, these are praiseworthy moves. Our 

Government should go forward to bring peace, especially in the sub-continent 

with our neighbouring countries. 

Finally, our Foreign Policy is based on certain values. Values of humanism, 

international understanding representing our stand against oppression, 

imperialism, injustice and exploitation. If these are the cardinal points of our Foreign 

Policy, then in the present world scenario of a unipolar hegemony, we have a 

greater role to play in international relationships. What is taking place in the 

present world condition is sharing the coffin and sharing the shroud of the dead 

body, attacking nations and sharing the dead bodies. The hon. External Affairs 

Minister is fond of Urdu ghazals. I am reminded of a couplet, Sir. 

�
I!� 3�;8 �� ,� ��M ��'8 	'5 
6	 �� �� 9M� ह�!�� �
I!4� -  

This is the condition created by the so-called 'super-power nations' in the 
world. For this kind of policy of violence, they have coined theories like 'The 
Clash of Civilisations'. When we went to the Middle-East countries, in a 
delegation of Members of Parliament, I was surprised to see that evey leader 
of the country, we visited, were all discussing this theory of Huntington, 'The 
Clash of Civilisations', i cannot understand how a theory of this kind was 
received greater political attraction. It is a book written by Huntington titled The 
Clash of Civilisations'. But that is a theory formulated by imperialists to justify 
their attacks on other developing nations, the 
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oppressed countries. I request the Government, (Time-bell) that our Foreign 

Policy's cultural content must not be 'Clash of Civilisations' but 'dialogue 

among civilisations'. Sir, there is a great relevance for this 'dialogue of 

civilisations'. I conclude by requesting the External Affairs Minister that our 

role must be to unify nations, to bring the people together, like the great poet 

Iqbal had said, 

ह�� �� �' �!"� ह#,  ��M� �6 – � – ,I��� �� 

�1�	 �� 9"�� ह� 
� , 
�हb9	 �� 
9�� ह� 
�  -  

This is the international scenario, Sir. 

MR. DEPUTY CHAIRMAN: Hon. Members, all the principal parties and 

'Others and Nominated Members' have spoken. Now, there are only three 

names...(Interruptions)...Let me complete.. .(Interruptbns)....There are only 

three names left out. All the political parties have completed their alloted 

time ...(Interruptbns)... Please, listen to me. (Interruptions) ...........If the House 

agrees, we can sit up to 7.15 p.m. ...(Interruptions)... You should realise that 

some of the Members have a commitment to go to meet the Speaker of the 

Lok Sabha at 7.30 p.m....(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, five minutes for each Mem ber.... 

(Interruptions)... 

MR. DEPUTY CHAIRMAN: Why five minutes? Take three minutes each. 

When 'Others' have taken three minutes each, you should also take three 

minutes each. 

SHRI ASHWANI KUMAR (Punjab): The hon. Chair has been asking 

people to stick to the time. If somebody does not stick to the time, why 

should.. ..(Interruptions).. 

MR. DEPUTY CHAIRMAN: That is the problem of the Chair. People do not 

stick to the timings..(Interruptions)... and then make 

comments....(Interruptions).. Prof. Soz... (Interruptions)... No speeches 

please. 

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Mr. Deputy.Chairman, 

Sir, it is the tragedy that I have to speak at the fag end of the debate. 

(Interruptions). 
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MR. DEPUTY CHAIRMAN: What can we do? 

PROF. SAIF-UD-DIN SOZ: I may avoid it next time. (Interruptions)... So, is 

an established fact ...(Interruptions)... 

�� �
0�� 	�	 %��, : �', ���� �
" !� �!"� ह# 7"� ,��� 
 

�� �������� : 9#��� �� - …(�

���)… �� 9��3� - 

PROF. SAIF-UD-DIN SOZ: Mr. Deputy Chairman, Sir, it is an established fact that 

our foreign policy is based on continuity and consensus except when the NDA 

Government went wrong. I can narrate A...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Don't narrate it. 

PROF. SAIF-UD-DIN SOZ: Sir, very briefly, and I must congratulate Mr. Natwar 

Singh that he has sustained the traditions, he has strengthened the rich traditions 

established over a long period of time. As the tradition of flexibility and firmness 

which was laid down, that policy was broadly laid down by Shri Jawaharlal 

Nehru, and since I have to finish within a couple of minutes, I can say that there 

was a classic example how we can be very firm when Mrs. Sonia Gandhi raised a 

powerful voice against sending troops to Iraq. Since there is no time, otherwise I 

could cite so many examples. When Mr. Natwar Singh came on the scene. He 

didn't waste time. He started dealing with neighbours very effectively. His first visit 

was to Nepal. Thereafter, he has been vigorously in touch with the neighbouring 

countries, Bhutan, Bangladesh, Pakistan and other neighbours. With Pakistan, 

he has opened what he calls comprehensive dialogue. Of course, he will do it in 

different fashion. Since I have promsed, I have to say very quickly. Mr. Natwar 

Singh will do it differently. I will not take much time. He will definitely do it differently 

than his counterparts did earlier and I want to remind Mr. Jaswant Singh who is, 

unfortunately, not here that why Mr. Natwar Singh will do it differently because 

he has understood the policy formulations laid down by Mr. Jawaharlal Nehru 

over a period of time. 

He has gone through the mill himself. And he will definitely do it differently. Since 

Talbott has been extensively quoted, I would say why Mr. Natwar Singh will do it 

differently and let me say about Kashmir because I can't talk without mentioning 

Indo-Pak discussions. I.have some knowledge of Kashmir. But I would say what 

Talbott has said on his meeting with Mr. Jaswant Singh...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: It is available in the Library. PROF. SAIF-
UD-DIN SOZ: No, kindly listen to me. ...(Interruptions)...  

�� ��. ��. �ह	�
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† @�. �A7� ?�� ��� : 7"8�� �Zg � ��"'
#� �� �	� ह# �� …(�

���)… MR. 

DEPUTY CHAIRMAN....(Interruptions)..All right, I will not quote it ...(Interruptions)... 
 

 ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń : Ñ΅  ι ÑŢ  ŗ΅ ‹Έ źǽ Е ڈ Ñ΅ Ã ŗδ΅.....Ĺŵǿ ¢ ŀΈ.....  

MR. DEPUTY CHAIRMAN: I think at 7.15 p.m. I will adjourn the House, as 

promised ...(Interruptions)... If you don't stick to the timings, I will adjourn the 

House at 7.15. 
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  Ńũδ Ä Ń  Ńũδ Ä Ń  Ńũδ Ä Ń  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ » ŗˆ ± ŗˆ ŕΎ ŀ· ¢ » ŗˆ ± ŗˆ ŕΎ ŀ· ¢ » ŗˆ ± ŗˆ ŕΎ ŀ· ¢ » ŗˆ :  Ķƒ ¡ ›ω ŘťŶˆ  śŹΜΈ Þ›Ό  ι ̄   Ń΅  ̄  ŗˇ  Ń  ≡ǽ Ň΅ ÑΎ.....Ĺŵǿ ¢ ŀΈ.....  
MR. DEPUTY CHAIRMAN: (Interruptions)....even though I have not 

gone wrong .....(Interruptions). 
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† PROF. SAIF-UD-DIN SOZ: All right, in order to save time through 
interruptions, they have spoiled the time further ...(Interruptions)...  
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†Transliteration of Urdu Script. 
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† PROF. SAIF-UD-DIN SOZ: All right, in order to save your time, I will not 

quote all. Out of three quotes, I will quote Talbott only once, but I was going to 

tell you that Shri Jaswant Singh discussed with Talbott that Kashmir could be 

decided on Actual Line of Control. And then, he celebrated with Talbott. 

Although we had expected him to be brave at that moment, he proved to be a 

very weak man. (Interruptions) 

�� �
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PROF. SAIF-UD-DIN SOZ: Sir, I have only one quotation from 

Talbott, and that is necessary. I request you to give me three minutes. 

...{Interruptions).^ 

MR. DEPUTY CHAIRMAN: Mr. Soz, I have already given you three 

minutes. But you don't complete. You complete it. ...(Interruptions)... 

�� ��. ��. �ह	�
��	
� : �', "� 7"� 9�3 'ह� ह# ? …(�

���)… �ह 7"� 9�3 'ह� ह# 
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'ह� ह# - 7"� �� ,��� N�� .3�K �'+4� ? …(�

���)… �� N�� .3�K �'+4� ? …(�

���)…  

MR. DEPUTY CHAIRMAN: Prof. Soz, you go ahead. Whatever you say 

will go on record. The other things will not go on record. 

PROF, SAIF-UD-DIN SOZ: I also found ...{Intemiptions)... Sir, this is very 
important. (Interruptions) Let me conclude. India is great. India is not great 
because they brought POTA on the statute book. India is great because of our 
commitment to democracy, our commitment to secularism, our commitment to 
pluralism, and Mr. Jaswant Singh with Talbott had a different view on 
diversity. He did not accept it. Finally, I quote...(Interruptions) 

SHRI V. NARAYANASAMY: Mr. Ahluwalia, he is quoting from the book. 

(Interruptions) 

SHRI S.S. AHLUWALIA: Sir, are you giving a right to answer the questions 

raised by Soz? ...{Interruptions)... He should not be allowed to raise it. 

(Interruptions) 
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† @�. �A7� ?�� ��� : �� 	;'�5 '�1"� - 
� 
� 9�3��4� , �ह �ह� 9�3��4� - 
…(�

���)…  

 ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń : ĶΡ Ã ŗ· ŗΦ  ŗǼ ›Έ Þ śŵφ  śŻŹ΅ ̄  ŏά ŃŪΨ ¤ ¡..... Ĺŵǿ ¢ ŀΈ.....  
�� �������� : �

� ��ह9, �� !� �
�  9�3 3��
� - …(�

���)… ���� 

�� � �� �
" �
�g	 ह� 4"� ह# - �� 9��3"� …(�

���)… Whatever Mr. Soz says, will 

not go on record. ...(Interruptions)... 

PROF. SAIF-UD-DIN SOZ: Mr. Deputy Chairman, Sir, you never permitted me to 

raise my point. ...(Interruptions)... 
MR. DEPUTY CHAIRMAN: Prof. Soz, please co-operate with the Chair.  

�� ��. ��. �ह	�
��	
� : �', �ह …(�

���)…  
 
�� �������� : 
� �'��Z� - �� 9��3� - �� 9��3� - …(�

���)… 
 

† @�. �A7� ?�� ��� : �', ��2 9�	 	� �'��Z� 
+ ��� ���ह� - �� 9�	 	� 
�E� ��  
�'�� !��
� - …(�

���)…  

 ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń :  śŻΜΎ ¬  śΉ  Ń΅  ڈ ŗ΅  śŹΜΈ  ŗΨ ¥ Ķſ őΎ ¢ ø śŻΕ Ķǽ  ĶΉ ¡ ›Έ  ڈ ̄  ĶΞΎ ̄   ŗΨ ¥ Ķſ Ј ŗ΅ Þ Ńˆ
.....Ĺŵǿ ¢ ŀΈ.....  

�� �������� : !��1"� - �� �u �� .|L� "�< ���
� - …(�

���)… 

@�. �A7� ?�� ��� : �', �'��Z� 
+ �� L 	� 
��� ���ह� - …(�

���)… 

 

 ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń :  śŻΕ Ķǽ  ĶΉ ĶǼ  ŗΨ ŘŦ΅ ›Έ  ڈ ̄  ĶΞΎ ̄  Þ Ńˆ.....Ĺŵǿ ¢ ŀΈ.....  

�� �������� : �

� ��ह9, �� 9�3	� 7"8 �ह^ ह#? …(�

���)…  I will go 

through the record. (Interruptions) If there is anything objectionable, I will delete it. 
(Interruptions) Prof. Soz, your time is over. (Interruptions). Now, whatever Mr. Soz 
says, will not go on record. ...(Interruptions)... 

�� ��. ��. �ह	�
��	
� : �', "ह 7"� ह#? �', �ह 7"� 9�3 'ह� ह#? �'��' ��  
…(�

���)…  

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, I will go through the record. 

(Interruptions) 
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�� ��. ��. �ह	�
��	
� : �', ,Iह8�� ��  ��"� ह# �� …(�

���)… That is not 

the way. (Interruptions) The way you are talking, is not proper. (Interruptions) 

MR. DEPUTY CHAIRMAN: Prof. Soz, it is not a conversation 
between you and Mr. Ahluwalia. Please conclude. (Interruptions) 7"� 9�3� ह#? 
…(�

���)… �

� ��ह9, .4' �� �ह^ 9�3+4� 	� ह��� …(�

���)…  

 

† @�. �A7� ?�� ��� : �', ,Iह8�� ,� '�g  ��"� ह# - …(�

���)… 

 

 ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń ± ŗˆ ŕΎ ŀ· ¢ ŏδˆ  Ńũδ Ä Ń :  ι  Ķź΅ ĺ ↓Ή ¢  śΉ  Ã ŗω ¢ Þ Ńˆ.....Ĺŵǿ ¢ ŀΈ.....  
 

�� �������� : �� 9��3� - "ह 	�� – 	�� �
�  �� �
" �7� +Z �ह^ ह� ��	� 
ह# - …(�

���)… �� 9��3� - …(�

���)… 

 

† �� �%4 :��� :��� (�O' /!�; ) : �', ,��� F��� ��'� ह� 4"� - …(�

���)…  
 

  ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ :øЙΆ ŗΌ Ê ̄  ŗΧ Ľźšˆ ¢ А ³ ¢  Ńˆ  
 
�� �������� : �� 9��3� - …(�

���)… �

� ��ह9, �� 9��3� - …(�

���)…  
 
�� ��. ��. �ह	�
��	
� : �', �� ,��� �!� �� ��"���ह� 
+ 
��� �� �'
�;� 

!+4� ? …(�

���)… �', ���� ���_ ��  ��	� �� 9�3�� �� 
6�� !��� �M�4� -…(�

���)… �� 
,Iह+  9�3�� !��
� - 3���� ��	� ���_ �� �� 9�3�� �� 
6�� !��� �M�4� - …(�

���)…  

 
�� �������� : �

� ��ह9, �� 9��3� - …(�

���)… 
� �'��Z� !�1��4� - 

…(�

���)… 
� ,��� �'��Z� !�1��4� - …(�

���)…  

PROF. SAIF-UD-DiN SOZ: I also found troublesome the way Islam fit 

into Jaswant's world view ...(Interruptions)... Or, more to the point, the way it 

seemed to be inherently at odds with his concept of Hindu civilization. 

...(Interruptions)... 

�� ��. ��. �ह	�
��	
� : �', ,Iह8�� 9�' – 9�' 9�3� ह# - …(�

���)…  
 
�� �������� : .ह3����3"� ��ह9, �� 9#� 
�,"� - …(�

���)… �

� ��ह9, 

.4' �� �ह^ 9�3+4� 	� …(�

���)… I am seeing the watch. (Interruptions) 

PROF. SAIF-UD-DIN SOZ: I will conciude within two minutes. See 

the clock. 

†Transliteration of Urdu Script. 

326 



[20 December, 2004] RAJYA SABHA 

MR. DEPUTY CHAIRMAN: I am seeing the clock. It is before me. Please 
conclude now. 

�� 8L����
3 ��3 : ���� \P34 ह� ���� ह# - …(�

���)… ���� �ह� �� �PA4 
��3 4� *� �'��Z� …(�

���)… ���� \P34 ह� ���� ह# - …(�

���)… 
�'� 9�	 �� �'��Z� 
ह��� ���ह� - …(�

���)… 
� �� …(�

���)… ,� !�; ��  …(�

���)… ,� 3�48 ��  ��'� ��!�; 

+ ह
�'� …(�

���)… ����F	�� �� …(�

���)… ह�� ह� ���� ह# …(�

���)…  

PROF. SAtF-UD-DIN SOZ: Sir, I will conclude by just referring to a 

quotation. (Interruptions) 

"I also found troublesome the way Islam fit into Jaswant's world view 

-or, more to the point, the way it seemed to be inherently at odds with his 

concept of Hindu civilisation." 

�& �����
 �'�
 : 
����" �������	 
�, "ह 
� ह� 'ह� ह#, "ह 43	 ह� 'ह� ह# -  

 @� . ���%#= F�ह 
�S : "� .��;���ह��	� �' 'ह�  ह# - …(�

���)…  

MR. DEPUTY CHAIRMAN: That is over. ...(Interruptions)... 

PROF. SAIF-UD-DIN SOZ:* 

MR. DEPUTY CHAIRMAN: Nothing will go on record. 

PROF. SAIF-UD-DIN SOZ:* 

MR. DEPUTY CHAIRMAN. What Mr. Soz said will not go on record. 
...(Interruptions)... It is not going on record. Even if you speak, it will not go on 
record, �

� ��ह9, �� 9	�,� …(�

���)… �� 9��3� - …(�

���)… �<
� ��ह9,  �� 
9��3� - �� 
� 9�3+4� , �� �3 �ह� �'��Z� 
+ 
��4� - ����  �3� ��5�  !� �
�  �� �
" ह# -  

 †�� �%4 :��� :��� : �Zg � ��"'
#� ��ह9, 
� ���� 9ह�	 ;��c"� .!� �'	� ह�� 
�� ���� 
�E� 9�3�� �� 
6�� �!"� - 
� !� �
�  
+ .��� 9�	 1�
 �' !��4� - 
� 5w'�� �
��F ' 
�� 
�9�'�9�! !�	� ह�� �ह�� ��ह	� ह�� �� �
�
��!� �� � ,� �v
�! ��  ��A ,��� ��� � �' 
'ह� ह# �� 
� ��L3� !� ��38 �� ,� !�; �� ���	 �3 'ह� ह# , 5w'�� ���	 �3 'ह� ह# , ��
+  

*Not recorded. 
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�� L 9!3�� 
\' ह�4� - �', 
��ह' 3�3 ��ह\ 
�, ,��!'� 4��H� 
� ��  

��� �� 
� ह
�'� 
5w'�� ���	"�� A� , �� !� ��38 �� �9(�� 3 9!3 4"� ह# - �'P�ह '�� 
� ��  <
��� �� 
� ���	"�� 
;�\ ह�2 ह#, ,� !�; 
+ 'ह�� ��3� 9�� �'�M 
��3
��8, ,� !�; ��  'ह�� ��3� ��7"�3' �हI!�R� �� 
,� 9�	 �� 9ह�	 !!� ह# �� 
� 
�hF3
 �� r�
 ह#, 53F	�� �
�
+ L� � – L� � 9|�� ह# , �ह�� �' 
��� 	'ह �� �
 ह"�
�� '�,�� �� �w"3�;� ह� 'ह� ह# :' ��� 	'ह �� 	�� :' 9�!��+  3��' 
���� 
���93� ��"� 
� 'ह� ह# - 
ह�� 
hF
! – � – �7�� ��  K�' �b
� ��"� 
� 'ह� ह# , 
��
+ �
�< �ह^ ह��� !� 
� 'ह� ह#, N�� �� r�
 ��  ��A ह
�'� 
�(� �� 
� '�9	� 9T 'ह� ह#, 
��� �7�� 9T 'ह+ ह#, �ह�� �� �Z5+ � �� 
� Z�3 ह� 'ह� ह#, ह
+ ,� 9�	 �� 9ह�	 !!� ह# - 
� 5w'�� 
�
��F ' ��ह9 �� �ह�� ��ह	� ह�� �� ���� �� L: 
ह��� ह�� ह#, �
 �� �
 ,� 9�	 �� �� 

(! �� 
(! 1�
 �'+ 7"8�� "ह�� 'ह�� ��3� 9�� �'�M 
��3
��8 �� ,� 9�	 �� 9ह�	 	�3�5 
ह# - 

�
 �
� 	'ह �� ह
3� ह� 'ह� ह# , �� ;�"' �� �31� ह# :  
  .|L� "� 	�
�� 1�3 ��"� , 1�3 1�3 
+ - 
  
���� �� 	�3� Z�3 !�, �
�� ��  	�3 
+ - 
  9T	� ह�2 
;��4�+ ��L� ह  4"^, 
  	��	 �ह�� �� � 4"� ,	�� 4�3�3 
+? 

!�1� ����, 9|�� 4�3�3 �� 3M�2 �' 'ह� ह# :' !��'� 	'5 
;��4�+ �3 'ह� ह#- 
4' ह
�'� 

�(� ,	�� 9M� 
�(� ह#,ह
�'� 
� 5w'�� �w�3�� ह# , ह
�'� ��	�, �
Iह8�� ,� 
�(� �� �<�! 
�'�"� A�, ���� 9��"� ह�2 �w�3�� �� 1�
 �'��  �'P�ह '�� 
� ��  <
��� �� �� N�� �5'	 
��3� �w�3�� � 'ह� ह# �� �� 
�( � �� ह
�'� �wI �7  9T 'ह� ह# ,��3� 
� �ह�� ��ह	� ह�� �� 
�ह �w�3�� 1�
 ह��� ���ह� - �
 ह
�'� �w�3�� "ह ह��� ���ह� �� 
� .'9 �� r�
 ह#, 
� 
����F	�� ह#, 
� ह
�'� ����  �� r�
 ह#, ,� 
�(�8 �� ह
�'� '���9	 9T�� ���ह� :' .4' .'9 
�� r�
 �� ह
�'� '���9	 9T+4�, ह
�'� 3�4 �ह�� �6�'� �'�� 
���4�, ���� �6��'"�� �
3+4� 	� �ह�� 
�� 5w'�� �'+�� ��4� , ,� �' <�' !��� 9ह�	 
\'� ह# - 
ह�� 	� .
��'�� �� ���3 ह#, .4' 
�हFr� ��  ��'��� �I�8 �� ����' !�1� 
�� 	� 
9 3�3 9ह�!�' ;�F&� 
� �� ह��� 
	 A�, �� ,� 
!�; ��  /H��
�&� A�, 	9 ,� !�; �� ����F	�� �� 3M�2 ह�2 A� - ह
�'� 56
 ����F	�� 
+ 
�38 
!�' 	� घ���' ����F	�� �' �b
� �' ���� A� - 3���� �� �u \� �� <
��� �3	� A� - 
3�3 9ह�!�' ;�F&� 
� �� 	�;�� ! 
+ 9�3��' �ह� 4"� �� 
�	� ह�2 <
�� ���� �'� :' .��� 
�����ह"8 �� 9�3��' ���� 3� 
�R -  
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.�� 
9 ��'�43 �� 3M�2 ह�2, ��'�43 
+ �� "ह� ह�� ह# - .9 .
��'�� �� <
��� �3 'ह� A� 
:' ���< ;'�5 �� 9�3��' �ह� 4"� �� �� .��� 56
 �� ���� 3� 
�R :' �हI!�F	�� �� 

�	� ह�2 <
�� ���� !� - ,��3� 
� �ह�� ��ह	� ह�� �� !��8 
�(� ��� 
+ �
3�� ��ह	� ह# - 
    


�हb9	 �'�� ��38 
+ "� E4M� Z�3 !�	� ह#,  
  ��"��	 !�F	� �� 
M 
+ 
}� Z�3 !�	� ह# - 
 
 !��8 
�(�8 ��  3�4 �
3�� ��ह	� ह# , 3���� ��"��� 3�4 ���� �
3�� �ह^ !��� ��ह	� - ह
 
��ह	� ह# �� �� ,� 9�'� 
+ ,	�� p"�!� r����'+�� 3�,� �� ����F	�� :' �हI!�F	�� 
+ ��� – 

��� ��  �3� 1�3� '�F	� ह� 
��� - .4' "ह ह� 
�� �� ��<� :' ����� � �� 1�
 ह� 
�� 	� 
,��� .|L� ��< �ह^ ह� ��	� ह# - ह
�'� �M��� 
�(�8 �� �
	�� 	�(3���	 9T+4� �	�� ह
�'� 

�(� 
+ 	'7�� ह�4� - ,� 9�	 �� ���� 
���� �M�4� - .
��'�� �
 ��'� !���"� 
+ ��(3� 'ह� 
ह# , 11 ��	v9' ��  ���"� ��  �3� - ह
�'� ��]3"�
+  �' 
9 ह
3� ह�� 	� .
��'�� �� 7"� ��"� 
? .
��'�� ��'� !���"� 
+ ��(3� 'ह� ह# 3���� 
�'� ,� 9�	 �� "�! '1+ ��  
   
  ‘	�
�� ह' 1�	 
+ ,��� ��  �' 9�� ह#, 
  .9 <
�� 1�� �43	� ह# 	� �;��� �# �� ’- 
 
�� ,<'�,3 �� ���� ह
�;� ��� � ��"� ह# 
� ,<'�,3 ,� !���"� 
+, �53�F	�� ��  .!�' 
�
 	9�ह� :' 9'9�!� �' 'ह� ह# - �53�F	�� 
+ 3�48 �� <
��+ L���' ��3���"�� 9��2 
� 
'ह� ह# - ,��3� .
��'�� 
9 	� ���� ��� � �'�4�, 
�E� 34	� ह# �� ,� 	'ह �� �	����!� 
4�	���H"��, ��ह�� ��  9�! �� 1�
 �ह� ह� ��	� ह� �	����! �� 
I
 
�(
 :' ���,��5� �� 
��1 �� ह�	� ह# - 
9 	� 
�(
 :' ���,��5� 1�
 �ह^ ह�4�, �	����! 1�
 �ह^ ह�4� -  
  


ह�!", ���� 
�E� 9�3�� ��  �3� �u �!"�, 3���� 
� 
����" � �' 
� �� �ह�� 
��ह	� ह�� �� 3�48 �� �v
�!+ 34� ह�2 ह#, ह
 ���� � ��ह	� ह�� �� ��� �  �' 'ह� ह# - ,��3� 
��� � �' 'ह� ह# �� ह
 ��ह	� ह# �� �� 3�4 
� �5'	 5# 3� 'ह� A�, �� �3� 4� ह# :' ह
+ ���� 
9Z� �v
�!+ ह# - �� N�� 5w'�� �w�3�� 9��,� �� �
 �� �
 ह
�'� 	
�
 �M��� 
�(�8 �� .|L� 
	�(3���	 ह� 
��� - 
� .
��'�� �
 ��'� !���"� 
+  �'' 5# 3� 'ह� ह#, .
��'�� ��  
���93� 
+ 
��'	 �� 9ह�	 9Z� 	��	 9� ��	� ह# .4' ह
�'� 	
�
 ����  �� r�
 ��  ��A , .��� 	
�
 
�M��� 
�(�8 ��  ��A .|L� 	�(3���	 ह8 - ,� ;b!8 ��  ��A 
� .��� 9�	 1�
 �'	� ह�� -   
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 ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ''''ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ " " " " :  śΉ  ¤ ¡ Ñ΅ Ã ŗΌ  Ķƒ Ń΅  ¢ ¬ ¢ ÑΎ Ńųˇ Ĺυ  ĶΟ ¤ ¡ ›Έ ÞķǾ Ķ¯ ‹Έ źǽ Е ڈ
΅ ÑǼ ̄  Ķǿ  ŃΎ ± Ä ›Έ ø ĶΠΉ Ä ¬ Ń΅ ŔŢǿ ¥ Ķſ З ¢ ›Έ ĺŷΈ  Ä ¬ ›Έ ø ĶΎ ¬ ō΄ ŗΈ  ĶΟ  śŷ· ŗΦ  śŹΜΈ Ñ΅ Ã ŗΌ  ĶŢΎ ¬  ¬ ĶŠ΅ ̄  ĶŠΈ  ŗ

 ДźΉ А ňά ¬ ³ ¢  śˆ  Ã ŗ· Ķˆ ³ ¬  śŵŹѓ  ŗǼ Ñ΅  ι ŚΌ ̄   Ń΅ ¦ ̄  ŗίˆ ⅜ Ķˆ  ╒  ŀźΈ ¢ ³ ¢ Є ̄  Ķ Ê ¬ ¢ ŗǼ ĶŶˆ
 ŚΊ ŀΉ ĶΡ  ¢ ̄  ŀΉ ¢ Ћ Ä Ńω œů·  ŃΌ ¢ ŗǼ Þ Ńˆ ø ĶΡ ŗΌ  ̄  Ä Ń˘ Ô κ ŀſ ŘŦ΅ ›Έ ³ ¢ Þ ι ŚΌ ̄  œǽ ДźΉ ŕΎ ̄  Ķ  ι ŚΌ ̄  œǽ

 śˆ  Ã ŗ· Ķˆ ³ ¬ Ç Ä ›₣ Ã ĶźŢźΉ ŕΎ ̄  Ķ Ê ̄  ĶŶΌ  ŗǼ А  śΉ  ĶΈ ±  ╒  ╒ Ћ Ô ¢ ̄  ĶŸŶˆ ŃΉ ø›Ό ЙΆ À ŀſ œΞ· Ķſ 
  ╔ ¢ Ä  śŷΕ ̄  ›Έ ňά ¬ ³ ¢ Þ›Ό Ј ŗΌ ¹ Ä Ńˇ Ã ĶźŢźΉ  ŗǼ  śˆ   śΉ  ĶΈ ±20  śŷΕ ̄   ╒ ňά ¬ ³ ¢ ÞÃ ŗΫ ĶŶŵũΈ  ° Ä Ń΅ 

  śǺ  ŗŹǽ ›Έ ŇǼ ‹ŭũŵ Þ›Ό  ŅΎ ↓ŷ΅ ŔŵũΈ  ŗǼ Ñ΅  ι  ¬ ̄  ¬ Ĺυ  ĶΟ ¥ Ķſ ³ ¢  ŗ΅ Ã Ä Ä ŀŷΌ  Ń· ŗųźˆ  ╔ ¢ Ä
αΏ ¢ ̄  ŕΈ ŗδΌ ¨ ¡  śˆ  ª Ń˙ Ň΅  Ń Ã ĶΌ Ä Þ›Ό  śΝΒ  śǺ  ŗŹǽ ¤ ŗΨ  śˆ  ª Ń˙ Ň΅  ̄  Ä ¢  ι  ĶΌ ̄   ŗΌ ŕŪδ· ŗά ¢ Ä  ĶΟ Ň

  ± ĶŶΉ ›Έ ³ ¢ Þ ι  ĶΌ ̄   ĶǼ  Ķź΅ ÑŬή΄  Ń Ä ¢  ╒ Śū΄ ¢  ŀťũΈ Ã ĶŸǼ ø ι  ĶΌ ̄   ĶǼ  Ķź΅ Ñŵſ ĶŲΈ  ĶΟ Â ¢  Ńųź· ›΄ Ä ŀŷſ  ̄  Ä ¢
 È ńſ ĺųźţŷ΅ Þ ι  ĶΌ ̄  È ńſ ÑŭΦ ¢ ̄  ÑŢˆ ¢ ̄   ŗǼ őŵΈ  Í ̄  ĶŶΌ ⅜ Ķˆ  ╒  ŅΎ ↓ŷ΅ Śũά ¢ Þ ι ŚΌ ̄   ĶǼ Ê ¬  śΉ  ŗΌ ›ω

 Ňγź ڈ  ╒ Ã ĶΌ Ä ›Ό  ι ̄  ↓ũγΈ ŕΎ ̄  Ķ ›Έ ø ι  ¬ ̄  ¬ Ĺυ  ĶΟ ¥ Ķſ ³ ¢ ›ŶΌ Þ ι ŚΌ ̄   ŗΌ œΎ ڈ  ŗǼ А
 ¡ ŗ΅ ¤ ¡ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶŷŸ΅  śˆ  ķǾ Ķ¯   ŀŵǼ  śˆ   ŀŵǼ ¤ ¡  ŗ΅ ¥ Ķſ ³ ¢ Ŕ΅  śˆ  Ŕ΅ ›Ό  śΏ  ŗΌ  śŷΚŸΈ ÑŹǽ  śΏ

  ╔ ¢ Ä  śŷΕ ̄  Ã Ķϊ Ñ΅ Ã ŗδ΅ ŖΎ Ń΅ ŔŢǿ20 ª Ń˙ ŇǼ ¨ ¡ ø ι ŏδŵųƒ Ĺυ А ¥ Ķſ ³ ¢  ŗ΅ Ã ŗΫ ĶŶŵũΈ  ° Ä Ń΅ 
Þ ι  ĶΌ ̄   ŗΌ ÑŵŶǾ  śˆø ι  ĶŹų·  śΉ   Ń˜ Ķˇ őΎ ¢   

›Έ œźŹ΅ œźŹ΅  Ķź΅ œźŹ΅  śΉ  Ŕƒ ÑΎ  ĶŹǽ ¢  
›Έ œźƒ  ╒ ЕΈ Ê ¬ À ¢ ڈ Śŵźƒ А Ňǽ ĶΈ  
›ŻΆ ĺΌ  śŹΝź ›ŷΆ ‹ŪΈ Ј ŗΌ ДΊ ńſ  
›Έ œźŵ˝ Зƒ ¢ ЙΆ ¡  śˆ  Ã ĶŸ΅ Ĺ΄ Ķ˙  

† Transliteration of Urdu Script.    

330 



[20 December, 2004] RAJYA SABHA 
 

źŵ˝  śΝΒ Þ śΉ  ¤ ¡  ĶŹųΎ ¬  ŃŴΈ ø›Ό ŚΌ ̄  œǽ ›ŷΆ ‹ŪΈ » Ń˙ Ê Ńˆ Ä ¬  ̄  Ä ¢ ›Ό  ι ̄   Ń΅ Ј ¢ ń·  śˆ  œ
 őŵΈ ³ ¢  śΉ  Ã ŗŸŷǼ Þ ĶŢźΉ  Í ̄  ĶŶΌ Þ ι Śũδ· Ķ ŕΎ ̄  Ķ  ŗǼ Ê ̄  ĶŶΌ Þ ι őŵΈ  ¢ ńſ  Ķŷƒ ¢ őŵΈ  ¢ ̄  ĶŶΌ
 Śũά ¢ őΎ ¢  śˆ   śΉ  ĶΈ ±  ╒ Ћ Ô ¢ ̄  ĶŸŶˆ ŃΉ  ╒  Ń΅  Ń΅ ŔŢǿ  ŗ΅ Śũδ· Ķ Ј ŗΌ Ј Ķŷſ А Â ¢ Þ Ķ₣  ĶΎ ¢ Ń΅  ¬ ¢ ± ¡  ŗ΅

Ό ̄  ¡ Śũδ· Ķ ν ¢ Ä ¥ ŃűΫ  ĶŢΌ Ķǽ  ĶŷŸ΅ ›Έ  śŻ· ³ ¢  ι  ĶΌ ̄  È ńſ ĺųźţΉ ĶΟ  ¢ ̄  ĶŶΌ  śˆ  őŵΈ ³ ¢ Ñ΅  ι Ś
  ŗǼ Þ›Ό  ŅΎ ↓ŷ΅ £ Ń˜  ŗǼ Ñ΅ Þ śŻΕ Ķǽ І ŗΌ ÑΎ Śũδ· Ķ Ê ̄  ĶŶΌ ¨ ¡ ø śŻΕ Ķǽ І ŗΌ ŔŢǿ Śũδ· Ķ Ç Ä Ñ΅ Ã ŗΌ
  ŃΆ ¢  ̄  Ä ¢  śŻΕ Ķǽ  ĶŷΊ ńſ ŋΦ ¢ Ä ̄   Í ̄  ĶŶΌ  śˆ  Ã ŗųŵΈ Â ¢ Þ›Ό  ŅΎ ↓ŷ΅ ½ ̄  Ķˆ  Í ̄  ĶŶΌ  ŗǼ Þ ι Â Ķƒ Ķũ΅ Ķ

 Í ̄  ĶŶΌ  śˆ   ŅΎ ↓ŷ΅ £ Ń˜  ŗ΅ Â ¢ Þ ╓ ›Ώ ĶǼ  śΉ  Ń΅ Ê Ń΅ ŗΫ Ã ĶΌ Ä ¿ ŗ·  Í ̄  ĶŶΌ Þ ╓ ›Ί ńſ ŋΦ ¢ Ä ̄  
 őƒ Ã ĶŸǼ ø ι Ê ̄  Ä Ń˘ Ĺυ  ĶŷΎ ¬  ̄  Ä ±  Ń ³ ¢ ÞБ  śΏ  ¡ ŚũγΎ Ń΅ ŕΎ ̄  Ķ  śˆ  Ã ĶΌ Ä  ŗΨ Б ›ŵΈ Ã ĶΎ Ń΅ ŗΫ
 Ê →ˆ Ķˇ  ̄  ¬ Ķυ À κ ķǼ  ŗΨ  śΏ  ĶǼ  ĶŹųΎ ¬  Ń΅  Ķ₤ ¢  ŗ΅ Ã ŗγ  śΉ  ¢ Ń  ╒ Ê ↓ũΌ  ŃΆ ¢ Þ ι À ¢ ŗˆ  ĶΟ ÑųΎ │ ¢

 ¬ ³ ¢ Ç Ä ÞŚ₣ ĹΈ ŗųǾ А Ћ Ј ŗΌ Ј ¢ ń·  śˆ  Â ĶŢũ΅ Ķ А ňά ¬ ³ ¢ ķƒ Þ ś₣ Ê →ŷΈ Â ĶΊ ¬ Ń  ╒ ňά
 ³ ¢ ŕųź· øŚ₣ Śųǽ  Ń΅ ÑŬή΄  Ń Â ĶŢũ΅ Ķ  Ń΅ ŇŹΆ őƒ  ̄  Ä ¬ Ã ŗŵźΈ ›Έ Â ĶŢũ΅ Ķ ¨ ŗ Ê ̄  ĶŶΌ øŚ₣
 ‹Έ ± Ј ŗΌ ДźǼ Ñ΅  ĶźΆ  ĶŸ΅  Ń΅  ύſ ›Έ  ŀŷŲˇ Ķƒ  ŗ΅ Ћ  →ˆ Ķˇ  ̄  ¬ Ķυ À κ ø Ķ₣  ĶŢŵǽ ÑΉ ĶΈ ±  ĶΟ ³ Ä ̄  Ĺ΄ Ä

 Ķšˆ  śŷΓ ¢  ̄  Ä ¢  Ä Ń΅ ŇΧ ¢ Ä ›Έ œΡ ̄  ĶΟ ÞЈ ŗΌ Ј ¢ ń· А œΡ ̄  ĶΟ ķǼ Śⁿ ¢ øÔ ĶǼ  ╔ ŇΧ ¢ Ä  Ń΅  ύſ  ŗ΅ Ã ŗδΌ
 ¨ ŗ З ¢ ¤ ¡ Ñ΅  ĶźΆ  ĶŸ΅  Ń΅  ύſ  ŗ΅ ŏά Ńˇ  ± ¢ ŗΫ  ̄  Ä ¢  Ķ₣  ĶΌ ̄  œǽ ÑΉ ĶΈ ±  ĶΟ ÑųΎ │ ¢ £ ¢ ø ι  ¢ ŗΌ Śϊ Śⁿ
 Ã ŗΫ Ä ¬ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶŷŸ΅ ›Έ  śŻ· ³ ¢ ø Ä ¬ ŇΧ ¢ Ä ‹Έ ± Ј ŗΌ ДźǼ А Â ĶŢˆ Ä ŀŷΌ  ̄  Ä ¢ Ô ĶǼ  ╔ ŇΧ ¢ Ä

Έ ŇΧ ¡ őŵΈø›Ό  śŢΕ Ķǽ  ĶŷŵΈ ›  
  

 ι ДΎ ¬ À ¢ ڈ  ¢ ńŴŹǼ ÑΎ ›Έ Ã ŗ· ¢ Ä  śΉ  Ń΅ ĹŠŧΈ  
 ι ДΎ ¬ À ¢ ڈ  ĶℓţΈ ›Έ  ńǼ А Дˆ Ä ¬ Ĺˆ Ķźˆ  

  
  śŢΕ Ķǽ ŔΌ ø śŢΕ Ķǽ  ĶŷΎ ¬ ›ω  śŷŵΈ  ŗ΅ Â ¢ ¿ ŗ· Śˆ Ķźˆ ŕųź· Þ›Ό  śŢΕ Ķǽ  ĶŷŵΈ ¿ ŗ·  ╒ Ã ŗųŵΈ Ã ŗΫ Ä ¬

  ̄  Ä ¢ Â ĶŢũ΅ Ķ Ñ΅  śΚΏ κ ŚũγΎ ↨šũΫ ¢ ŃǺ Ç ¬ ĶΎ ± Зƒ ¢ ›Έ  Í ̄  Ķſ ³ ¢ ¤ ¡ Ñ΅ ›Ό śΉ  ¡ ›Έ  ĶŢˆ Ä ŀŷΌ  
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 ³ ¢  ŗΨ  śΏ  ĶǼ  ŗΌ ŔŢǿ Śⁿ ¦ ̄  ŗίˆ Ķ  ̄  Ä ¢  ¢ ŅΎ Ä Ñ΅  śΏ  ĶǼ  ŗΌ ÑΎ  ŃΆ ¢ ø›Ώ ĶǼ  ŗΌ  śŢˆ ¢ ̄   śŵŹ΅  śŻ·  ╒  śΉ  ĶǼ
 Зƒ ¢ Þ ╓ ›Ί ńſ ¥ ĶŲŵůΨ  śŷŢǼ  śˆ  Ã ŗųŵΈ Śˆ Ä ń  Í ̄  ĶŶΌ øДųˆ  ŗΌ ›ω  ≡ǽ  ̄  Ä ¢ Ј ŗ΅ ŚŹǽ ¢  śˆ

 ³ ¢ øБ ŗΌ Љ Ńƒ ›Έ őŵΈ  Í ̄  ĶŶΌ  ĶΌ ̄   ύǽ ›Έ  ĶźΉ ¬ Ê ̄  ŗΧ ¨ ¡ ÑųΎ │ ¢ ø ĶΠΎ ń  ĶŷΉ ĶΈ  ŗ΅ ¤ ¡  ŗ΅ ¥ Ķſ
Þ ι11 ÑųΎ │ ¢ é Ķź΅  Ķź΅  śΉ  ÑųΎ │ ¢  ŗΨ  ¢ ŗΌ ÑŵŶǾ ķǼ  Ń ĺŷŶź· ̄  Ķ Ê ̄  ĶŶΌ ø śŻ·  ╒ Ñů΄ ¢ Ä  ╒  ←ŶŢˆ 

øÑ΅ ›Ź΅ ̄   ¬ ĶΎ  ŗ΅ ¥ Ķſ ³ ¢ Ê ↨Έ ŕųź·  ι  ĶΌ ̄   ύǽ ›Έ  ĶźΉ ¬ Ê ̄  ŗΧ  
›Ό  śΏ  ŗΦ  Ńˆ  ╒ Ã ĶũΫ ¢ ›Έ ĹźŹ΅  ŃΌ  śΉ  Ŕƒ  

 Â ŗǿ ›Έ ± £ ¢ Ķũδ΅ Ç ŗųˇ  ŗΨ  ι ДŵΆ ¢  
  ̈¡  ̄  ŀΉ ¢  ╒ ‹ŭũŵ Þ›Έ  ĶźΉ ¬ ³ ¢ œźΏ ¢ Ńˆ ¢  ŗǼ  ι  Ķź΅ ¦ ̄  ŗίˆ ÑŪδŶΌ  śΉ  ¤ ¡  ŗ΅ œźΏ ¢ Ńˆ ¢ ³ ¢
 ³ ¢ ø›Ό ŚΌ ̄   ĶǼ Ј Ķŷſ Ã ĶźΉ ŗ· ĶΟ  Ń΅ ‹Źǽ ›ŷźΈ ± А Ã ŗΆ ŗ· ›Έ ‹ŭũŵ  ι  ĶΌ ̄   Ń΅ Ê ¬ Ķſ Ńſ  ̄  Ä ¢ ŚΌ ĶŠƒ

А ª Ń˙ ³ ¢ Ñ΅  ι  ĶŢŴ·  śŹΜΈ Þ ĶΠΎ Ń΅ ¦ ̄  ŗίˆ  ŗ΅ ³ ¢ őƒ ķǼ ÑųΎ │ ¢  śŻ· ÞÃ ĶźΊ ¬ Ä ДΆ Ê ¬ ¢ Ä őŷƒ ¡ 
 ø ι  Ķƒ ŗΌ  śˆ  Ř΅ ŗ΅ А Њ ĶūΫ ¢ ĶΉ  ̄  Ä ¢ Ŕŵ˚ ŔŷǼ  ĶΟ  ¬ ¢ Ä őŷƒ ¡ ø›Ό Дųˆ  ŗΌ ›ω ŔŢǿ Śⁿ  ŀůΦ  ╒  śŷΕ Ķǽ

ø ĶΡ ŗΌ ›ω ŔŢǿ  ¬ ¢ Ä őŷƒ ¡ ÞБ ŗΌ ›ω ŔŢǿ Њ ĶūΫ ¢ ĶΉ  ̄  Ä ¢ Ŕŵ˚ őƒ ķǼ  
 ŗΌ  ĶŢΌ Ķǽ  ĶŷŸ΅  śˆ  Ћ  ̄  ŗαΉ  śŻΉ ĶΈ ›Έ ŕųź· Þ ĶΎ ¬ Ĺ΄ Ä  śŻ·  ╒  śŷ· ŗΦ  śŹΜΈ  śΉ  ¤ ¡ Þ Í ¬ ŗŸΈ Ñ΅ Ã

 ¦ ̄  ŗίˆ  śŻ· ³ ¢ ø›Ό  ι ̄   Ń΅ ¦ ̄  ŗίˆ Śⁿ  śΏ  ŗΌ  śŢΕ Ķǽ ÑΉ  ŗ΅ ¤ ¡ ŔΌ Þ›Ό Ј ŗΌ ŚŴ· ŖΎ ŀźΈ ¢ А Ã ŗΆ ŗ·
  śˆ  ¤ ¡ ›ŶΌ  ̄  Ä ¢ ›Ό  ╖  śŵΗ Ç Ä Þ ś₣  ι ̄   ύź ¥ ŃűΫ  ŗǼ ¿ ŗ· Ç Ä Ñ΅ ›Ό  śŢΕ Ķǽ ŔΌ Ñ΅ ›Ό  ι ̄   Ń΅

 Śˆ Ä ń Á ĶŶƒ  Í ̄  ĶŶΌ Ŕ΅  śˆ  Ŕ΅ Ñ΅  śΚΏ Ķŷſ Śũδ· Ķ ŕΎ ̄  Ķ Śũά ¢ ¤ ¡ ø›Ό ŖΎ ŀźΈ ¢ Ê ńſ  śˆ  Ã ŗųŵΈ
 ›Έ  śŵΒ ĶŲΈ  ╒ ÑųΎ │ ¢ Þ ι  ĶΌ ̄   ύź  ̄  ↨Ǻ ›Έ  ĶźΉ ¬ Ê ̄  ŗΧ ¨ ¡ ÑųΎ │ ¢  ŗǼ ø›Ώ ĶǼ  ŗΌ ¥ ĶŲŵůΨ  śŹΗ ¢
 Á ĶŶƒ  śŷΓ ¢ Þ⅜ Ķˆ  ╒  ŅΎ ↓ŷ΅ ½ ̄  Ķˆ Á ĶŶƒ  Í ̄  ĶŶΌ  ŃΆ ¢  ι  ĶŢųˆ ŕſ Ĺ΄ Ķ˙ Ê ńſ Ĺυ őΎ ¢ ¥ ̄  Ķⁿ

 ŗΌ  Ķƒ Ń΅ ŔŢǿ ¥ Ķſ З ¢ ›Έ ⅜ Ķˆ  ╒ Ã Ä ŀŠˇ Â ¢ øÃ ŗΌ ¥ ĶŲŵůΨ  śŹΗ ¢ ⅜ Ķˆ  ╒ Ã ŗųŵΈ Śˆ Ä ńøÃ  
  

" ŀˇ ŔŢǿ"  
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MR. DEPUTY CHAIRMAN: Mr. Ashwani Kumar. You have five minutes 

only. The House will be adjourned at 7.30 RM. 

SHRI ASHWANI KUMAR: Mr Deputy Chairman, Sir, I don't think it is 

possible for any speaker to do justice to the foreign policy debate when the 

sword of guillotine is hanging over one's head. But I will make only three 

points with no illusion as to the satisfaction of myself and Members of the 

House that I have done justice to my brief. But let me, in four or five minutes, 

complete what I have to say. 

Sir, we are debating this very important subject of the nation's foreign 

policy in a particular context. The context is the undisputed emergence of 

India's pre-eminent position in the comity of nations. This pre-eminent position 

of India is as much a product of the way we have pursued our foreign policy, 

the way our diplomacy has conducted itself, as it is of our inherent resilence 

as a nation. Foreign policy, in the ultimate analysis, is no more and no less 

than an extension of a nation's national agenda. Therefore, there are three 

non-negotiable principles on which the pursuit of a nation's foreign policy is 

perched, (a) Does it ensure independence of action? (b) Does it subserve the 

non-negotiable interests of a nation? (c) Does it secure the relevance of a 

country in the portals of power, in the corridors of power in the comity of 

nations? Sir, I beg to state that judged by all these three parameters, India's 

foreign policy has stood the test of time. We continue to remain relevant and 

that is exemplified in the visits that we are now seeing, of President Putin, 

Prime Ministers of Malaysia, Nepal and Pakistan, Foreign Ministers of Japan 

and France. There is no country which is not wishing to engage itself with 

India at the highest levels. That itself shows that this nation has ensured its 

relevance and our foreign policy is something we must take pride in. 

Sir, the second point which I want to make is this. Are we pursuing our 

national agenda which is non-negotiable? The answer is "yes". While we must 

consolidate our relationship with our traditional allies, it must not thwart our 

independence of action in engaging with new friends and in soliciting new 

friends. Israel is a case in point. Our relationship with Western Asia must not 

prevent us from pursuing a relationship a constructive dialogue, with any 

nation, including Israel. 

Sir, the third point is that foreign policy is as much a function of a nation's 

soft power as its hard power. We have always, perched our foreign 
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policy, since the days of Jawaharlal Nehru including Rajiv Gandhi's plan of 

disarmament, on moral imperative. So was the case in the days of Mrs. Indira 

Gandhi. But, at the same time, conscious of the ground realities, we have also 

pursued the hard power path and that is why we are today a nuclear power. A 

point was well made that India did not attain the nuclear capability overnight, not 

in five years or six years. It was a product of a process set in motion since the 

days of Apsara; these were the Jawaharlal Nehru-Homi Bhabha days. 

Therefore, it is only right to say that the foreign policy is a continuum. It must 

always remain a continuum. That is why it is based on national consensus. That 

is why Foreign Policy is kept above partisan politics and convention was 

breached when the distinguished former Foreign Minister stated in Israel that 

our policy towards Israel was captive to domestic politics. No, Sir. Our foreing 

policy has never been captive to domestic politics, but it has been captive to 

domestic interest and it will always remain captive to domestic interest, our 

overarching national interests. The distinguished External Affairs Minister is here. 

Nobody is better equipped to project India's foreign policy priorities. I would 

only ask the Minister for Foreign Affairs to take care the following. We need to 

Strengthen the nexus between Russia, China and India just as we continue our 

dialogue with the United States. Our relations with Iran must improve. Sir, our 

neighbours must not live in fear of us. They should respect us. There should be a 

commonality and they should see India as someone who would come to their 

aid in time of need. Increased cooperation with Japan is an absolute 

imperative. This is the Asian Century. I invoke the doctrine of economic power 

as the final testament to our power. In this Asian Century, this decade must 

therefore be a decade of India-Japan axis. Japan is willing and prepared. Prime 

Minister Koizumi has gone on record to say that his most important visit will be a 

visit to India early next year, so has the Chinese Prime Minister who said, "He is 

looking forward to coming to India early next year." Sir, all these indicia 

demonstrate conclusively and decisively that India's foreign policy has delivered. 

Thank you. 

MR. DEPUTY CHAIRMAN: So the debate is concluded. The House is 

adjourned till 11.00 a.m. tomorrow. 

The House then adjourned at thirty-two minutes past seven of the clock till 

eleven of the clock on Tuesday, the 21st December, 2004. 

__________ 
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